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LOK SABHA DEBATES

LOK SABHA

Soturday, July 20, 1991/ 4sadha 29.
1913 (Saka)

The Lok Sabha met at Lleven of t'ic
Cloch

[MR. SPEAKER in the Cian |

OBITUARY REFERENCE

[Enghsh)

MR SPEAKER Honouiable Mem-
bers, I have to mform the House of
the sad demse of one of our former
colleague Shn Chhaviram Argal

Shri: Chhaviram Argal was a mem-
ber of the Sixth and Ninth Lok Sabha
during 1977-79 and 1989 91 repre
senting Morena  constituency  of
Madhya Pradesh Earher he had been
4 member of Madhya Pradesh Legts
lative Assembly durmg 1972-77

An agriculturist and lawyer by pro-
fession Shr Argal was an active poli-
tical and social worker He started
his career as a teacher and worked
ceaselessly for the upliftment of poor
and weaker sections of the society and
removal of social evils including abo-
lition of dowry and child marriage
He was associated with various social
organisations besides being President
of District Ambedkar Commuttee.
Morena and Member of Spices Board

He maae valuable contributions to
the proccedings of the House Shn
Argal also served as 4 member on the
various Parliamentary Committees

His tragic end came 1 & 1oad acci-
dent while saving the hife of a fellow
<itizen on 16 July, 1991 at the young
age ol 48 years

We deeply mourn the loss ol this
friend and 1 am sure the House will
join me m conveymg our condolences
to the bcreaved family

I he House may now stand 1n silence
for a short while as a mark of respect
to the deceased

1 he Members then stood in silence for
a short while

—

11.04 Hrs
SHRI BASU DEB ACHARIA
(Bankura) Sir, mspite of your direc-

tion the Home Minister has not come
out with 1 statement on the mcdent
at Pilibhit  Conflicting news reports
are coming and there i1s news to cover
up that inudent also  1he Home Mini-
ster should come out with a statement
today 1tself

SHRI TARIT BARAN 10PDAR
(Barrackpore) Sir, the Home Minister
should make a statement regarding the
deteriorating law and order situation
mn the context of Rajendia Park nci-
dent  (/nterruptions)

SHRI NIRMAI KANTI CHAT-
TERJEE (Dum Dum) You have not
indicdted about the circulation of that
paper We left 1t to you You have
not mdicated anything to us This 1s
just a reminder (Interruptions)

[Translarion)

SHRI RABI RAY (Puri) Mr
Speaker St I want to draw the atten-
tion ol the House to a serious matter
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Almost all newspapers of today have
carried a news report which is about
world famous Sri Jagannath Tem-
ple: —

[English]

“two stones and stone bcams were
missing from the roof of the interior
of the Sri Jagannath Temple...... Be-
sides, few minor cracks on the stones
were also detected and another stonc
was found to be loose during an inspec-
tion of the inside of the sanctum sanc-
torum of the temple by the Archaeo-
logical Survey of India.”

[Transiurion]

My submisison is that a year ago,
a stone slab had fallen from a height
of 180 feet in this world famous tem-
ple. Now this sensational news has
come from the Archaeological Survey
of India that two stones and stone
beams are missing. During the last
one thousand years, no cracks had
appeared in this world famous temple.
Such reports have appeared only dur-
ing the last one year or so. The Archa-
eological Survey of India is looking
alter the work relating to the main-
tenance etc. of this temple. I would
request the Ministry of Human Re-
source Development to send a team
of experts of the said depart-
ment to the temple in order to
carry out repairs wherever cracks have
appeared. | would also rcquest the
Government to give an assurance 10
the countrymen that the temple would
be protected against such dangers in
future.

MR. SPEAKER: 1 think the gov-
ernment is going o take some steps
in the case of Ankurwad Temple. The
temple which the hon. Member has
referred to is also a very famous tem-
ple of our country. The government
is seized of the matter and will do

whatever is possible. Shri Sriballav
Panigrahi.

SHRI RAINATH SONKAR
SHASTRI (Saidpur):  Mr. Speaker,

Sir, one more point be added to it...

MR. SPEAKER: No, you take your
seat. 1 have already replied to that.

[English]
(-

SHRI SRIBALLAV PANIGRAHI
(Deogarh): Mr. Speaker, Sir. 1 would
like to draw the attention of the
Government of India, particularly the
Coal Ministry, through you, to the
utter negligence and to the step-
motherly attitude meted out to Orissa.
particularly in the coalfields. with
respect to employment of local youth
and also other facilities to be given
to displaced people, the landless peo-
ple.

Orissa is a major coal producing
State but it is unfortunate that this
is the only major coal producing
State where a subsidiary coal com-
pany under thc Coal India Limited is
yet to be set up. Therefore, without
any further delay, the Government of
India should set up one coal company
in Orissa, with headquarters in the
coal-belt at an  appropriate  place.
Earlier, the Government had taken a
decision about it. Particularly when a
large number of local unemployed
youths are coming out, it is unfortu-
nate that employment is being madc
at its hcadquarters at Bilaspur but
local youths, even men from Orissa.
are being neglected. Therefore, |
would like to request through you that
immediate attention should be paid to
this aspect and also to the overall
development  of the coal area in
Orissa.

[T ranslation]

SHR]1 CHHEDI PASWAN (Sasa-
ram): Mr. Speaker, Sir, before the
decision of the Supreme Court came
into effect, it is estimated that different
coal companies under the control of
Coal India Limited had collected cess
amounting to over rupees 500 crores.
But these companies have not paid
this amount to the Government of
Bihar despite the fact that they have
collected this cess from their consu-
mers. It is ncedless to say that no
company is authorised to keep the cess
so collected with them. These units of
Coal India Limited—a Government of
India  undertaking—have collected
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Rs 500 crores as cess, but have lailed
to deposit the same with the Govern-
ment of Bihar The financial condition
of Bihar Government 15 critical They
do not have money even to pay the
salaries of 1ts staff Theretore. I want
that the government should make a
statement on this 1ssue and ensuie
prompt pryment of the cess so collect
ed to the Government of Bihar

SHRI GUMAN MAL LODHA
(Pali) Mr Speaker Sir through you
I want to draw the attention of the
hon Mmster to  *  who lives m
New friends Colony New Dell and
s runnmng a big racket of beef export
by the name of Arnthant Factory at
Lmk 10ad Faridabad Five truck loads
cirrving beel of 147 cows were seized
yeste day at the said place Besides,
101 cows were bemng transported for
s'aurhter Su 1t 15 a very big racket
where cows from all places are brou
ght m the name of buffaloes fo
shughter and thereafter beel 15 ex
ported 1heretore I demand that this
firm named Arhant Exporters Pri-
vate Lll’l’h]llcd should be closed and

*  who

MR SPEAKER Name will
go on record

SHRI GUMAN MAL LODHA
Ihe owner of this firm should be
airested [ would also request the hon
Ministet of Home Aftairs to take
stringent action agamst all such firms
which are engaged in the tiade ot
beet

SHRI SURYA NARAYAN YA-
DAV (Sahaiasa) Mr Spcaker  Sir
main dam of Veerpur Barrage located
near Hanuman Nagar on Indo-Nepal
border m Saharasa district ot Bihar
breached on 17th of this month The
Bihar Government deputed its forest
officials and engineers to carry out
urgent repans but the people of Nepal
and the Nepalese officials not only
prevented them from doing so but
also made a murderous assault on
them Indian Ambassador to Nepal

not

who went theie to sort out the matter
was also foiced to withdraw from the
scene 1 have intormed the Union
Goveinment about 1t a number ol
times, but no action has so far been
taken 1n thys regard Theretoie, 1
demand that the Central Government
should take up the matter with the
Government of Nepal and arrange to
carry out the required repairs on
the dam without any further delay
because the life and property of lakhs
of people in that area 1s m danger

Mr Speaker. Sir | have been raising
this matter in the House since 17th-
18th of this month, but even Doordar-
shan and Akashwani have ignored this
important matter Sir, 1t 15 4 very mm
jortant matter and it concerns both
the countries Theretore 1 request the
Government to take it seriously and
take urgent steps n this direction so
that the hfe and property of the people
of that area could be protected

SHRI VISHWANATH SHASIRI
(Ghazipur) Mr Spuaker Sir, Eastern
Uttar Pradesh 15 1n the grip ol severe
drought Agricultural operations have
come to a standstlt  Due to non-
supply of power tubewells and canal
system of irrigation have been render-
ed moperative Deokali Pump Canal
Jamanic Pump Canal and other Lift
canals of Ghazipu district are  non-
functional 1 demand that the Gov-
ernment should increase the quota of
diesel to Ghazipur distract and ensure
1ts regular supply At the sime time
power cuts on canals and tubewells
should be hfted and regular power
supplvy be ensured

[Transiation]

PROF RASA SINGH RAWAT
{Aymer) Mr Speake1, Sir, the con-
dition of child labourers 1n the coun-
try 15 very critical Through you, I
would Iike to draw the attention of
the Government towards the increas-
ng tendency of exploiting the children
below 14 years of age They are de-
prived of health, education, welfare
and nourishment et¢c and are forced

*Not recorded
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to worth 1 adverse ciicumstances in
hotels, shops. factories etc. extracting
more and more work trom them and
paymg the least possible wages  to
them and thus iolaung the Child
Wellaie Aot As per the available sta-
tistics. the  number of such child-
labouwers is  1.36,40,872.  Children
are the futute of a nation. In a wel-
tare state like India such type of em-
ployment. obsession and exploitation
of childien of young age by the em-
ployers are nothing moie than abso-
fute atrocities on them Therefore. the
Government  should tuke stringent
measures in this regard to check the
exploitation of cluld labourers and en-
sute the imp.ementation of the Child
Well ire Act stuietly.

PRCGI PREM DHUMAL (Hamur-
pat):  ¥. Speaker, Sir, the Central
Govuiient provide 4 specific amount
of telic! every yeat to various states
to compensate the  loss caused by
natural calamities But  how can the
loss (o be caused by these calamities
be esutmated m advance. My submis-
sion to Cential Government is that
reliet should be provided according to

the loss suffered by the states. During .

January. 1991 there was heavy snow-
fall 1n Himachal Piadesh, Uttar Pia-
desh and Jammu and Kashmir and as
per Central Government, it took 34
hum.n lives, 2085 animal heads and
4132 houses were destroved. However,
despite repeated requests made to the
Central CGovernment, no tinancial aid
has been provided to the State so far.
This year to. the Stale has been hit
by severe diought due to delay in
momwoon Crops have been destroyed
and there is acute scarcity of drinking
water as well as fodder, | submit to
the Central Government to provide at
Jeast Rs. 25 crores as special relief
to Himachal Pradesh immediately so
that they muay be able to lace this
Crisis

DR [ AXMI NARAYAN PAN-
DEYA (Mandsaur): Mr. Speaker,
Sir. through you. I would hke to draw
the attextion ol the Guvernment to-
wards the Bhopal ¢ias Tragedy. No

relief has been provided to the remain-
ing about 30,000 gas victim families
by the Central Government as a re-
sult ot 1t the State Govcrnment s
finding it very difficult to provide aid
to them. Gas victims are not confined
merely to 36 wards, but they are being
treated in many other wards too. Due
to this the entire city 1s in the grip of
the problem. My submission to the
Hon, Prime Minwster is that he should
make immediate arrangements to pro-
vide interim relief and assistance to
them.

|English)

SHRI ANNA JO5H! (Pune). Mr
Speaker, Sir. 1T would like to  draw
the attention ol the Government to
the acute dunking water problem in
and around Pune City. The project
of bringmg  dinking water  trom
Khadakwasla Dam to Parvati Reser-
voir through closed cement pipe 1
pending with the Central Government
and unless the Cenuial Government
gets the approval and assistance from
the World Bank. the project cannot
be started. Since 1986. 1t is pending
with the Central Govetnment and
through you I urge the Central Gov-
einment to look into the matter and
get it expedited.

[1 ranslation]

SHRI KAMLA MISHRA
MADHUKAR (Mothari)© Mr. Spea-
ker, Sir, poor  ramfull in  eastern
Champaran and Bihar has jesulted in
drought in these aicas. The paddy
crop has not been even sown and if in
any case it 1s suwn, 1t is drying due to
the scarcity of water. There is no
adequate water flowing in canals. Due
to power shortage private pumping sets
are not working properly. Though the
Government of Bihar has been mak-
ing efforts to combat the situation,
get the situation is beyond its control.
Therefore. it is the need of the hour
that the Central Government should
provide maximum~aid to the Bihar
Government to enable it to meet the
drought situation and  undertake re-
lief measures without delay.
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SHRI GIRDHARI 1 Al BHAR-
GAVA (Jaipur) Mr Speaker, S,
through vou 1 would hke to draw
the attention of the Central Govern-
ment to the lact thit the Reserve Bank
and all its branches increased the rate
of mterest fiom July | on loans already
given to the people without giving any
prior intimafion to them (Interrup-
tions) lhe consumers, tiaders or
the establishments which had taken
loans were not given any prior mti
mation in this regard Sir. 1 would
hke to submit to you that the rate
of nterest at several places has been
ncreased trom 17 per cent to 25 per
cent due to which many business
establishments are 1n difficulty, their
business will come to a stand still
I think price-nise will certainly have
an effect on it Thus in case the rate
of mteiest 1s 2 per cent then the
money lendurs would definitely charge
4 per cent interest  Therefore my
submission to the Finance Minister 1s
that he should follow the Election
Manifesto of the Congress where in
an assurance had been given that
there would be no price nse The
Reserve Bank of Tndia should also be
directed to review the matter and re
duce the rate of interest

[English}
MR SPFAKER Shni Chitta Basu

SHRI CHITTA BASU (Barasat)
I do not like to mention anything
today 1 will speak on matters under
rule 377

SHRIMATI MALINI BHATTA-
CHARYA (Jadavpur) T have a very
serious matter to communicate to the
House T have information that a
producer of TV Serials was called and
given a proposal by the Director
General of Doordarshan to make a
programme on the Budget

Then, subsequently when he was
about to produce this programme, he
was called and told that he would have
to select his interviews from a list of
economusts who are supposed to come
from the very top and he was also
specifically told that he should not

include those economists 1n the pro-
gramme who weire critical of the Gov-
ernment’s economic poly

It this s true then 1t 15 1 very
serious mattet On the onc hand, the
Government 1s tatking ot 11 onomy of
the Dooidirshan  and on the other
hand the (Government 15 trymg to
suppress the freedom ol expression of
people who are critical of its policies

I want a stitement from the Gov
ernment on this I want to know whe-
ther this has really hippened and
whether the said progrimme 1s  still
on or whether 1t has been rejected

SHRI NIRMAI KANTI CHAT-
TERJEL lhis v a very serious
charge agamst the Government The
Government must come forward and
make a stitement on this point This
comes after the arrculation of non-
official economic note thiough the
Parhament bageige We have to  be
beware of this kind ot thine beng
done by the Government

SHRT AMAL DATTA (Diamond
Harbour) Will vou please ask the
Minister of Parliamentary Affairs to
find out enquite and report on this to
the House’

MR SPEAKER Tt 1s not like this
(Interruptions)

MR SPEAKFR You do not direct
me to direct pleise

SHRI AMAL DATIA We are
requesting tc you We are submitting
to you You have a duty to this
House aiso  (Interrupsions)

MR SPEAKER You have made
the point

(Interruptions)
MR SPEAKER You are taking
others’ time Other Members also

have something to say 1 have allowed
to make this point You have made
that point Other Members also do
have some points to make Please
allow them to make
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Shri Dileep Singh Bhuria. Let Mr.
Bhuria say.

SHRI AMAL.  DATTA: We are
asking you. please do this. (Interrup-
tions). 1 want to know whether the
Government is spreading  disinforma-
tion regarding possible consequences
of devaluation. (Interruptions) IMF
and the World Bank are orchestrating
this kind of dis-information by the
Government of India. (Interruptions).®

MR. SPEAKER: Nothing will go
on record.

[Translation)

Bhuriaji. if you do not
speak. please sit down.

want to

(Interruptions)

SHRI DILEEP SINGH BHURIA
(Jhabua): Mr. Speaker, Sir, my sub-
misison is that Cholera and gastroen-
teritic have broken out in Madhya
Pradesh for the last several months,
and these disease have claimed
thousands of human lives there. The
Government of Madhya Pradesh has
been adopting a pathetic attitude to-
wards this and the discases are spread-
ing in other States also. Therefore, 1
would like to submit to the Govern-
ment that a medical team should be
sent there to control these disease:
because these are spreading to other
states rapidly.

SHR1 LLAL K. ADVANI (Gandhi
Nagar): Mr. Speaker. Sir. the situa-
tion in Jammu and Kashmir is still
very grim and about two lakh people.
who have migrated to Jammu, Delhi.
Amritsar or other parts of the coun-
try. have no hope in their lives. 1
would take up this issue on some
other occasion. However. the emplo-
yees of Hindustan Machine Tools.
who have shifted from Srinagar to
Dethi or Jammu and in regard to
whom an agreement was made in
writing. are not getting their salary
for the last few months as per the
agreement. Thus they are “very un-
happy. Therefore, I would submit to

the Government that the provisions
of the agreement should be implement-
ed and their salary may be paid to
them as per agreement, As far as 1
remember. Shri Saifuddin Choudhury
was also present at the time of execu-
tion of the agreement.

[English}

SHRI KABINDRA  PURKA-
YASTH (Silchar): Hon. Speaker, Sir.
I would like to draw your attention
to the fact that only today 1 received
a telegram that several lakhs of tea
garden labourers of Barak Valley of
Assam are facing starvation because ot
non-movement of wheat from the
fields to Barak Valley and. as a result.
there has been a very critical sitvation
in the tea parden areas. So. 1 request
the Food and Civil Supplies Minister
kindly to enquire into the matter and
to take up the matter so that imme-
diate supply of wheat is made in tea
garden areas of Barak Valley.

SHRI K P, REDDAIAH (Machhci-
patnam): 1 want to bring to the notice
of the Government that the Hindus-
tan Shipyard Union has signed a
Memorandum of Understanding on
1-2-1990 since the earlier agreement
expired on 31-1-1990. The Govern-
ment assured the management several
times that it will be implemented and
funds will be released. The union.
after waiting for 14 years, are press-
ing the management to implement it
immediately. I request through you
the Government to sanction and re-
lease the funds.

The second point is that the Shipp-
ing Corporation of India is purchas-
ing the ships at the rate of Rs. 27 crores
each. This rate is concluded five years
back. Now the cost of the ship build-
ing is Rs. 6] crores as per manage-
ment’s estimates. So, they have under-
gone a loss of Rs. 274 crores. Govern-
ment may Kindly give escalation for
the rates because of the present trend
of the raw materials and labour cost.
I request the hon. Shipping Minister
kindly to consider thesc few issues
sympathetically and save the situation.

*Not recorded.
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DR. (Smt) K. S. SOUNDARAM
(Tiruchengode): Mr. Speaker, Sir, I
bring this urgent matter to the kind
notice of the hon. Finance Minister.

Total prohibition, an article of
faith with Mahatma Gandhi, is imple-
mented soon after our beloved leader
Ms. Jayalalitha assumed the Office of
Chief Ministership in Tamil Nadu by
closing the sale of cheap liquor not
minding the revenue loss of Rs. 390
crores and difficult and poor financial
position of the State.

As per the scheme announced in
August 1978 by the Central Gov-
ernment, t0 compensate the States
which implement prohibition policy,
the Centre should provide Rs. 500
crores for 1986-87 to 1989-90 amount-
ing to 50 per cent compensation and
full compensation of Rs 322 crores
for 1991-92.

This Government which is very
much interested in the welfare of
women should come forward to com-
pensate the loss of revenue to Tamil
Nadu Government on account of
introduction of prohibition, since the
women are the worst affected persons
if prohibition is not there.

1, therefore, request the hon. Finance
Minister to treat this matter as urgent
and help the Tamil Nadu Government.

SHR] HANNAN MOLLAH (Ulu-
beria): Mr. Speaker, Sir, 1 would
like to draw the attention of this House
and the Government to a serious pro-
blem developing in the Darjeeling Hill
Area of West Bengal. You know, Sir,
that there is an attempt to create a
secessionist movement there. The
secessionists there are trying even to
contact beyond the borders of the
country to seek help. But ultimately
the will of the people prevailed and
some sort of a settlement was reached
there i.c. in the Darjeeling Hill Coun-
cil. Because of the failure of the autho-
rities who are in power there, such
people are turning towards another
form of secessionism. They are trying
2 ~12 LSS/ND/s1
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to divide the people of Darjeeling m
the name of Nepalese und Gorkhalese
and are creating trouble and tension
between the two sections of the peo-
ple. It can generate a new type ot
secessionist movement there. The Cen-
tral Government is also being appro-
ached by such divisive forces from
Darjeeling to create problems in the
area So, the Central Government
should also be aware of this problem
and should not encourage it as they
did on earlier occasions This is a
very serious problem and this pro-
blem should be handled and peave
should he restored there

[Translation)

SHRI CHANDRA JEET YADAV
(Azamgarh): Mr Speaker, Sir, once
again, I would like to draw the atten-
tion of the House towards the unfor-
tunate incident that took place in Pili-
bhit, in which some sikh pilgrims were
\illed This august House and your
goodsclf have taken a scrious note
of this incident The Bharatiya Janata
Party Government in the State has
taken note of this issue more seriously
than the Union Government. I woull
like to mention here that the B.J.P.
wastcd no time in sending a high level
paity delezation to Pilibhit on a fact
finding mission and it also expressed
its serious concern over the issue. You
had directed the Union Government
to sive a statement on this incident.
The delav in taking action in this
regard will have a negative impact on
the people. Moreover. such incidents
cause provocation to similar incidents
elsewhere and its consequences, no
doubt would be disastrous (Interrup-
tions). This incident has caused agi-
tation in the minds of the people and
vesterdav some Junata Dal workers
were lathi-charged, when they were
holding a demonstration over this
issue. T request you to direct the
Union Government to make a state-
ment on this issue on the floor of the
House Tt was mentioned here that the
Government would consider setting up
a committee to look into it. T request
vort to take appropriate action in this
regard, without any delay...(Interrup-
tions),
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[English)

MR. SPEAKER: Shri M, R. Janar-
thanan.

(Interruptions)*

MR. SPEAKER: It is only what
Shri Janarthanan says goes on record.

(Interruptions)

SHRI M. R. JANARTHANAN
(Tirunelveli): Mr. Speaker, Sir, I am
living in North Avenue and my house
number is 55. Today morning I found
that there were two plastic bottles
packed in a plastic bag lying in bet-
ween my house S5 and 53. Immedi-
ately I telephoned to Phone No. 100
at 9.05 AM. saying that I am a Mem-
ber of Parliament on the line and I
told them that there is some myste-
rious bag lying near my house at 55.
When | saw the place at 9.20 A M., 1
found that the bag was removed. I
think the Police should have removed
it. But the Police did not come to
my house and report the matter to m-=.
Though a Member of Parliament hag
telephoned the Police, this is the way
how the Home Department is func-
tioning. I request the hon. Minister
to take note of this mater. (Interrup-
tions).

[Translation]

MR. SPEAKER: Nothing is going
on record.

(Interruptions)

MR. SPEAKER : Khuranaji, please,
Mr. Lodha please, you please take
your seats. Listen, if you want others
to listen to you. if you want your
statements to go on record. then you
will have to speak according to your
turn. If all of you speak together
nothing will go on record and simi-
'arly if you speak without my permis-
Sior':i‘ then also nothing will go on re-
cord.

(Interruptions)

MR. SPEAKER: Sonkarji. please
sit down. Lodhaji, it is not in your
interest also.

(Interruptions)

MR. SPEAKER: Khuranaji, please
don't do it.

SHRI MADAN LAL KHURANA
('SIouth Delhi): You have allowed
them.... .......

MR. SPEAKER: Khuranaji, you
\&wll have to take your seat, this won't
0.

(Interruptions)

MR. SPEAKER: We are trying our
level best. . ..what happened yeste:-
day also..... . ....

[English]

This is not allowed, Not like this.
(Interruptions)

[Translation}

MR SPEAKER: Okay. I will lis-
ten to you later on. Yesterday also
this malter was raised. The Govern-
ment has already been directed to
make a statement, as early as possible.
You may speak on 1t once it is made.

(Interruptions)

MR. SPEAKER: Not like this. Ti
you all want to speak at one go, then
you muy do <o, 1 will just keep quist.

(Inferruptions)
[English}

hMR. SPEAKER - 1t cannot go like
this.

(Interruptions)*

MR. SPEAKER: This is not going
on record.

(Interruptions)*

MR. SPEAKER: 1t is not going
on regord.

(Interruptions)*

MR. SPEAKER: Shri Dattatraya
to speak.

*Not recorded.



17 ASADHA 29, 1913 (S4K 4) 18

(Interruptions)

SHRI DATTATRAYA BANDARU
(Secunderabad): Sir, I wish to raise
the following matter.

In Andhra Pradesh, due to pollution
o} water and air, many serious diseases
are arising specially Gastroentritss,
which took away nearly 750 precious
lives, particularly in the backward
Telangana area. In  Mahboobnagai
district alone, 55 pcople died and
in the capital city of Hyderabad, all
the Government and private hospitals
are full of Gastroenteritis cases. In
Fever Hospital alone, 3000 cases of
Gastroenteritis aic registered over the
past two months. This figure may rise
in the coming months due to on-going
monsoon and floods.

To save the people of the State, the
Union Government must send a “spe-
cialist team™ to investigate the causes
of such a large number of casualties
and to provide special assistance to
meet the alarming situation.

There is a spurt 1n Naxalite activi-
ues and recently the Naxalites have
Milled nine policemen and injured fif-
teen persons in Rajnandgaon-Balaghat
area of Madhya Piadesh. In view of
the incidents in the States of Madhya
Pradesh, Andhia Pradesh, Maharash-
tra, the Union Government must de-
ploy adequate additional forces to
the affected areas and declare the
affected aieas as disturbed areas.

[Translation]

SHRI RATII AL VARMA (Dhan-
duka). Mr Speaker, Sir, through you,
I would like to draw the attention of
the Government towards the closure
of mills in Ahmedabad, There was a
time when Ahmedabad city was known

as the ‘Manchester of Gujarat’, but
today, due to shortage of coal and
power the mills in Ahmedabad are

closing down one after the other. Both
the late Prime Minister Shri Rajiv
Gandhi and the former Prime Minister
Shri V. P. Singh were concerned about
the closure of mills and were eager to

do something but unfortunately noth-
ing concrete emerged and the mills
are closing down one after another. As
a result, about 20,000 people working
in these units have been rendered job-
less. Life has become miserable for
them and failure to secure means of
livelilhood has forced many of them to
resort to the extreme step of suicide.
Not only this, they are also forced
to discontinue the education of their
children half-way and put them to
work for very low wages. I urge the
Government to expeditiously  take
measures to reopen the closed mills
in Ahmedabad. Those who have been
rendered jobless, should be paid
arreais due to them, including Provi-
dent Fund, their rights should be pro-
tected and necessary steps should be
taken to facilitate the education of
their children.

SHRI RAJNATH SONKAR SHAS-
I'RI (Saidpur): Mr, Speaker, Sir, we
would like to make a humble submis-
ston  before you. Photographs show-
g the brutal luathi-charge that took
place outside the Uttar Pradesh Bhavan
have  appeared in the newspapers.
Apart from lathi-charge, the police
also lobbed tear-gas shells at the
demonstrators  Some organisations of
Delhi were holding a peaceful demons-
tration there against what they called
the fanning of Communalism by the
Uttar Pradesh Government.  Despits
the incident at  Pilibhit... (Interrup-
tions).

SHR{ MADAN LAL KHURANA:
Mr, Speaker, Sir, what is this? This
means that State subject pertaining to
Bihar, Bengal or any other state would
also be discussed here...(Interrup-
tions)...

MR SPEAKER: Please allow me
to conduct the Business of the House.

(Interruptions)

SHRI RAINATH SONKAR SHAS.
TRI: Mr. Speaker, Sir, this is an in-
cident that took place in Delhi, it is
a matter concerning Delhi Administra-
ticn. 1 understand that you have
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directed the Government to come out
with a statement on the incident that
took place at Pilibhit...(Interrup-
tions). ..

MR. SPEAKER: Please come to
the point.

SHRI RAJNATH SONKAR SHAS-
TRI: The rabidly communal policies
being pursued by the Uttar Pradesh
Government are bound to have their
repercussions across the country. 1
request you to urge upon the Govern-
ment to come out with a statement in
this regard.

[English}

SHRI §. MALLIKARJUNAIAH
(Tumkur): In Karnataka about 20,000
daily wage employees are in the
streets. They were all employed by
the PWD Depaitment. Horticulture
Department and the Forest Depart-
ment on daily wage basis. The Supreme
Court has passed an order that they
shall have to be regularised and the
salary as per their qualitications shall
have to be given. But the Karnataka
Government is paying only Rs. 840
to the BE graduates and also post
graduates. Protesting this they are in
the strcets, Now they are demons-
strating in a  Rasta Roko agitation.
with the tesult it involves Jaw and
order situation. Therefore 1 request
the Government of Karnataka to make
all efforts to see that the problems of
theve duily wage earners is solved.

11.444 hrs.
PAPER LAID ON THE TABLE
Economic Suivey: 1990-91

[Enelish}

THE MINISTER OF FINANCE
(SHR1 MANMOHAN SINGH): Sir.
I ber to lay on the Table a copy of
the *Economic Survey'. 1990-91 (Hindi
and English versions).

[Placed in Library. See No. LT—
115/91]
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1145 hrs.
BUSINESS OF THE HOUSE

[English]

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI GHU-
LAM NABI AZAD): With your per-
mission, Sir, I rise to announce that
Government Business during the week
commencing 24th July, 1991, will
consist of:

(1) Consideration of any item of
Government Business  carried
over from today’s Order Paper.

{2) Discussion on the Resolution
secking disapproval of ths
Delhi Municapal Laws (Amend-
ment) Ordinance, 1991 and
consideration and passing of
the Bill replacing the Ordinance.

(3) Discussion on the Resolution
secking disapproval of the Code
of Criminal Procedure (Amend-
ment) Ordinance, 1991 and
consideratoin and  passing of
Bill replacing the Ordinance.

(4) Discussion on the Resolution
seeking disapproval of the Re-
presentation of the People
(Amendment) Ordinance, 1991
and consideration and passing
of the Representation of the
People (Amendment) Bill, 1991,
as passed by Rajya Sabha.

{5) General Discussion on the
General Budget for 1991-92.

(6) Submission to the Vote of the
House of Demands for Grants
gg Account (General) for 1991-

As the members are aware, the
General Budget for 199192 will be
presented at 5.00 p.m. on Wednesday,
24th July, 1991.

[Translation]

DR. LAL BAHADUR RAWAL
(Hathras): Mr. Speaker, Sir, T request
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you to include the following items in
next week's List of Business.

(1) Suggestion to ntroducc  Post
Graduate level studies in Agri-
culture in all the universities
of the country.

(2) Suggestions to take necessary
steps to pievent blindness at
the time of birth.

SHR1 DAU DAYAL JOSHI
\Kota): The percentage of 1ainlall has
fallen considerably due to continuous
deforestation of the Aravalli Mountain
ranges. which had a heavy forest cover,
few yeais bach The peuple of Rajas-
than are deeply concerned about it 1
request that this subject may kindly
be included n the List of Business of
next week.

SHRT BHAGWAN SHANKAR
RAWAI (Agra) Mr Speaker, Su.
the tollowing items may please be
included in the next week’s list ol
Business

(1 Discussion on Supply of electri-
ity to Uttar Pradesh from Cen-
tral Electricity Gnid to remove
the shoirtfall in powcr genera-
t1n due to pievailing drought
situation 1n Uttar Pradesh and
mobihising resources for mak-
g availahl: drinking watet
and providing <pecial grants
for drought relief by the Cen-
tral Government

(2) Discussion on Jaswant  Singh
Commission Report for esta-
blishing a Division Bench (Judi-
cial Bench) of Allahabad High
Court 1n Westein U. P. with a
view to decentralise the judici-
ary.

SHRI SURYA NARAYAN YA-
DAV (Saharsa): Mr. Speaker. Sir.
the following items may please be
included in the next week’s list of
business :

Every year, Government of India
and the Bihar Government spends
hundreds of crores of rupees from
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relief funds to compensate the damage
caused by floods in Kosi tiver. This
fund can be utilized to construct a
dam on this river.

[English]

SHRI RAMESH CHENNITHALA
(Kottayam)- The following items may
be included in the next week’s agenda:

(1) The power

crisis facing the
nation:

(1) The increasmng terrorism 1n the
country

[ 1 ranslation]

PROI. RASA SINGH RAWAT
tAjmer)  Sir, the following items may
please be mcluded m the next week s
L1st of Business

(1) Under the decenualmatien se-
heme of the Postal Depiniment
the headquarters of PMG
(Post Master General) set up
by the Mty of Communi-
cations for the eastein

region
ol the  Rajasthan <hould be
immediately shafted from

laipur to Ay

(2) A scparate ratlway zone <hould
be <ct up for the entire metre
pauge arca of Rajasthan  and
Guarat and Apnar should be
declared as 1ts headquarters

SHRI SANTOSH KUMAR GAN-
GWAR (Bareilly) Sir. 1 would wge
the Minister of Parhamentaiy Affairs
to mclude the following 1tems in the
next week's List of Busmess:

Barcilly is an mmpoitant centre of
Uttar Pradesh  The Demand to set
up a rcgional office of Kendriya Vid-
valaya Sangathan is being made for
quite sometime and it i also learnt
that there is a proposal to set up re-
gional offices at three places in the
countrv. Bareilly, Kumaon. Garhwal,
Moradabad, Meerut and Agra divi-
sions consist of twenty five districts
where there are fitty Kendriya Vid-
yalayas, whereas in Rareilly itself
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there are five Kendriya Vidyalayas.
It is very essential to open a regional
office of Kendriya Vidyalaya Sang-
than at Bareilly keeping 1n view the
requirements for providing appropri-
ate educational facilities and manage-
ment of these schools,

I urge the hon. Minister of Human
Resourcc  Development to announce
the opening of a regional office of
Kendriya Vidyalaya Sangathan in
Bareilly.

SHR1 GIRIDHARI LAL BHAR-

( AVA (Jaipur:: Mr. Speaker, Sir,
1 following items may please be in-

¢ uded in the next wcek's List of
Busincss:

(1) The need to make a»_uilnblc

additional central  assistance

for Indira Gandhi Caral Pro-

ject m Rajasthwn.

Rajasthan  <hould be given a
farr share from Thein dam,
Anandpur Sahcb Hydel Power
Pioject, Mukeiiyan  Hydel
Project, 1.V.D.C. second phasc
and Shahpur Kandi 1lydel
Projects with a view to -
crease  power  fewration
Rajasthan.

SHR! KAMLA MISHRA MAD-
HUKAR (Motihari): Mi.  Speaker.
Sir the following items may rlease
be included in the next week's List
of BRusiuness.

Mr. Speaker, Sir, the drought situ-
ation in Bihar needs to bz clis awed
next week. Insufficient rains n Cham-
paran district resulted in a severe dio-
ught situation. Paddy could not be
sowed. Due to scarcity ;’)f water,

addy crop is drying up. Piroper um-
gatioz fac?lities from Gundak canal
are not available. The performance of
small scale irrigation department 1S
unsatisfactory  Due to short supply
of electricity a number of pump sets
are lying unutilized. The private
pumping sets are not functioning due
to non-availability of dne'sel'and con-
sequently irrigation capacity is not be-
ing utilised. The said condition  is
prevailing at 8 number of districts m

2)
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North Bihar. This issue should neces-
sarily be discussed because it con-
cerns the six crore population resid-
ing in Bihar.

[English)

SHRI SRIBALLAV PANIGRA-
Hl (Deogarh): Mr. Speaker, Sir, 1
beg to submit a matter of public im-
portance to bc included in the next
week’s business.

It is a matter of concern that the
drought situation is fast developing in
various pans of the country including
UP, Bihar aad Orissa due to the late
and non-arrival of monsoon and also
its erratic behaviow1 from the beginn-
wg.  Added to it. heavy floods aie
causing havoc m some other States
1t 18, therefore, essential that the Gov-
conment <hould take tecessary mea-
sates night from now onwards so as
to effectively meet th= snuation Thus,
a discuston oa this subjeet m thes
louse m the coming week 1s called
for.

SHRI NIRMAL KANTI CHAT-
TERJEE (Dum Dum): Str, my request
v that the general ciscussion on the
Budget be deferred tc the week fol-
“wine jhe next week and not i the
comiag week, I the Budget will be
presented on Wednesday. then there
will be no time lor aur preparation to
siart the dricussion m that week  So,
my only rcquest and suggestion s
that 1t <hould be deferred ull the week
tollowmg the next weck.

SHRI GHULAM NABI AZAD.
As the hon Members have suggested
hure, I have started the practice of
writing to the concerned Mmisters on
whatever hon. Members mention here.
} have staited this practice sirce last
week and | have also dirccted my
office that a copy of the points should
bhe sent to the concerned Ministers.
Thus. whatever points are raised
here, are forwarded to the concerned
Ministers.

MR. SPEAKER: Now, matters un-
Jder Rule 377. Shri K. Pradhani.
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11.54 hrs.
MATTERS UNDER RULE 377

(i) Need to restore Vayodoot ser-
vice from Hyderabad to Bhu-
baneshwar.

[English)

SHRI K. PRADHAN1 (Nowrang-
p.,!rt)t Slr% 1 would like to submit a
matter of urgent public in tan:
under Rule 3377. P rpertance

About two years back. there was a
Vayudoot service from Hyderabad to
Bhubaneswar via Vijayawada, Visa.
khapatnam and Jeypore. The Dor-
nier flight met with an accident after
some time near Poona in  Mahara-
shtia.  Since then, the flight is not
operating due to non-mailability of
aircraft. The passengers from Rhu-
baneswar and Jeypore uscd to avail
of the facility of this Vayudoot ser-
vice to its full capacity. Now they
face a lot of difficulties as they have to
travel by road from Jeypore to Bhu-
baneswar or Visakhapatnam through
Eastern Ghat mountains which takes
about 8 and '6 hours to reach Visa-
khapatnam and Bhubancswar respec-
tively.

L thercfore, request the Minister of
Civil Aviation to restore the Vayudoot
service immediately.

(ii) Need to set up a regional au-
tonomouns development conncil
for Western Orissa.

SHRI SRIBALLAV PANIGRAHI
(Deogarh): 1Tt is a matter of regret
that proper attention is not being paid
for the overall development ot Wes-
tern Orissa. As a result, in this region
of Orissa which is full of natural re-
sources with large tribal population.
resentment and discontentment among
the neople is very much on the 1i.c.
What is therefore required is to set up
a regional autonomous development
council for Western Orissa forthwith
in order to ensure its y al! ro-
und development, fighting out its over-
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increasing backwardness and rcgional
imbalances.

(ii1) Need to allocate funds for cha-
nnelisation of water of river
Swan in Una district of Hima-

chal Pradesh.
[Trenslation)
PROF. PREM. DHUMAL (Hamir-
pur): Mr. Speaker, Sir, the river

Swan and its 73 tiibutarics create ha-
voc every year in Una district of
Himachal Pradesh in the rainy scason.
Every year crops and properties worth
crores of rupecs arc swept  away.
There is heavy loss of life and pro-
perty. Many people become home-
less and they have to face great diffi-
cultics. State Government and  the
Central Government have been requ-
ested many times [or the channclisa-
tion of water of this river but noth-
ing has been done in this regard.

If river Swan and its 73 Tributaries
are channelised. not only property
worth crores of rupees can be saved.
but thousands of actes of agricultural
land will be available for agricultural
purposes. If this is done supar-cane,
ground-nut. grain and fruits may be
produced in abundance there, which
will fulfil the requremcuts of the
State as well as of thc country. With
limited resources the State Covern-
ment cannot carry out this task. Hence,
1 reguest the Central Govscrnment to
allocate adequate funds in the Budget
of this year for that puipose so that
people could pet relicl.

(iv) Need to review the policy of
the Government in respect of
opium farming in Madhya Pra-
desh and to provide necessary
help to opium growers.

DR. LAXMI NARAYAN PAN-
DEYA (Mandsaur): Mr. Speaker, Sir,
due to the Government's policy in
respect of opium farm’v~. which is
job oricnted and a source of raising
fo-2'gn exchange, thon<ands of opium
growers of Madhya fradesh are in
distress. Due to heavy loss to this
crop in the year 1990-91 and arbitra-
rinc s of the authorities, such a situa-
tion is there that their licences are
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liable to be cancelled any time on the
ground of below average production.
Due to application of different unsci-
entific methods of average test in diff-
erent states and inaccurate measure-
ment, thousands of the farmers have
to face great difficulties. This matter
is of public interest and of urgent na-
ture as future of thousands of the
farmers depends on it. Some diffi-
culty and crisis may occur in decid-
ing the policy and in the renewal of
the licences of the farmers. So. I re-
quest the Minister of Finance to make
a statement about it.

(v) Need for wil (xploration in
North and Sooth 24 Parganas
and Nadia disivicts in  West
Bengal and Kathana—Kalam-
sar in Gujarat

[English]

SHR1 CHITTA BASU (Barasat).
It has becn widely 1eported in the
Press that two large areas in  West
Bengal and Guijarat arc floating on
oil.  But these reservoirs are not be-
ing properly cxploited. The arcas are
North and South 24 Pareanas and
Nadia Distiicts of Woest Bungal  ex-
tending upto the Indo-Bangladesh
border. and Kathana-Kalamcar in
Gujarat.

It is claimed by a retired superin-
tending geologist that the giant petro-
leum reserve in West Bengal and the
adjoining off-shore Bav of Bengal was
discovered in 1984, bv stratigraphic
interpretation of sophi.ticated seismic
data. The off-shore data was acquir-
ed by Notomos group of vil compa-
nies of USA and on-+hore data of
the Southern part of West Bengal by
a Soviet team.

The ONGC Thave the necessary
technology knowhow and equipment
for exploiting this reservoir of oil in
West Bengal. It is estimated that an
additional 22 million tonnes of crude
oil per year would have bcen produ-
ced to make India self-sufficient in
oil within a short period of time.

Rail Budget 1991-92—Gan. 28
Discussion & Demanas for
Grunts (Rlys), 1991-92

This has been deliberately scuttled
by the interested vil lob;:ics within the
country and outside who are interes-
ted in perpetuating India’s oil depen-
dence on other.

I demand a statement from the
Petroleum Minister on the subject.

12.00 hrs.

RAILWAY BUDGET, 1991.92--
GENERAL DISCUSSION

AND

*DEMANDS FOR GRANTS—
(RAILWAYS). 1991-92

[English]

MR. SPEAKER: The Hcuwse will
now tuke up the combined discussion
on (i) General Discussion on the
Budget (Railways) for 199192 and
(11) Discussion and Voting on the Dc-
manrds for Grants (Ra/lways) for 1991-
92 tor which 8 hours have been al-
lotted.

Hon. Members present in the House
whose cut motions to the Demands
for Grants (Railways) for 1991-92
have been circulated, may. 1if they
desire to muve their cut motions, send
slips to the Table within 15 minutes
indicating the serial numbers of the
cut motions they would like to move.
Those cut motions only will be treat-
ed as moved.

A list showing the serial numbers
of cut motions treated as moved will
be put up on the Notice Board shor-
tly. In case any Member finds any
discrepancy in the list he may kindly
brine it to the notice of the Officer
at the Table without delay

Motion moved:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the Order
Paver be granted to the Pre-i-
dent of India out of the consoli-
dated fund of India, to complete

*Moved with the recommendation of the President.
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the sums neccssarv to Qe irav the

(Rhs) 1991-92

March, 1992, 1 12vpect of the

charges  that will come 1 the huead  of demands emeivd m the
course of payment during the cecot d column  theieot  agamnst
vear ending the 31st Day of Demands No« 1 to 16 °
Demands for Grants (Railways) for 1991-92 to be submitted
to the Vore of Lok Sabha
Na of Name of Demand o Tmount of Am:;;u of
Demand Demand fo1 Demand for
Grant on Grant submitted
Account voted  to the Vote of
bv the Housc Lok Sabha
on 11-3-91
| 2 3 4
Rs Rs
Railway Board 3 69 09 000 7 38 17 000

Miscelfaneous Expenditure (General)

General Superintendence and Services on
Railways

Repaits and Maintenance of Permanent Way
and Works

Repairs and Maintenance of Motive Power

Repairs and Maintenance of Carriages and
Wagons

Repairs and Maintenance of Plant and
Fquipment

Operating Expenses Rolling Stock and
Equipment

Operating Expenses  Traffic
Operating Expenses- Fuel

Staft Welfare and Amemties
Miscellaneous Working Expences

Providcnt Fund, Pension and other Retire-
ment Benefits
Appropriation to Funds

Dividend to General Revenues, Repayment
of loans taken from General Revenue s and
Amortization of Over-Capitalization

Assets  Acqusition, Construction and
Replacement
Revenue

Othar Expenditure
Capital

Railway Funds

24,37 58 000

173 30,99 000

351,43,01,000
274 98,71,000

371,10 34 000
185 80 79 000

290,73,11 000
562,15,41.000
638,48,01,000
127,80 31 000
194,01 82,000

323,18,52,000
1040 66,67,000

8 73,54 000

16,00,03,000

1861,45,16,000
800,79,36,000

48,75,16,000

346,61,99,000

688.36 02,000
549,97,42,000

735.20,67,000
357,07,57,000

581,46,22,000
1124,30,83.000
1247,50,03,000
255,60.62,000
363,53,65,000

646,37,03,000
2316,33,33,000

1138,26,46,000

29,00,07,000

4217,15,19,000
1584,58,71,000

312 LSS/ND/91
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SHRI SURYA NARAIN YADAV
Mr Speaker, Su 1 have been ope-
rated upon T cannot write continu-
ously for fifteen mmnutes Therefore.
I may kindly be provided assistance of
staff  (Interruptions)

{Enghsh}

MR SPEAKFR Mr Anna Josht
pleasc

SHR1 RAM NAIK (Bumbay-
North)  Sir, before the discussion
starts 1 would like to make a point
My experience of fast vear shows that
we generally do not get 1eplies for
the cut motions that aic moved here
m the House Sir, if the Railway
Minnter pays attention he will under-
stand what I am sayine

MR SPEAKER M: Minster,
there 1s something on your Demands

SHRI RAM NAIK Su | was
suggesting that whatever cut notions
are supposed to have boen  mwoved
herc. we should get replies fiom the
Minister  Unless we get the 1 ply,
there 1s no purpose in moving the cut
motions  If we start  mavinp cverv
ut motion then 1t will take time of
the House  So, T sugeect that  the
practice of giving rephes to the cut
motions should be toll med

MR SPEAKFR You would like
to get the reply m the Houce geelf

SHRI RAM NAIK Sir he can give
m wnting  This praciice 15 bemg fol-
lowed 1n so many legislatures So. |
would suggest that the Minister should
send 1eplies to om cut motions

THE MINISTER Of RAILWAYS
(SHRI C K JAFFFR SHARIEF)
Sir. generally. the poins ramed by
Members during the course of the
discussion are taken note of and they
are being answered when we give re-
ply to the debate Different pomts are
raised m the cut motons, some of
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which we mav be able to a1 swer ond
some of them we may not be oble to
answer And. 1t has not beun the prac-
tice n the past Cut motions are al-
ways put and voted but they are nver
answered I think all the Members
know what 15 the practicc bung fol-
lowed 1n the past in the 1ccard, and
the same practice should continue

MR SPEAKER What geuetally s
being done 1s that you collect all the
cut motions and if they are on one
pomnt and the powt 1s of greater 1im
portance then you reply them on the

floor of the House Generally that
v done

Supposing there arc ome  spueiie
cut motions for whin you cannot

have time to reply m the Houswe it
self, they are collected and then you
give replv n witing

SHRI ANNA JOSHIi (Pvne) Res
pected Speaker. S before 1 start
discussion on the Rarlway Budget 1
would like to draw the attention of
this august Hounse towards the report
of a Press Conferen.ce

In his fust Press Conference  on
25th June. the hon Railnay Minster
Shit Jaffer Sharief has sad

The message should go to the
pcople that there was a Government
which meant business and 1t <hould
be reflected 1n the Ralways® v ork *°

Su keeping these woirds m mind
I tned to go through his Budget and
his Budget Specch as ~verv Member
of thix House must have done und
what 15 that message?

(1) Does the Railwav Minister warnt
to start any ncw train? - No

(2) Does he want t» lav any new
lines?—No

(3) Does he want to start a new
gauge conversion? - No

(4) Does he agree to remstate a
single worker from the seven
hundred suspended workers 1
1974"—No
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SHRI BASU DEB ACHARIA
(Bankura) They were dispussed, not
suspended

SHR1 ANNA JOSHI Yos

(5) Does he want 10 give any re-
If to the lakhs ol unfortunate
suburban commuters of Bom-
bay, Calcutta and Madias?
No

(6) Docs he have any plan to curb
corruption, thefts and frauds
winch are depree mg Railwavs
a revenue of Rs 2000 crores
annually? No

7) Does he want to help Railways
complete 1ts ambitious Konkan
Railway Project by cleaning the
aid of Rs 250 crores?—No

1hrough you i woull ke to hrow
the message

It 15 sawd that m love when the
Lady says No, no that means Yev’
What message the hon  Minster

waits 10 give through this ‘No no®?

MR SPEAKER I you think that
s the mossage then it » “Yus

SHRI ANNA JOSHI Sir. 1t 15 not
4 Budget of a promusing, detimmed
Mimister who has kept before Ius eyes
that poos unfortunate ian who has
been deprived of all the facihties and
charms ol travelling and who has 1o
pay mcreased fares and tave utterly
detutiorated services Budget atter Bud-
get every year

Regarding Budget. T know that 1t
15 the Annual Financal Statement of
the cstimated Receipts and Expendi-
ture but then, will you excuse me o
1 call 1t an Auditor s Budget It 1s
not a Railway Minnster's  Budget
There s nothing  remathable n 1t
We were expecting new  structural
changes, namely, new structute of fin-
ances some technological mnnovations
and financial and technological dewi-
ces for augmentation of resources

Eventhough, our revenues collec-
tions through fares and freight char-
ges were ncreasing  year after year

(Rlvs ), 1991.9.

thete 15 a chronk tendency m incieas-
mg the taies and freight chasges It
secnis we don’t see any other resoui-
tes than these

The Indian Railways are the life-
lne of the country connected with the
growth of the economy and the inte-
guty of the nation Economic, mdus-
wal and agricultural  developments
are nter-woven with its performance

The Raitlways which wete only 34
Ams long m the begiamma, te hom
Bombay VT to Thave. 1, now 62.000
Am  loag and 1t s the sceond laigest
Railway under one nanagement m
the world It & canrymg nearly one
crore passengers every day at any gi
ven pomt and transports sia lakh to
seven fakh tonnes of zoud every day
Fhis 15 the given situation What ane
the soctal constramts?

(1) Tiansport of essenual commo
dities

(2) Passenger and othet coach sei
viLes

(3) Burden ol unccoromical bianch
hies

(4) Iiee womenent ol 1l mea-
Sure

{5) Delenee movements

So the duedt or indu.cl burden of
these soctal constraats s of he ordes
of Rs 210393 crores i the yedr
1990 91 as compared to Rs 322 crores
i 1980 81

Unlikc our countity 1 all the other
counfies, this burden 15 boine by the
revenue department So. having these
facilities on the onc side and on the
other side these constraints how can
we change the future of Railways
without going 1 for the mcerease in
fares?

Railways must bmild up ther cap-
tal assets which can be long-term so-
urces of revenue and expauston., For
cxample renewal of rail track is very
essential from the point of safety as
well as productivity We have got
nea-ly 62,000 km long track. out of
that by the cnd of the Seventh Five
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Year Plan, the accumulated track re-
newal was 12,000 km. This is a se-
rious threat to our safety and produc-
tivity. If track rcnewal is pending the
turnround time of wagons increases,
as a result the efficiency suffers and
so also the revenue income suffers.

The major defect of this Raillway
Budget is that it has concentratud
more on revenue assets and not on
capital aspect forgettmg that capital
assets themselves in the long run ge-
nerate revenue and sive expenditure.
For instance, if the fucl cfhciency cn-
gines are devised, lot of expenditure
on fuel is saved and deticit can he
reduced

We have got three fypes of locos
disel, steam and elect:ic. Out of three,
stcam engines are costly and electric

engines arc cheaper. Mocover,
steam e¢nginces pollute the air  So. u
should be our aim to dicard stcam

engmes completely.  for that, max-
mum electrification is required  Out
of 62,000 km. long track. we have
electrified 13.5 per cent of that track.
the remaining track has to be clec:
trified. The cost of electrification is
Rs. 9 to 10 lakh per kin. At that
time, we had set up a Raj Committee
to find out the devices for minimising
the cost. They have vcome to the
conclusion that the cost pet km. can
be brought down to Rs. 5 to 6 lakh.
So. I urge the Railway Minister thro-
ugh you that the Report of the Raj
Committec should be implemented so
that maximum electrification can he
done quickly and in a phased man-
ner. The steam engines can be shun-
ted out and thereby operation cost
can be reduced.

Railways have got large properties.
buildings and vast open land along
the track. The Air India and the
Indian Airlines have set up an inde-
pendent authority to look after their
properties, buildings and open land. 1
suggest that the Railways should have
an independent railway authority to
look after their properties. buildings
and vast open land. They can cons-
truct thsir commercial buildings and

JULY 20, 1991

Demands for Grants 36
(Rlys.), 1991-92

develop agricultural farms on the open
land so that they can have 1esources
from that also.

There are many public sector un-
Jeitahings under out Railways. They
aie as follows:

(1) Rail India Technical & Econo-
mical Seivices Ltd.

(2) Indian Railways
Co. Ltd.

(3) Indian Railways Finance Cor-
poration Ltd.

Construction

(4) Contamner Corporation of India

(5) Konkan Railway Corporation

As far as RITES is concerned, they
are giving consultancy services. I am
proud to say that this Company has
rendered services to 33 countries n
three continents -Asia. Africa and
Latin America. Lot of money can be
made from these Corporations and
they can be a very good snurce for our
developmental activities. That is my
suggestion.

If you see the chart which 15 given
here, you will find that only 2 per cent
out of the total allotment of money
goes for research and development:
only two paise out of Re. | are going
for research and development.

I think that it 1s a great folly on the
part of the Railways. You cannot say
that the money spent on research and
development is a waste. On the con-
tiary, it is an investment in develop-
ment and it will pay us in future,

For example, there were many ucci-
dents between Calcutta and Burdwan
and our research and development
department devised one automatic
warning system. As a result of that
the total number of accidents on that
line came down and it proved to be
very useful. But what happened after-
wards? After some years that auto-
matic warning system was discarded.
Do you know why? Some magnetic
point which was connected to the
rails was stolen and the officers did
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not want to intensify vigilance 1o kecp
track of it. With the result that device
was abandoned.

| may mention that instead ot pay-
ing compensation of one lakh of rupces
and also losing a man, it is better to
lose some money for these devices.
Therefore, 1 request the Minister to
pay more attention to our research and
standards organisation.

The hon. Railwiy Muinister has
talked of plugging the loopholes here
and there. It 15 not so light. lie should
have looked at it more seriously No
serious cfforts are being done to curb
corruption, thefts and frauds which
deprive the Railways to the tune ol
Rs. 2,000 crores annually. 1 hear that

on various lines urious typee of
frauds are taking place. and some
thefts arc also takiyz place. The

Minister will have t» pay more ser-
jous attention because money saved
is money gained. Therefore, this loss
of Rs. 2,000 crores has to be avoided.

I astly, we have one moie ¢ pecta-
ton from the Government When the
Railway Minster oives his 1eply, we
would like to have a categor.cal state-
ment from him about the cleatance of
the Konkan Railway Froject, costing
Rs. 250 crores, so that the work can
be completed within the prescribed
time.

MR. SPEAKER. I would like to
bring to the notice of the hon mem-
bers that the time allotted for the dis-
cussion is eight hours. The Congress
Party has three hours and fiftcen
minutes and 1 have a list of 35 mem-
bers given by the Congress Party. The
BJIP has one hour und forty-two minu-
tes and the list given by the BIP is
of 12 membcers. The Janata Dal has
49 minutes and the list given by them
is of four members. CPI(M) has 30
minutes and I have received no list so
far. The CPI has got 11 minutes and
only one member is to speak. Telugu
Dcsam Party has got ten minutes and
there are two members to speak.
ATADMK has ten minutes and only
one member is there to speak.
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1 am Dbrmging this to your notice
s0 that while speaking, you will keep
the time constraint in mind.

SHRI BASUDEB ACHARIA:
How many minutes are allotted to
CPI(M)?

MR. SPEAKER: Only thirty minu-
tes and you have not given any list.
1 am not saying that you have to res-
trict to this time only. Please bear in
mind that these are the constraints
under which we have to proceed.

SHR1 RAM KAPSE (Thane): Our
openmng  speaker did not take long.

MR. SPEAKER. He «id stick to
the time.

SHRI M. R. JANARIHANAN
(Tirunelveld. What about AIADMK?

MR  SPFAKER: AIADMK gets
ten minutes.

SHRI PIUS 'TIRKLEY (Alipudwar);
W hat abhout RSP!

MR  SPEAKER RSP and others
get eleven minutes. 1 will take care
of you Now Shri Dharam Pal Singh
Malik

SHRI GIRDHARILAL BHAR-
GAVA (Jaipur). 1 beg to meve:

“Fhat the Demand
Head Railway be
Rs. 100™.

[Need to start dicsel multiple
unit on Delhi-Shamli Saharan-
pur and Delhi-Meerut sec-
tions)(1)

“That the Demand
Head Railway be
Rs. 100™.

{Need to clectrify the Delhi-

Sonepat-Panipat section in Nor-
thern Railway.}(2)

under the
teduced by

under the
reduced by

“That the Demand under the
Head Railway be reduced by
Rs. 100"
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[Need to wmtroduce more tramns
on Delhi-Sonepat-Panipat
sections | (3)

“That the Demand uuder the
Head Railway be reduced by
Rs 100”

[Need to nclude the tcket
collecuon staff n the runmng
staff and to provide them all
other facilities | (4)

“That the Demand under the
Head Railway be reduced by
Rs 100°

Need to buautify jatpus 1a1lway
station th consundine with its
image as Pk City and to also
provide moic facthities to  the
sccond class passenger at  the
stations | (5)

“That the Dumand under the
Head Railway be teduced by
Rs 100°

[Need to mttuduce Rmg Rail
way strviee m laipur | (6)

That the Demmd unde,  th
Head Ruailwiy be reduced by
Rs 1007

INeed to convest Delhi-Jaipui
Ahmedabad metre gauge hnc
into broad gauge lme | (D

“That the Dumand under the
Head Railwav be reduced by
Rs 100™
[Need to p ovih  mote lunds
10 complete the woik on Sawai
Madhopur-J npur broad gauge
hnc early | (8)
“That the Dumand under the
Head Railway be reduced by
Rs 1007
[Need to muoduce two shutle
trams on Bandihai-Phulera sec-
tion so as 1o reduce the traflic
load on Jawpur-Bandikur see-
tion] (9
*That the Demuand under the
Head Railway be reduced by
Rs 100"

(Riys ), 1991.92

[Need to include the ticket
checking staff 1 the runnng
staff and to give them all
other faclities ] (10)

“That the Demand under the
Head Ratlway be 1educed by
Rs 1007

|Need to prownds all types of
faciities in the building hous
g where ~omputer at Jaipur
tailway station | (11)

“That the Demand under the
Head Railway  be recduced bv
Rs 100"

(Need to proule all amenities
for Iind class passengers  at
Jaipur railway saation ] (12)

That  the Demaii under the
Head Railway  be 1cduced by
Rs 100)°

MNead to mtodv e DMU on
Japui-Ajmer section | (13)

“‘That  the Dumiand  utder the
Head Railway  {o wduced by
Ry 100°

[Nad to mtioduee DM U on
laipui-Alwdr szcuor ] (14

‘That  the Deniand  under the
Head Ratlway e 1educed by
Ry 100"

INeed to attach more bogaes o
the tiams runom:  on Delln
Soncpat-Pamipat Scevon | (15)

‘That the Demand  under the
Head Railway be ieduced by
Rs 100"

[Need to provide cold drinking
water 10 the passengers at
Japur station m summer } (16)

* That the Demand  under the
Head Railway be waduced by
Rs 100"

{Need to provade hypienie food
at  cheaper rates at Jaipur
station } (17)

“That the Demand  under the
Head Raidlway be icduced by
Rs 100"
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(Need to introduce two  fast
trains  between Bandikui-Phu-
lera to Jaipur.] (18)

“That the Demand under the
tHlead Railway b2 reduced hv
Rs 100" )

'Need to comstrr t an over
bridge near Wuout signal at Sa-
hibabad  raflway «tation on
Delhi GZB section.] (19)

“That the Demand  ender the
Head Railway be reduced by
Rs 100”

INeed to conutiuct over bridge
on the road (v Bias Godam,
Jhotwada, Milviyva Nagar,
Hasanpura Marg and civil lines
in Jaipur.] (20

“That the Demand 1 wder the
Head Railway be reduced by
Rs. 100™

iNeed to attach more bogies to
the trains  on Dclhi-Shamili-
Saharanpur  railway  section |
(21)

“That the Demanl under the
Head Railway Board be redeced
by Rs 100"

'Need for allocating adequate
funds in the current year fo
Jodhpur-Vecramgaon gauge
conversion protect | (177)

“That the Demand undei the
Head Railway Board bhe recuced
by Rs 100”.

[Need for providing automatic
signal system on broad gauge
lines in Rajasthan.] (*78)

“That the Demand under the
Head Railway Board be reduced
by Rs. 100™.
[Need for intensifyving the work
of electrification of trunk
routes  keeping in view the
shortage of diesel.] (179}

“That the Demand wunder the
Head Railway Board be reduced
by Rs. 100™.

(Rlys.), 1991-92

[Need for providing aw condi-
tioned chaic car m Piuk City
Express and other trams runn-
ing on metre gauge lines in
Rajasthan.} (180)

“That the Demand under the
Head Railway Boord be reduced
by Rs. 100™

INeed for man:ufacturing more
coaches for trains 1unning on
metre gauge hnes.| (181)

“That the Demand under the
Head Railway Board be reduced
by Rs 100",

{Need for reducing the rate of
tea to 75 pawe per cup in rail-
way stations after ivstonng the
system of serving (ca in ear-
then pots.] (182)

“That the Demand under the
Head Railway Board be reduced
by Rs 100™.

™eed for inquiring into diff-
erent rates of wott drinks being
charged at different «tations in
Pink City Exprcs nain] (183)

“That the Deimand  under the
[Tead Railway Board be reduced
by Rs 100™.

INeed  for constructing  four
lanes on Bais Godam 1ailway
aver bridge at Jaipur] (184)

“That the Demand under the
Head Railwav Board be reduced
by Rs 100",

[Need for providing iwo minu-
tes halt for Delhi-Ahmedabad
Mail train and other super
fast trains at Gandhi Nagar
(Jaipur) Station.] (185)

“That the Demand under the
Head Railway Board be reduced
by Rs. 100™.

[Need for providing halt for
Marudhar Express train at

Bassi railway Station.] (186)

That the Demand wunder the
Head Railway Board be reduced
bv Rs. 100",
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[Need tor  runmrg tams to-
wards West on  Jupur-Siwnas
Madhopur mcue gauge rail
lmne in Japur | (187

That the Demand wider the
Hcad Railway Boud be reduced
bv Rs 100"

Need for provird nez awshona)l
quota ol seats 11! berths 1
trains  for Bombay at Jaipws
1allway station | (148)

SHR1 RASA SINCH RAWAT
(Aymer) [ beg to mo «

“That the Demand under  the
Huad Ratlway Bodard be sediced

by R 100"
"Need to convert D]Ih Jaipui-
Ajmer-Ahmed thad metie
gauge hne o bioad gauge
Ine ] (22)

“That the Denawd under  the
Head Railway Board be rearced
by Rs 100"

INeed 1o constiu ¢ and evtend
all the platfon of Ame
station ] (23)

“That the D nand uncer  the
Head Railway Board be ricduerd
hy Rs 100™

{Need 10 conduct <umey and
to construct a new 1l hine on
Ajmer-Pushhar Medtr  1oute )
24)

That the Demand icle,  the
Head Railway Boaid be reduced
bv Rs 100™

{Need to convert Aimer-Chattor
metre  gauge-rodte nte broad
gauee Iine ] (25)

“That the Demand under the
Head Raulway Bomid be reduced
by Rs 100"

|Need to lay a new rail line
from Agmer-Nasse abad Kehs1-
Deoli to Kota via Bundi ] (26)

“That the Demand uider the
Head Ratlway Boaid be reduced
™ Rs 100"
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[Need to cond vt sarvev and
to construct a new ranl hine on
Ajmer  Kishangath - Roopn-
garth - Parbawpur route] (27)

That the Demand wider the
Hcad Rulway Boaid be rcluced
by Rs 100"

INeed to provide double Ime
on  Delhi-Ahmcdabal  meure
gauge  line v increase the
speed of trams | (2§

That the Demaind wder the

Hiad Railway Boatd be rediced
by Rs 100

[Need to expand and beautify
Beawar station] (29)

* Fhat the Demani under the
Hcad Rallwav Boatd be reduced
by Rs 100"

Need to provide adequate ame
nities 10 passen s at  small
stations also ] (°0)

fhat thc Demen} wd the
Head Railway Boai t be necuweed
bv Rs 100

Need to con fruct laige retn
ing room cqupp <& with all the
amemties or passengers  at
Ajmer rdilwav statton 1 (1)

Ihat the Demand under the
Had Radway Board te + lneed
by Rs 100

Necd to construct new railway

coloniks  and to evpand  and
cnsure proper mamtenane  of
aasting 1ailway colonies  and
therr buldings ] (32)

That the demanl under the
Head Railway Boaid be reduced
by Rs 100°

|Need to provide air condition-
cd additional s'eepere  adequ-
ate caterng facilities in the
long distance trains ] (33)

‘That the demand uwnder the
Head Railway Board be reduced
by Rs 100"
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[Need to safety and punctua-
lity of long distance trains ]
(39)

“That the demand under the
Head Railway Board be reduced
by Rs. 100,

[Need to give preference in
employment to the ehgible and
desiring dependents of former/
late railway employees.] (343)

“That the demand under the
Head Railway Board be reducexl
bv Rs. 100”

INeed for an over all improve-
ment mn the standard of railway
schools.} (344)

“That the demand under the
Head Railway Board be reduced
bv Rs 100",

[Need to take necewary and
effective steps 1o remove the
prevailing malpractices in rail-
ways.] (345)

“That the Demand under the
Hcad Railway Boaid bc reduced
by Rs 100"

[Need to auction the railway
coaches and other railway
goods rusting at various places )
(346

“That the Demand under the
Hcad Railway Board be reduced
by Rs. 100"

[Nced to reform the railway
administration and to make
the Railway Board more cffec-
tive.] (347)

“That the Demand under the
Head Railway Bourd be reduced
by Rs. 100",

[Need to take due care while
trangporting the goods and to
give adequate compencation to
the dependents of passengers
died in various railway acci-
dents ] (348)

“That the Demand under the
Head Railway Board be reduced
by Rs. 100"

4—~12 1LSS/ND/o1
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|Need to protect the rarlway
property during agitations and
gherao ctc.] (349)

“That the Demand under the
Head Railway Boaird be reduced
by Rs 100",

[Need to check conflict and
arbstrariness amongst the seve-
ral railway unions and to incul-
cate the feclings of fratcrnity
and devotion to duty among
them | (350)

“That the Demand under the
Hecad Railway Board be reduced
by Rs. 100"

[Need for effective steps to
check without ticket travelling
and for taking stern actions
against persons found guilty.]
(351)

“That the Demand under the
Hcad Railway Board be reduced
by Rs. 100”.

[Nced to mmprove the quality
of snacks and food sold in
trains and to ensure their quick
service ] (352)

“That the Demand under the
Head Railway Beoard he 1educed
by Rs 100"

INeed to take immediate steps
to check the encroachment on
railway properties.] (353)

“That the Demand under the
Head Railway Board be reduced
by Rs. 100™.

|Need to scrutmise the member-
ship of the All India railway
unjons and to accord recogni-
tion to the one with largest
number of members.] (354)

“That the Demand under the
Head Railway Board be reduced
by Rs. 100",

[Need for better medical facili-
ties and patient’s care to the
Ajmer railway hospital.] (355)

“That the Demand under the
Head Railway Board be reduced
by Rs. 100",
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{Need to provide halt of Pink
City Express at  Nascerabad
railway station ] (356)

“That thc Demand under the
Head Railway Board be reduced
by Rs. 100",

[Need to provide halt at Ban-
dankara and Singawal railway
stations for the trains running
between Ajmer and Khandwa
section.] (357)

“That the Demand under the
Head Railway Doard be reduced
by Rs 100"

[Need to provide halt of Ga-
reeb Nawaz Express at Kishan-
garh railway «tation] (358)

“That the Dcmand under the
Head Railway Board be reduced
by Rs 100",

[Need to provide better ameni-
ties to the passengers travelling
i the 2nd Classcs and to pro-
vide them protection ] (359)

“That the Demand under the
Head Railway Board be reduced
by Rs. 1007,

{Need to make Railway Pro-
tection force more active and
cffective and for maintaining
better coordination between
RPF and the hical  General
Railway Police ] (360)

“That thc¢ Demand under the
Head Railway Beard he reduced
by Rs 100™,

[Need to provide mauned level
crossing at all unmaimed level
crossings ] (361)

“That the Demund vider the
Head Railway Board be i1educed
by Rs. 100™

Meed to construct over-bridges
and under-bridges on the busy
roads.} (362)

“That the Demand under the
Head Railway Board be teduced
by Rs. 100",
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[Need to create proper atmos-
phere and to provide better op-
portunities to the sportsmen of
railways.] (363)

“That the Demand under the
Head Railway Board be reduced
by Rs. 1007,

[Need for better maintcnance
of loco and carriages in
Aimer] (364)

“That the Demand under the
Head Railway Board be teduced
by Rs 100"

[Need to prevent the beggars,
unauthorised  persons and no-
mads from encroaching on
railway lands/stations ] (365)

SHRI SUDHIR RAY (Burdwan): |
beg to move:

“That the Demand under the
Head Assets-Acquisition.  cons-
truction and replacement be re-
duced by Rs. 100

[Need to increase the number
of bogies in all the trains to
avoid overcrowding in second
class three-tier compartments |
{57

“That the Demand under the
Head Asscts-Acquisition,  cons-
truction und replacement be re-
duced by Rs. 100",

[Need to piovide adequate
passengers amenities such as
supply of drinking water, clean
toilets, light, in second class-
three-tier compartments.] (58)

“That the Demand under the
Head Asscts-Acquisition, cons-
truction and replacement be re-
duced by Rs. 100™

[Need for modernisation of
Bankura-Damodar Raijlway
lines (S.E Railway)} (59)

“That the Demand under the
Head Assets-Acquisition, cons-
truction and replacement be re-
duced by Rs. 100",
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[Need for introductng more
trains on  Burdwan-Katwa
lines | (60)

“That the Demand under the
Head Assets-Acquisition,  cons-
truction and replacement be re-
duced by Rs. 100”

[Need to provide an over
bridge over the Kalna gate in
Burdwan town | (61)

“That the Demand under the
Head Asscts-Acquisition,  cons-
truction and replacement be re-
duced by Rs. 100™

[Need to provide rail-cum-road
bridge over River Damodar
between Ranigan) and Mijia |
(62)

“That the Demand under the
Head Asscts  Acquisition, cons-
truction and replacement be 1c-
duced by Rs 100™.

INeed Jot mtioducing EMU
coaches between Burdwan ind
Asansol | (63)

“lhat the Demand under the
Head Assets-Acquisition,  cons-
truction and replacement be re-
duced by Rs 1007,

[Necd for building Duirgapur
as a model Railway Station |
(64)

“lhat the Demand under the
Head Asscts-Acquisition,  cons-
truction and replacement be te-
duced by Rs. 100™.

[Need for introducing more
trains on  Scaldah-Burdwan
line.| (65)

“That the Demand under the
Head Asscts-Acquisition, cons-
truction and replacement be re-
duced by Rs. 100”.

[Need to check late running of
most of the superfast trains.}
(66)
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“lhat the Demand under the
Head Assets-Acquisition,  cons-
truction and replacement be re-
duced by Rs 100",

[Need tor cxpeditng the pio-
posed Digha-Tamluk Railway
lines.] (67

“That the Demand under the
Head Assets-Acquisition,  cons-
truction and replacement be re-
duced by Rs. 100™.

[Need for speedy construction
of the Balurghat-Eklakhi rail-
way line | (68)

“That the Demand under the
Head Assets-Acquisition.  cons-
truction and replacement be re-
duced by Rs 100"

[Need for doubling of Katwa
Sainthia  scction to solve the
problem of Sahibganj loop sec-
tion on the Eastein Railway.!
(69)

“That the Demand under the
Head Assets-Acquisilion,  cons-
truction and 1eplacement be re-
duced by Rs 100"

[Need lor doubling of Bandel-
Katwa lines | (70)

“That the Demand under the
Head Asscts-Acquisition,  cons-
truction and replacement be re-
duced by Rs, 100"

[Need for electritication or die-
salisation  of  Bandel-Katwa
lines.| (71)

SHR!I BHAGWAN SHANKAR RA-
WAT (Agra) 1 beg to move:

“That the Demand under the
Hcad Railway Board be reduced
by Re 100"

INeed to clecttity Agia-[und-
la rail line.] (83}

“That the Demand under  the
Head Railway Boaid be reduced
hy Rs 100™

INeed to introduce loca! tiams
in Agia.} (84)
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Gen. Discussion &

[$h. Bbagwan Shankar Rawat]}

“That th¢ Demand under - the
Head Railway Board be reduced
by Rs. 100™.

{Nccd to set-up ncw workshops
or repairing of electric and
dicsel engincs and coaches in
Agra in order to employ the
retrenched employcees of stcam
engine loco-sheds.] (85)

“That thc Demand under the
Head Railway Boaid be i1educed
by Rs. 100™.

[Need to provide sufficient civic
amenitics  in cxisting accom-
modation in railway colomes
for their railway employees in
Agra.] (86)

“That the Demand under the
Hcad Railway Board be reduced
by Rs. 100”.

[Need to introduce new railway
line from Agra to Etawah via
Bah.] (87)

“That the Demand under the
Head Railway Board be i1educed
by Rs. 100™.

|Need to restart the suspend-
ed services of passenger trains
from Agra to Delhi.] (88)

“That the Demand under  the
Head Railway Board be 1cduccd
by Rs. 100",

[Need to run  some superfast
trains from Delhi via Mathura
Agra instcad of Aligarh.} (89)

“That the LCemand under  the
Hecad Railway Board be reduced
by Rs. 100"
[Need to introduce new super-
fast train from Declhi to Eas-
tern part of India via Mzthu-
ra-Agra.] (90)
“That the Demand under the
Head Railway Board be reduced
by Rs. 1007,
[Need to provide halt for trains
coming from Rajasthan at
Khedasadan station in  Agra
District.] (31)

Demeands for Grants 52
(Rlys.), 1991-92

“lhat the Demand under the
Head Railway Board be reduced
by Rs. 100™.

[Need to develop Idgah sta-
tion in Agra City on Western
railway.] (92)

“That thc Demand under the
Head Railway Board be reduced
by Rs. 100™

[Necd to fix the sleeper reser-
vation quota for the passen-
gers of Agra al Agra Cantt
Rly. Station in the trainy runn-
ing irom Delhi 0o Eustetn
part of India via Tundla] (93)

“That the Demand under the
Head Railway Board be rcduced
by Rs 1007,

INeed to fix  sleeper reseiva-
tion quota for passengers  of
Agra at Agra Cantt. in the
superfast trains running  fion:
Delhi to Bombay via Mathu-
ra.] (94)

“That thc Demand under th:
Head Railway Boatd be reduced
by Rs. 100™.

[Need to introduce shuttle trains
between Agia  Canit and
Tundla station so that passen-
gers of Tundla can board the
East bound trains at  Awa,
95)

“that thc Demand under the
Head Railway Board be 1educed
by Rs. 100™.

{Need to develop the Raja
Mandj station and to provids
halt of all trains passing
through the station s»  that
passengers from North & West
of the Agra can easily board
the trains.] (96)

“That the Demand under the
Head Railway Board be reduced
by Rs. 100”.

|Need to set up Central rail
way station in Agra.] (97)
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Gen Discussion &

Ihat the Demand undar  Ge
Head Railway Board be 1duccd
by Rs 100”

[Nwd to provide dormatory ac-
commodation for passengers at
Agra Cantonment railway sta
tion ! {733)

That the Demand under the
Head Railway Board be 1educed
by Rs 100

{Need to establish a 1ull-fitdg
ed modern hospital  al Agra
for the treatment o' railway
emplovees  tlun  Jependents
and rartway  passengers | {73)

*That the Demand under the
Head hailway Board be roduced
by Rs 100

[Necd 10 increase the quota of
berths 1n varous tast and su
putiast trams from Agra Cant
and  Raja ki Mandr 1ailway
stations | (735)

That the Dumand under  the
Head Mailwiy Board be reduced
by Rs 100

JNced to constiuct 1+ nuw 1ust
dential colony tor railway cm
ployees at Agia (736}

‘That the D.mand under the
Heid Riadwav Board be rduced
by Rs 100

[Need 0 open a Cuntidl
school at Agra for the uduca
tion of children  of ratlway
employees | (737)

“That the Demand under he
Head Railway Boaid be reuuced
by Rs 100

[Neud to make second Class
journey more comfortable :nd
provide more second class bo
gies for them n passenrers  fast
and superfast trams ] (738)

SHR1 BHUWAN CHAND KHAN-

DURI (Garhwal) I beg to 1iove

“That the Demand under the
Head Operatine Expenses-Traffic
be reduced hy Rs 1007

(Rivs ), 1991-92

[Need 1o opun rallway out
agencies  at Pauri,  Gopesh-
was and Shimapgar m Garh-
wal | (126)

“That the Demand under the
Head Assets Acquisition  cons
truction and replacement be 1e
duced by Rs 100

[Need to construct a sarlway
linc from Rishikesh to  Karan
Prayag | (127

That the Demand under the
Huad Assets Acquisition  cons
truction  and 1cplacement b
reduced by Ry 100°

Need to computense t'c  1e-
servation system at Dcehradun )
(128)

‘That the Demand uandar  the
Head  Assets Acquisition  cons
tiuctton and replacement e e
duced by Rs 1007

INeed to muvase the quola ol
beiths (g iota from Kitdwaia
to Delhi and vice versa ! (129)

thdat the Demand undu  the
Head Ruatlway Board b seduced
by Rs 100

{Nced to mtrodu o supertase
tramn fiom Agra to Allahabad |
(98)

* That the Demand under the
Head Ratlway Board b r duced
by Rs 100°

[Need to introduce mw ing
service of superfast t1 in from
Agra to I ucknow | 99)

*That the Demand under the
Head Railway Board be reduced
by Rs 100"

[Need to start local trains bet
ween  Agra Mathura, Agra-
Fatehpur Sikri  Agra-Khanda-
sadhan  and  Agia Dholpur |
274)

“That the Demand under the
Head Railway Board be .l 'ced
by Rs 100
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Gen. Discussion &

|Sh. Bhuwan Chand Khandui)

beria).

|Need to reinstal the TV scts al
railway stations which wcre 1¢c-

moved without any rcason.|
275)
“Ihat the Demand under the

Head Railway Board be rcduced
by Rs. 100".

{Need to construct a new rail-
way bridge on iiver Yamuua
at Agra.| (276)

“That the Demand under the
Head Rulway Board be ieduced
by Rs. 100,

[Need  to constiuct 1 goods
yard at Idgah staton | (277)

“That the Demand under the
Head Railway Board be seduced
by Rs. 100",

[Necd to constiuct a centialis-
ed warehouse. at Agia m place
of several goods sheds | (278)

SHR1 HANNAN MOLL\LL (Ulu-
I beg to move:

* That the demand under  the
Head Railway Board be reduced
by Rs. 100"

‘Need to 1un EMU local taws
on time i  Kharagpui Divi-
sion ] (130)

“lhat the demand under the
Head Railway Board be reduced
by Rs. 100",
[Need to increase local tiuns
m Kharagpur Division  of
South Eastern Railway | (131)
“That the demand und-r the
Heud Ratlway Board be 1educed
by Rs. 100.”
|Need to increase local uams
between  Howtah and fargae-
chia on South Eastern Rail-
way.] (132)
“That the demand under t(he
Head Railway Board be reduced
by Rs. 100"
{Need to introduce new pas-
senger tramns between Sealdah
and Andal via Dankuri} (133)

Demands for Grants 56
(Rlys.), 1991-92

“{hat the demand under the
Hcad Railway Board be reduced
by Rs. 100"

|Need to provide identity card
and licence to railway haw-
kers to avoid therr harassment |
(134)

“That the demand under the
Hcad Railway Board be reduced
by Rs 100.”

{Need to check malprdctices at
Howrah Station in reservation
of berths 1 (135)

“lhat the demand under the
Head Ruilway Board be reduced
by Rs 100™

‘Need to renstate all the tai-
way cmployces  dismissed in

1981 | (136)
“tThat the demand under the
Head  Asscts-acqursition  cons-

truction and ieplacement be 1c-
duced by Ry 107

{Neced o complete Howiah-
Amta BG o line meluding Buai-

gachia-Champadanga  Bianch |
(13N

“That the demand  under the
Head  Assets-acquisition  ¢cons-

truction and rcplacement be  re-
duced hy Ry 100™

|Need 1o construct a new hahi-
ing station at Chackast under
Kharagpur Division of South
Eastern Railway | (138}

“That the demand under  the
Head  Assets-acquisiion.  cons-
truction and replacement be re.

duced by Rs 100"

{Nved 1o construct a metalled
road between Ulubenia  and
Baurta via Lawrence Jute Ml
siding line in Kharagpur Divi-
sion.] (139)

“That the dcemand under the
Head Assets-acquisition,  cons-
truction and replacement be re-
duced by Rs. 100.”
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Gen Discussion &

INeed to construct an  over-
bridge at Bauria  station on
South Eestern Railwiv | (140)

*That the demand under the
Heid Assets  acquisition  cons-
truction and seplacement bo e
duced by Ry 100

|need to construct  platiorm
sheds at Chungail station  onp
South Fastern Ratlway (14D

“That the dumand under  the
Head Assets acquisition  ¢ons-
truction and replacement be re-
duced by Rs 1007

(Need to conshiuct o flv-over
at Bagnan station on  South
Fastcrn Railway ' (142)

“That the demmnd under  the
Head Assets  wquisttion cons-
triction and replacement be re-
duced by Rs 100°

JNeed to construct 1 fly over
near Maungiam station  of
South Fastern Railway | (143)

‘That th demand under the
Heid Assets acquisition  cons-
tiuction and icplacement be re.
duced by Rs 100°

Need to comstruct platform
sheds at Goraghata on  South
Fastern Raiway ] (144)

“That the demand undii the
Head Assets —acauisition  eons-
truction and replicement bhe re-
duced hy Rs 100™

INved to repair the metalled
road at Fuleswar station on
South Fastern Railway1 (145)

“That the demand under the
Head Assets acquisition, cons-
truction and replacement be ie-
duced by Rs 100"

[Need to complete construction
of rarlway platform at Howrah
Station ] (146)

ASADHA 29 1913 (S (A4 Demands for Granfs 58

(Rivsy ), 1941-92

SHRI ASIM BAl A (Nabadwip) 1
beg tv move

That the demand under  the
Head Railway Board be reduced
by Re 100°

[Need to  remnstate the emplo-
yees dismissed m 19811 (148)

‘That the demand under the
Head Assets acquisition  cons-
truction and replacement be re-
duced by Ry 100’

INeed to provide a halt station
hetween Chakdaha and Pyia
danga station in Sealdah Di-
vision ] (150}

‘ That the demand under the
Head Assets acquistion  cons-
truction and replacement bhe re-
duced by Rs 100"

[Need to electrify Ranaghat to
Ged: Sector of Sealdah Division
on Eastern Railway ] (151

fhat the demand under the
Head Assets acquisition, cons-
tiuction and replaccment be re
duced by Rs 100™

(Need to construct new clec-
tric ratlway lme between Bon-
zaon and Ranaghat Station n
Seildah Dinvision | (152)

“That the demand under  the
Head Assets—acquisition cons-
tiuction and replacenient be se-
duced by Rs 100"

Need to provide a halt sta-
tion hetween Santiput snd Fu-
ha stition in Sealdah Mvison |
(15%)

That the demand under the
Head  Assets— acquisition, cons-
truction and replacement be 1e-
duced by Rs 100"

[Need to construct new broad
gauge line instead of narrow
gauge railway linc between
Santipur  and Navadweep
Dham 1 (154)
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PROF. PREM DHUMAL (Ha-
mirpur): | beg to move:
“That the demand under the

Head Railway Board be reduced
by Rs, 100.”

|Need to provide adequate
passengers amenities. | (189)

“That the demand under the
Head Assets—acquisition, cons-
truction and replacement be re-
duced by Rs 100.”

[Need to provide
funds for Nungal
work.| (202)

adegyuate
Talwara

SHRI NARESH KUMAR BALI-

YAN (Muzaffar  Nagar) 1 beg to
move:
“That the demand under the

Head Operating cxpenses —traffic
be reduced by Rs 100™

"Need to provide stop for the
Shalimar Express  ut Dourala
railw ty station (Noi‘hern Rail-

way.) (194)
“That the demand under the
Head Asscts acquisition, cons-

truction and rcplacement he re-
duced by R« 100”

Need to lay double rail line
from Ghaziahad to  Saharan-
pur? {199)

“lhat thc demind uonder the
Head Assets—acquisition, cons-
truction and replacement be re-
duced by Rs 100™

INced to build ovei-bridge on
Jansath road of Muzaflar Nagar
rail line (Northern Railway).]

{200)
“That the demand under the
Head Assets— acquisition. cons-

truction und replacement be rc.
duced by Rs. 100.”

fNeed to build over bridge on
G T. Road at Sakhoti Tanda
(Northern Railway).] (201)

Y 20, 1991

Demands for Grants 60
(RIs.), 1991.92

SHRI RAM NAIK (Bombay-
Noith): | beg to move
“That the <demand under the

Head Asscts acquisition, cons-
truction and replacement be re-
duced to Re, | ™

|Failure to establish an inde-
pendent, autonomous (orpora-
tion for running suburban rail-
way system at Bombay.] (203)

“That the <dcmand under the
Head Assots- acquisition, cons-
truction and replicement he re-
duced to Re [ "

|Failure to take up new pro-
jects as indicated 1n the status
paper on  Bombay subvrban
ratlway system.! (204)

“That the demand under the
Head Asscts- acquisition.  cons-
truction and renlocement be re-
duced to Re. 1™

|Failure to desist from hnking
monthly scason tickots’ fares
with daily single journcy fares
and hereby hiking the monthly

season ticket fares during the
year 1 resnect  of sphurban
railway | (205)

“That the demand under the

Head Asscts acquisition, cons-
truction and renlacement he re-
duced to Re 17

[Failure to issue 10 days ot
weekly scison tickets  on the
lines of monthly season tickets
for suburban railway 1 (20¢)

“That the demand under the
Head Asscts—-acquisition. cons-
truction and renlscement be re-
duced to Re. 1 ¥

|Failure to extend the Bombay
suburban railway syatem from
Virar to Dahanu on Western
Railway.] (207}

“That the demand under the
Head Asxts—acquisiton, cons-
truction and renlacement be re-
duced to Re. 1.



Gen. Discussion &

| Failure to appoint a commitice,
consisting of Member of Parlia-
ment from Bombay, Calcutia
and Madras and persons from
commuters organisations for
going into the structure of sea-
son ticket fare.| (208)

“That the demand under the
Head Asscts-—acquisition, c¢ons-'
truction and replacement be re-
duced to Re. 1.7

[Failure to allow  the use of:
Vasai-Diva track by Bombay:
suburban railway system.] (209)

“That the demand  under the
Head Assets—acquisition, cons-
truction and replacement be re-
duced to Re. *.7

{Failure to di~cuss the respon-
sibility of developing suburban
railway system  and acceptivg
Urban Development as the
Nodal Agency.] (2100

“Thut the demand under the
Head  Assets--acquisition,  cons-
truction and  replacemen: be re-
duced to Re. 1.7

!Failure  to  introduce more
EMU suburban railway trains
with 12 car rakes.] (211)

“That the demand under the
Head  Assets-—acquisition, cons-
truction and replacement he re-
duced to Re. I.”

[Failure to provide more num-
her of EMU rakes to match the
growing number of Commuters
on Bombay suburban Railway
system.] (212)

“That the demand wunder the
Head Asseis—-acquisition, cons-
truction and replacement be re-
duced to Re. 1.”

[Failure to provide public ad-
dress system in the Bombay
suburban railway trains as in
Calcutta Metro system trains.)
(2¥3)

“That the demand under the
Head Assets—acauisition, couns-
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(Rlvs.). 1991-92

truction and  replacement be re-
duced 1o Re. 17

{Failure to expedite the process
of commercial exploitation of
land on the ilombay suburban
railway network so as to use
the funds for development of
suburban system.| (214)

“That the demand  under the
Head  Assels- acquisition.  cons-
truction and replacement be re-
duced to Re. .7

{Failure to cxpeditiously grant
“No Objection Certificate™ to
the Government of Maharash-
tra for providing civic amenties
to  slum Jwellers  on railway
land in Bombay.| (215)

“That the demand under the
Head Assetls - acquisition, cons-
truction and replacement be re-
duced by Rs. 100.”

{Need for making available
sufficient land at Borivli Rail-
way  station of Western Rail-
way in Bombay to enable to

accommodate state trapsport
huses.] (400)
“That the demand under the

Head Assects--acquisition, cons-
truction and renlacement be re-
duced by Rs. 100.”

[Need to provide an over-bridge
in Bombay for vehicular traffic
from Andheri to Bahisar.] (401)

“That the demand under the
Head Assets- acquisition, cons-
truction and replacement be re-
duced by Rs. 100.”

[Need to introduce computer
reservation system at Borivli
station in Mumbai (Bombay).]
{402)

“That the demand under the
Head Assets—acquisition, cons-
truction and renlacement be re-
duced by Rs. 100.”

[Need to reserve coaches for
women in Bombay Suburban
trains.] (403)



63

Rail Budget. 1991-92
Gen Discussion &

[Sh. Ram Naik]

“That the ° demand under the
Head Assets- acquisition, cons-
truction and replacement be re-
duced by Rs 100.”

[Need for widening of c«isting
toot over bridges on all impor-
tant Suburban stations of Bom-
bay Suburban Railway system
to ensure smooth flow of com-
muters.] (404)

“That the demand under the
Head Assets acquisition. cons-
truction and replacement be re-
duced by Rs 100.”

[Need to look inte the difhicul-
ties faced by Bombay Suturban
commuters on account of ower
crowding.] (405)

“That the demand
Head Assets acquisition, cons-
truction and replacement be re-
duced by Rs 100"

under the

|Need to give preference to sub-
urban services and shuttle ser-
vices 1n Bombay over the Mail/
Fixpress trains | (406)

SHR1 KAMLA MISHRA
MADHUKAR (Motiharid): 1 beg 10
move:

“That the demand unde: the

Head Miscellaneous Expenditure
(General) be reduced by Rs. 100™

[Need to survey Railway line
upto Sugoli via Hazipur. Vai-
shali, Sahas Gunj. Kesaria,
Areraj] (232)

“That the demand under the Head
Miscellaneous Expenditure (Gene-
ral} be reduced by Rs 100",

[Need to construct broad gauge
line from Muzzafarpur to Nar-
katia Gunj on North Eastern
Railway.} (233)

“That the demand under the
Head Miscelianeous Expenditure
(General) he reduced by Rs, 100".

JULY 20. 1991

Demands for Grants 04
(Rlys ) 1991-92

[Need for early construction of
rail and road bridges on Chhi-
teni ghat along Gondak river.]
(234)

“That the demand under the
Head General Superintendance
and Services on Raijlways be
reduced to Re. 1".

[Failure to remove widespread
complacency and inefficiency in
the functioning of Railway
management and to maintain
punctuality in the running of
trains ] (235)

“That the demand under the
Head  General Superintendance
and Services on Raijlways be
reduced to Re 1.

[Failuie to check misbehaviour
of Raxlwa{ employees towards
poor people and to bring about
efficiency and to mstill a sensc
of public service among them.]
(236)

“That the demand under the
Head General Superintendance
and Services on Railways be re-
duced to Re. 1.

[lailure to check deterioration
of efficiency of high ranking
officials in the North Eastern
Railway.] (237)

*That the demand under the
Head General Superintendance
and services on Railways be re-
duced to Re. 1. '

[Failure to formulate policy
to check widespread malpiac-
tices in the functioning of Divi-
sional Manager Offices] (238)

“That the demand under the
Head Repairs and Maintenance
of permanent way and works
be reduced by Rs. 100".

[Need to speed ‘;p the ongo-
ing works particularly on the
Muzaffarpur-Narkatiaganj rail-
way line.] (239)
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Gen. Discussion &

“lhat the demand under the
Head Repairs and Maintenance
of permanent way and works be
reduced by Rs. 100”.

[Need to accelerate the work
for constructing bridges Dbet-
ween Chakiya to Motibari and
maintenance themeof in the
North Eastern Railway.] (240)

“That the demand under the
Head Repairs and Maintenance
of permanent way and works be
reduced by Rs. 100",

[Need to improve santary ser-
vices at Mehsi. Chakiya, Pipra.
Motihari, Sangoli etc. in the
North Eastern Railway.] (241}

“lhat the demand under the
Head Repaits and Maintenance
of permanent way and works be
reduced by Rs. 100".

[Need to accelerate the woiks
for constiucting an  approach
road from the Bus Stand to
Maluabad at Mehausi railway
station.] (242)
“lhat the demand under tiw
Head  Repans and  Maintenance
ol petmanent way and works be
reduced by Rs. 100”.

[Need to provide accommuda-
tion to the 1ailway employces
at Chatia (North Eastern Rail-
way.)] (243)

“That the demand under the
Head Repairs and Maintenance
of motive power be reduced by
Rs. 100™.

[Need to repair and maiutain
rail engines of all trains runn-
ing between Muzzaffarpur-Nar-
katiugang and Raxual in North
Eastern Railway.] (244)

“That the demand under the
Head Repairs and Maintenance ol
motive power be ieduced by
Rs. 100",

[Need to replace old Rail en-
gines in trains running between
Muzaffarpur to Narkatia Ra-
xual in North Eastern  Rail-
day.] (245)

(Rlys.), 1991-92

“lhat the demand under the
Head Repairs and Maintenance
of motive power be reduced by
Rs. 1007,

[Need to provide diesel engines
in the trains running between
Muzaffarpur to Narkatia Ra-
xual in North EaStern Rail-
way.] (246)

“lhat the demand under the
Head Repairs and Maintenance
ot motive power be reduced by
Rs. 1007,

[Need to electrify Muczaflarpur-
Narkatiaganj Railway line in
North Eastern Railway.] (247)

“lhat the demand under the
Head Repairs and Maintenance
of motive power be reduced by
Rs. 100”.

[Need to construct a loco re-
pair shed at  Motihari Station
of North Eastern Railway.]
(248)

“1hat the demand under the
Head Repairs and Maintenance
of cairriages and wagons be 1e-
duced by Rs. 100"

[Need to regularise the ser-
vices of casual labourcrs work-
ing with railways for the past
several yecars.] (249)

“That the demand under the
Head Repairs and Maintenance
of carriages and wagons be re-
duced by Rs. 100™.

[Need to improve conditjons ot
all trains running from Muca-
flarpur to Narkatia Ganj on
North Eastern Railway.] (250)

“That the demand under the
Head Repairs and Maintenance
carriages and wagons be reduced
by Rs. 100”.

[Need to provide facilities hke
water in toilets, ight and fans,
and repairs of broken benches
in all trains running between
Muzaffarpur and  Narkatia
Ganj in the North Easlern
Railways.] (251)
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[Sh. Kamla Mishra Madhukar]

“That the demand under the
Head Miscellaneous Working
Expenses be reduced by Rs 100",

[Need to improve catering and
sanitation services in restau-
rants of Railways.] (252)

“That the demand under the
Head Miscellaneous Working
Expenses be reduced by Rs 100™

[Need to improve the standaid
of meal bemg served in the
tramns.] (253)
“That the demand under the
Head Miscellaneous  Working
Expenses be reduced by Ry 100"

[Need to pay more attenuon
to tacilitics and amenities  to
the railway passengers] (254}

“That the demand under the
Head Miscellaneous  Working
Expenses be reduced by Rs 100

[Need to provide facilities bhke
fans. hight, toilets and waler
in all tramns] (255)

SHR1 BASU DEB ACHARIA

(Bankura): I beg to move:

“That the demand wunder tne
Head Railway Board be reduced
by Rs. 100™.

[Need to accord recogaition tu
RPF association ] (256)

“That the demand under the
Head Railway Board be 1educed
by Rs 100",

[Need to reinstate all the vic-
timised railway workers dis-
missed in 1980.] (257)

“That the demand under the
Head Railway Board be reduc
cd by Rs. 100™.
[Need to implement the order
of previous Government’s ds

regards reinstatement of dis-
missed railway employees.]
258)

“That the demand under the
Head Railway Board be reduced
by Rs. 100",

JULY 20. 1991

Demands for Grants 68
(Rlys ), 1991.92

[Need to recognise All India
Railway Employees Confede-
ration.] (259)

“That the demand under the
Head Assets—acquisition, con-
struction and replacement be re-
duced by Ry 100",

[Need to introduce a  diect
express tramn from Bokaio to
Howrah wvia Tupkadih Talga-
rin ] (265)

*That the demand under the
Head  Assets  acquisition, con-
struction and replacement by
R« 100”

[Need to convert Puruba Kot-
shila nairow  gauge line to
bioad gauge on South Eastern
Ruilway ] (266)

“That the demand under the
Head  Assets —acquisition  ¢on-
strucion  and replacement  be
ieduced by Rs. 1007

[Need to introduce a day ex-
press tram from Putula  to
Howiah on  South Eastern
Railway ] (267)

“That the demand undei the
Head  Assets  acquisition, con-
structton and replaccment  be
teduced by Rs 100"

[Need to expedite the construc-
tion of Balurghat Eklakh: ra:i-
way lme.] (268)

“That the demand wunder the
Hcad  Assets—acquisition, con-
strucion  and replacement be
reduced by Rs 100"

[Need 1o provide for electrih-
cation of Adra Midnapur sec-

tion of South Eastern Rail-
way ] (269}
“That the demand under the

Head Assets—acquisition, con-
strucion  and replacement be
reduced by Rs. 100”.

[Need to start the work ot road
overbridge near Purulia sta-
tion] (270)
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DR. LAXMINARAYAN PAN-
DEYA (Mandsaur): T beg to mov. -

“That the Demand under the
Head Radway Board be reduced
to Re, 1",

[Fardure to appomnt to nomi-
nate a person as Member (Stu-
res) in Railway Board.] (272)

“That the demand under the head
Railway Board be 1educed to
Re 1"

[Fatlure to increase the num-
ber of members of Railway
Board m view of expansion of
is work.] (270

“That the demand under the
Head  Assets  acquisition,  con
struction  and  replacement b
1educed by Rs 100",

{Need to construct an v
bridge near metre-gauge line
at Ratlam Station on Western
Railway § (3206)

“IThat the demand under ihe
Head  Assets —acquisiion,  coun-
sttuction  and  replacement  b.
teduced by Rs, 100".

[Need to start shettle scrvice
on Ajmer-Khandwa section bet-
ween  Neemuch-Ratlam  on
Western Railway.] (327)

“T'hat the demand under the
Head  Assels—acquisition,  cor-
struction and replacement be
reduced by Rs. 100”.

[Need to bwild more sheds at
Mandsaur on Ajmer-Khandwa
section of Western Railway |
(328)

“That the demand under the
Head  Assets— acquisition,  con-
struction and replacement be
reduced by Rs, 100"

[Need to extend the route of
Chetak Express upto Ratlam
for the conveunience of passen-
gers of Ajmer-Khandwa sec-
tion] (329)

(Rlys.). 1991-92

“lhat the demand under the
Head  Assets—acquisition, con-
struction and replacement be
reduced by Rs. 100”.

[Necd to make proper arrange-
ments for drinking water for
passengers at Mandsaur and
Ncemuch Station of Ajmer-
Khandwa section.] (330)

“That the demand under the
Hcead  Assels—acquisition,  ¢on-
strucuon  and replacement be
reduced by Rs 100”

{Need tor early doubling of
the Ujpain-Bhopal  rail-hne.}
(33D

“That the demand under the
Head  Assets—acquisition,  con-
ttucon  and  teplacement  be
reduced by Rs. 100”

[Need to convert Neemuch and
Ratlam Mctie-gauge lhne into
broad-gauge ] (332)

“lhat the demand under the
Hcad Assets —-Acquisition, Con-
struction and  Replacement  be
reduced by Rs 100™.

[Nced to construct- an oOver-
bridge and platform at Garoth
station between Ratlam  and
Kota on  Western Railway.]
1333)

“That the demand under the
Head Assets —Acquisition, Con-
struction and Replacement be
reduced by Rs. 100"

[Need 1o provide stoppage tor
Hapa-Jammu, Ahmedabad-
Jammu and Jammu-Bombay
superfast  train at  Shyamgarh
(Western Railway.] (334)

“That the demand under the
Head Assets —Acquisition, Con-
struction and Replacement be
reduced by Rs. 100”.

[Need to construct overbri-
dge at Level crossing at
Jaora Mandsaur and Neemuch
stations in Ratlam division of
Western Railway.] (335)



7

Rail Budget, 1991-92 —
Gen. Discussion &

[Dr. Laxminarayan Pandeya]

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100”.

[Need to extend the train m
troduced  recently  between
Neemuch and Kota (Western
Railway) upto Delhi.] (336)

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100”.

[Need to attach onc bogie from
Neemuch to Delhi in passen-
ger train introduced recently
between Neemuch and Kota to
be attached to Dchradun Ex-
press at Kota.] (337)

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100™.

Newd to provide gatemen 24
ours on all  level crossings
between Ratlam  and Chattor-
gath (Western Railway).] (338)

*“lhat the demand under the
Head Assets—Acquisition. Con-
struction and Replacement be
reduced by Rs 100”.

[Need to provide adequale can-
tecen facilities at Jaora, Mand-
saur and Neemuch railway sta-
tions on Ratlam and Chittor
section on Western Railway.}
(339

“That the demand under the
Head Assets—Acquisition. Con-
struction and Replacement be
reduced by Rs. 100”.

[Need to fix the reservation
quota in superfast trains pass-
ing through Ratlam for Jaora.
Mandsaur. Neemuch and Rat-
lam Stations on Western Rail-
way.] (340)
“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 1007,
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[Need to run a superfast tramn
between Ajmer Khandwa sec-
tion (Western Railway) in order
to meet heavy increase in the
number of passengers.] (341)

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100”.

[Need to fix sleeper-quota lrom
Ratlam in Rajdhani Express
running between Bombay and
New Delhi.] (342)

“That the demand under the
Head Railway Board be redue-
ed o Re. 1",

[Failure to shift the head Oth-
ce of Western Railway from
Bombay to Ratlam.] (800)

“That the dcmand under the
Head Railway Board be reduc-
ed to Re. 1",

[Failure to set up a  Diusel
Loco Shed in Neemuch as jt 18
a Junction of Metre and Broad
gauge lines.] (801)

SHR1 SANTOSH KUMAR GANG-
1 beg to move

“That the demand under the
Head Assets—Acquisition, Con-
stiuction and Replacement be
reduced by Rs. 100™.

[Need to set up a Coach ruc-
tory at Bareilly.] (308)

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100™.

[Need to modernise
Junction.] (309)

“lhat the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100™.

[Need to increase the capa-
city of A.C. Sleeper Fitst Class
retiring room at Bareilly Junc-
tion ] (310)

Bareilly
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“That the demand under the
Head Assets—Acquisition, Con-
sti iction and Replacement be
reduced by Rs. 100",

[Need to build an Indoor Sta-
dium at Bareilly tor the wuse
of railway employees.] (311)

“lhat the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
1educed by Rs 100™.

[Need to construct an over-
bridge over Bareilly-Chopla
on Northern and North Easiern
Railway.] (312)

“That the demand under the
Head Assets - Acquisstion, Cun-
struction and Replacement be
reduced by Rs 100".

[Need to electrify tracks
Moradabad Division of Nor-
thern Railway.] (313)

“That the demand under the
Head Assets —Acquisition, Con-
struction and Replacement be
reduced by Rs 100".

[Need to provide computerised
rgser)vauon centre at Bareilly ]
(314

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100”.

[Need to run an express tramn
on Bareilly-Aligarh route ] (315)

“That the demand under the
Head Assets—Acquisition, Cor-
struction and  Replacement be
reduced by Rs. 100”.

[Need to convert Bareilly-
Kathagodam metre-gauge line
mnto broad-gauge line.] (316)

“That the demand under the
Head Assets—Acquisition, Con-
struction and eplacement he
reduced by Rs. 100"

[Need to introduce a superfast
gali% on Bareilly-Delhi section ]

(Rlys.). 1991-92

“That the demand under the
Head Assets—Acquisition, Con-
struction and  Replacement be
reduced by Rs. 100™.

[Necd for connecting Bareilly
with South India by a direct
train ] (318

“That the demand under the
Head Assets—Acquisition, Con-
struction and  Replacement be
reduced by Rs. 100

[Need to introduce a direct
train from Bareilly to Bom-
bay.] (319

“That the demand under the
Head Assets—Acquisition, Con-
struction and  Replacement be
reduced by Rs. 100™.

{Need to provide halt at Naga-
ria Sarat of Northern Railway
for all the express trains.]
(320)

“Ihat the demand under the
Head Assets—Acquisition, Con-
struction and  Replacement be
reduced by Rs. 100",

[Need to provide halt at Bar-
cilly on Northern Railway for
all express trains.] (321)

“That the demand under the
Head Awet.s-——Achisition. Con-
struction and eplacement be
reduced by Rs. 100™.

[Need to provide halt at Bhi-
tora Bareilly on Northern
Railway for all express trains ]
322)

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100".

[Need to construct a level-
crossing at Gramjatanpatti
Rhojpura station, Bareilly on
Northern Railway.] (323)

“That the demand under the
Head Assets-—-Ac&uisition. Con-
struction and eplacement be
reduced by Rs. 100".
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[Need to provide halt al
Karman (Bareilly) Station on

Northern Eastern railways ]
(324
“That the demand under the

Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100™.

[Need to increase reservation
uota in all the trains passing
through  Bareilly Junction }
425)

SHRI YAIMA SINGH YUMNAM
(Inner Manipur): 1 beg to move-

“That the demand under the
Head Assets—Acquisition. Con-
struction and Replacement be
reduced by Rs 100™.

[Need to connect Tmphal bv
rail.] (410)
“That the demand under the

Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs 100"

[Nced for gauge conversion of
the line from LAMDING to
Sirilean via Silchar] (411)

~That the demand under the
Head Assets—Acquisition. Con-
struction and Replacement be
reduced by Rs 100",

[Need for construction of sheds
and waiting rooms at Jiribam
railway head in Manipur.] (412)

“That the demand wunder the
Head Assets— Acquisition, Con-
struction and Replacement be
reduced by Rs. 100"

[Need for improvement of the
waiting roms for passengers at
Dimapur stations] (413)

“That the demand under the
Healg Rlailway Board be reduced
to Re. 1",

JULY 20. 1991
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[Failure to provide reservation
facilities at Dimapur Railway
station for passengers from
Manipur.] (963)

“That the demand under the
Head Railway Board be reduced
to Re 1™

[Need for gauge conversions of
the line from Guwahati to
Tinvukia] (974}

SHRI PALAS BARMAN (Balur-
ghat): 1 beg to move:

“That the demand under the
Head Railway Board be reduc-
ed to Re [".

ft ailure to complete ongoing
tmlway project from Eklakshi
to Balurghat of N.F. Railway ]
(466)

“That the demand unde: the
Head Rairlway Board be reduc-
ed to Re 1",

[Failure 1o connect Balurghat
district headquarter with rail-
way lines of N.F. Railway in-
spue of the promise made by
the Government to connect all

dsstrict headquarters of the
country by rail.] (467)
“That the demand under the

Head Railway Board be reduc-
ed to Re 17

[Tailure to provide funds for
the construction of the railway
track from Eklakshi to Balur-
ghat of N.F. Railway.] (468}

“That the demand under the
Head Railway Board be reduc-
ed to Re. 1",

[gailure pglo mteeg‘ thxeh demam% of
the people of North Bengal to
have a train from Alipurdwar
junction to Sealdsh.] (469)
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SHRI ZAINAL ABEDIN (Jangi-
paz): I beg to move

“That the demand under the
Head Raijlway Board be reduc-
ed by Rs. 100",

[Need to promote passengers’
amenities in the Howrah Farak-
ka and Sealdah-Lalgola sec-
tions of the Eastern Railway.]
470)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to arrange for better
maintenance of the coaches
and engines of all the trains
running in the Howrah-Farak-
ka and Sealdsh-Lalgols sec-
tions of the Eastern Railways.]
“7)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to re-adjustment of tim-
ings of some trains in both the
Howrah-Farakka and Sealdah-
Lalgola section to shorten the
periods of non-availability of

non-availability of any train.]
472

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100”

[Need to extend local trains
running between Bandel/Katwa
and Azimganj upto Farakka.]
473)

“That the demand under the

Head Raijlway Board be reduc-
ed by Rs. 100",

eed truct
Fhod ut St Faifiay A
tion on the Eastern y-]
“474)

“That the demand under the
Head Railway Board be reduc-
ot by Rs. 1007,
[Need to introduce a shuttle
train betwosn Krbhaugsr and
612 LES/NDS1

(Riys.), 1991-92

Lalgola in the Seldah Divisioh
of Eastern Railway.} (475)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100™.

[Need to increase the number
of bogies in the passenger
trains running between Sealdah
and Lalgola.] (476)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to introduce a Super
Fast train between Howrah/
Sealdah and Farakka via Jaugi-
pur road ] (477)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100”

[Need to construct one side
plattorm in the Mohipal road
statiun on the Howrah-Farakka
line in the Eastern Railway.)
(478)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to provide a generator
set at Berhampore Court sta-
tion on Sealdah-Lalgola sec-
tion.] (479)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100”.

[Need to construct platform
sheds at Lalgola station on the
Eastern Railway.] (480)

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100,

[Need to electrify the railw:
fine between Ranaghat and LJ-'
sgol?)cn the Eastern Railway.]

“That the demand under the

Head Assets—Acquisition, Con-
struction, and Rﬁgmt be
reduced by Rs. AN
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[Sh. Zainal Abedin}
eed to replace the worn out
rst class coaches “:f the Lal-
passenger trains rumnij
g:lt:reen Sealdah and Lalgoll:S
(602)
“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 1007,

[Need to upgrade the Pritala

halt to a flag station in the

Sealdah-Lalgola section.] (603)
“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 1007,

[Need to construct a bridge
over the river Bhagirathy at
Nashipur to connect the Seal-
dah-Lalgola and Howrah Azim-
ganj lines on the Eastern Rail-
ways.] (604)

SHRI DAU DAYAL JOSHI
(Xota): I beg to move:

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100",

[Need to complete the process
of the nomination of the mem-
bers of Railway Board at the
earliest.] (494)

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100",

[Need to constitute the advisory
committees on the Waestern
Railway which have not been
set up for the last many years.]

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100™.

[Need to check the theft of
milway goods by means of

JULY 20, 1991

Demands for Grants
(Rlys.), 1991.92

“That the demand under the
Head Assets—Acquisition, Con-
struction and Replacement be
reduced by Rs. 100"

[Need to computerise the re-
servation system at various im-
portant railway stationg falling
on the route of Kota-Bombay-
and Delhi)] (498)

“That the demend under the
Head Assets—Acqguisition, Con-
struction and Replacement be
reduced by Rs. 100",

[Need to check the malprac-
tices of illegal berth allotment
by bringing to book the cul-
prits who are charging more
than Rs. 5/- for a berth from
passengers and to take effective
action in this regard.] (499)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100"

[Need to check incidents of
theft and robbery between
Mathura and Ratlam.] (624)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100".

[Need to establish a coach fac-
tory in Kota.) (625)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100™,

[Need to take suitable and
sffective steps fo avoid the ac-
cidents which are
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“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100™.

[Noed to construct an over bri-
dge at Kota Station on Western
Rajlway for the benefit of the
residents of railway colony.]
627

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to comstruct an over bri-
dge at Rangpur road at Kota
on Western Railway.] (628)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to construct a rail over
bridge for the benefit of resi-
dents of industrial area near
Kota Station on Western Rail-
way.] (629)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100”.

[Need to construct a shed at
Lakher:, Kesharai Patan and
Kepran in Kota Division on
Western Railway.] (630)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to construct a shed at
Modhak dara Ramganj Mandi
Station for the benefit of pas-
sengers.] (631)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100”.

[Need to develop & halt sta-
tion at Dakniya in Kota on
Western Railway.] (632)

“That the dempnd under the
Head Railway Board be reduc-
od by Rs. 100",
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“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to stop the Avadh Ex-
press at the Kesharai Patan
and Dara Rajlway Stations on
the Western Railway.] (634)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100

{Need to establish a railway
station in the name of Kamle-
shwar in  between the lnder-
garh and Lakheri which was

previously known as Ramgarh
station.] (635)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100"

[Need to start one more ex-
press strain after Dehradun Ex.
press from Kota to Delhi)
(636)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100",

{Need to extend the Kota-Chit-
;o;:geemuch train to Delhi.)
6

“That the demand wunder the
Head Railway Board be reduc-
ed by Rs. 100",

[Need to start an express train
}::;gl)cen Kota and Veena.]

“That the demand under the
Head Railway Board be reduc-
ed by Rs, 100",

[Need to operate the present
Kota-Bhopal train as an  ex-
press train.] (639)

“That the demand under the head
iRoaoil’\'rmychdbemducet:lbykl_

et o e Totr e
Ihi) (640)
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- *That the demand uncler the head
ll%ngl,\'vay Board be reduced by Rs.

{Need to attach a bogie m
Avadh kapress for the benefit
of employees of the Atomic
Power station and the industrial
workers at Kota.] (641)

“That the demand under the head
}%glx/ay Board be reduced by Rs.

[Need to extend the Avadh
Express from Railam to Bare
oda, thereby connecting it to
Gujarat, Ahmedabad.] (642)

*“That *he demand under the head
R&ﬂ\- ay Board be reduced by Rs.
100

[Need to reserve scats in the
i2v  Raxthari Express from
Kota «s was being done m the
old Rajdhant Express ] (643)

“That the demond (nder the head
Railwav Board e reduced by Rs
100"

INeea to 1cseive more  seats
fiom Kota in Frontier Mail }
(644)

“That the dumand under the head
Repairs and Mamtenance of Mo-
tive Power be roduced by Rs.
100"

{Need to provide diescl engines
m trans runnms  {rom  Swai
Madhopur to faipur.] (739)

*“That the dcmand under the head
Repairs and Maintenance of Car-
riages and Wagons by reduced by
Rs. 100.”

{Need to regularise the daily
wage workers working in Wes-
tern Railways for the last so
many years.] (740)

“That the dcmand under the head
Staft Welfare and Amenitiss be
reduced by Rs 100"

[Need to provide job at least
to one member in one femily
of the retired railway emplo-
yees] (741)

JULY 20,1951 Demands for Gremits . 4

(RlysJ), 199192

“That the demand under the head

Assets—Acquisition, Construction

;nd ll(l)gplacemt be reduced by
S. "

[Need to provide more wagons
for loading at Kota as it is a
main industrial town of Rajas-
than.] (742)
“That the demand under the head
Assets—Aoquisition, Construction
;:d llgcoplncement be reduced by

esd to run Ujjain-Dehradun

xpress via Nagada, Shyam-
garh Bhawani Mandi. Kota
and Dethi instead of via Bho-
pal.] (832)

“That the demand undcr the head

Assets—Acquisition, Construction

a:d Rmeplacement be reduced by
. 100.”

[Need to run Malwa Express
to Delhi via Ratlam and Kota
instead of Indore and Bhopal
etc.] (833)

“That the demand under the head
Assets—Acquisition, Construction
and il&z)placemu\t be reduced by
Rs. A

[Need to take cffective mea-
sures to check chain pulling in
trains to ensure their punctua-
lity.] (834)

“That the demand vader the head
Assets—Acquisition, Construction
and Ro(e)placement be reduced by
Rs. 100.”

[Need to appoint Chowkidars
round the clock at all the level
crossings from Kota to Madho-
pur and from Kota to Bha-

wani Mandi] (835)
“That the demand under the head
Assels—Aoquisition, Constraction
be rveduced by
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“That the demand under the head
Assets—Acquisition, Construction
and Replacement be reduced by
Rs. 100.”

[Need to check tecurrenc.e of
frequent - accidenis  between
Delhi and Bombav.] (837)

“That the demand vnder the head
Operating Expenses Traffic be
reduced by Rs. 100.”

[Need to create new division in
Western Railway with its head-
quarters at Kota:] (1051)

“That the demand under the head
Opeiating Expenscs Traffic be
- reduced by Rs. 100.”

[Need to tone up the working
of the Railway Hospital in
Kota junction of Western Rail-
way and to ensure supply
of life saving drugs there.]
(1052)

“That the demand under the head
Operating Expenses Traffic be
reduced by Rs. 100.”

[Need to provide more second
class ticket counters at Kota
railway station and to open an
out-agency at Keshopura.]
(1053)

“That the demand under the head
Operating Expenses Traffic be
reduced by Rs. 100.”

[Need to regulavise the attach-
ment of second class AC and
AC coach to PDehradun Ex-
press from Kota.] (1054)

“That the demand under the head
Operating Expenses Traffic be
reduced by Rs. 100.”

[Need to replace all worn out
coaches in Yrontier Mail]
(1055)
“That the demand under. the head
Operating - Exnsnses Traffic be

- - -reduced-by Rs..100.”

[Need-to replace leaking - old
bogies which are of Dehradun
Express.] (1056)
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“That the demand under the head
Operdting * Expenses Traffic be
reduced by Rs. 100.”

[Need to instal anti-cancer me-
dical unit at Kota railway sta-
tion for the welfare of the em-
ployees.] (1057)

“That the demand under the head
Operating Expenses Traffic be
reduced by Rs. 100.”

[Need to replace cld bogies of
first class compartments of De-
hradun Express on - Western
Railway.] (1058)

“That the demand under the ‘head
Operating Expenses Traffic be
reduced by Rs. 100.”

[Need to auction coaches and
other unserviceable railway
goods lying at different places
on Western Railway.l (1059)

“That the demand under the head
Operating Expenses Traffic be
reduced by Rs. 100.”

[Need to check effectively tic-
ketless travelling on ftrains.]
(1060) -

“That the demand under the head
Operating Expenses Traffic be
reduced by Rs. 100.”

[Need to provide comfortable
cushioned seats in sccond class
compartments.] (i061)

SHRI SUDARSAN RAYCHAUD-
HARY (Sorampore): T beg to move:

“That the Demand under the Head
Railway Board be reduced by Rs.
100.”

[Need to provide computerised
reservation counter at Seram-
pore railway station on Eastern
Railway.]. (517) -

“That the Demand under the Head

‘Repairs and Maintewance of Per-

manent- way and works be reduc-
ed by Rs. 100.” -
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(Sh. Sudarsan Raychaudhary]

[Need to widen the existing
sub-way at Konnagar raifway
station on FEastern Railway.}
(518)
“That the Demand under the Head
Operating Expensss rolling stock
%qupment be reduced by Rs.
[Need to extend Howrah-Amta-
Champadanga railway line be-
yond B ia on South Eas-
tern Railway.] (520)
“That the Demand under the Head
Operating Expenses rolling stock
asg Equipment be reduced by Rs.
100.”

[Need to increase the number
of suburban trains between
Howrah and Bargachia on
South Eastern Railway.] (521)

“That the %emand undcﬁ' the Hg;lil
Operati xpenses rolling st
and Eq:xllspment be reduced by Rs.
100.”

[Need to provide R.P.F. per-
sonnel in the ladies compart-
ments of all suburban trains on

and South Eastern

Eastern
Railways.] (522)

“That the Demand under the Head
Assets —Acquisition, Construction
and Replacement be reduced by
Rs. 100.”

[Need to provide a new station
at Khurigachi between Baidya-
bati and Sheropuli railway sta-
tions on Eastern Railway.]
(527
“That the Demand under the Head
Assets—Acquisition, Construction
and Replacement bc reduced by
Rs. 100."

eed to provide one more
el-ctossing at Kant‘ljala!blson
railway station near
on Ea);tem Railway.] (528§
*“That the Demand under the Head
Axsets—Acquisition, Construction
t

Elz&g'wmm be reduced by

JULY 20, 1991

Denands for Grants
(Rlys.), 199192

[Need to ide an over
at Dmkupﬁr:v:ailwu mm
Howrah-Burdwan chord line on
Eastern Railway.] (529)

“That the Demand under the Head

Assets—Acquisition, Construction

]alnd lroeglacemont be reduced by
S. A

[Need to renovate second class
retiring room at Serampore
railway station on Eastern
Railway.] (530)

SHRI SHIVAJI PATNAIK (Bhu-

baneswar): 1 beg to move:

“That the demand under the head
repairs and mainienance of per-
manent way and works be redu-
ced by Rs. 100.”

{Need to renovatz the under-
bridge/subway at Khurda Road
2);’ 9?outh Eastern Railway.}

“That the demand under the head
Operating Expenses rolling stock
:1138 Pquipment be reduced by Rs.

[Need for doubling the railway
line from Khurda Road to
Puri on South Eastern Rail-
way.] (523)
“That the demand under the head
Operating Expenses rolling stock
:1:3(()1 Pquipment be reduced by Rs.

i'.Need for doubling the railway
ine from Cuttack to Paradip
on South REastern Railway.]
(524)

“That the demand under the head
oo, e i o
an uipment u

Ra. 100

[Need nif:; coustru:tfio? ‘&f! the
remai portion ura-
Banaspani line on South Eas-
tern Railway.] (525)

“That the demand under the hoad

and Equipment he radnced
& 1007 v
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[Need for providing an Express
train from Puri to Howrah in
the moming.} (526)
*That the Demand under the Head
Assets-Acquisition  construction
;nd lrot-.glac,ement be reduced by
s,

g{.eed to electrify Kharagpur-
ijayawada railway line.] (531)

“That the demand under the head
Operating Expenses rolling stock
Ratdlogzg’uxpmcnt be reduced by

eed for restoration of the
ri-Asansol passenger train.]

(591)
“That the Demand under the Head
Assets-Acquisition  construction

and replacement be reduced by
Rs. 100.”

[Need for construction of Kh-
urda road-Bolangir railway line
on South Eastern Railways.]

(593)
“That the Demand under the Head
Assets-Acquisition  construction

and replacement be reduced by
Rs. 100.”

eed for conversion of the
upsa-Bangirposi narrow gauge
to broad gauge line.] (595)

SHRI RAJVEER SINGH (Aonla).
1 beg to move:

“That the demand under the head
lll&)il,v.vay Board be reduced by Rs.

[Need to increase the reserva-
tion quota at Bareilley junc-
tion.] (544)

“That the demand under the head
}loa‘.)xlyay Board be reduced by Rs.

eed to ide computerised
gmﬁqnmn‘:ﬂdieﬁu at Bareil-
ley junction.] (545)

*“That the demand under the head
&WM&MM-WR&

(Riys.), 199192
[Need to provide sto] for
Kisan

Express at r sta-
tion.} (546)
“That the demand under the head

repairs and maintenance of
manent way and works be reduc-
ed by Rs. 100.”

[Need to provide a Tin Shed
on platform and other neces-
sary facilities at Bareilley junce
tion.} (552)

“That the demand under the head
repairs and maintenance of
manent way and works be reduc-
ed by Rs. 100.”

[Need to provide a Tin-Shed
and electric lights on the plat-
form of Pitambarpur railway
station.] (553)

“That the demand under the head
repairs and maintenance of
manent way and works be reduc-
ed by Rs. 100.”

E:”d to lay broad gauge line
tween Bareilley junction and
Lal Kuan junction.] (554)

“That the demand under the head
repairs and maintenance of -
manent way and works be reduc-
ed by Rs. 100.”

[Need to construct an over bri-
dge on Bareilley Budayun road
at Bareilley.] (555)

“That the demand unaer the head
repairs and maintenance of
manent way and works be reduc-
ed by Rs. 100.”

[Need to construct a Tin-Shed
on Platform at Aonla station.]
(556)

“That the degxxand und;r the heg
Operating penses-Traffic
reduced by Rs. 100.”

eed to run an Inter-city Ex-
er':ess train from Bareilley to
thi.] (557)

“That the demand under the hoad
Staff Welfare and Amenities be
reduced by Rs, 100"
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- Gen. Discussion &

[Sh. Rajveer Singh]

[Need to open railway Inter
College at Yzzat Nagar for the
children of railway emplo-
yees.] (558)

“That the demand under the head
Staff Welfare and Amenities be
reduced by Rs. 100.”

[Need to provide water and
electricity in New Model Co-
lony for railway employees at
Izzat Nagar.] (559)

“That the demand under the head
Railway Board'be reduced by Rs.
100.”

[Need to increase the number
of seats in trains and to pro-
vidé more facilities to passen-
ger.] (802)

“That the demand under the head
Railway Board be reduced by Rs.
© 100.”

[Need to introduce new trains
in view of the increasing pas-
senger traffic.] (803)

“That the demand under the head
Railway Board be reduced by Rs.
100.”

[Need to lay wmew lines from
Chandausi to Farrukhabad via
Bisouli, Vazirganj, Budaun and
Dataganj.] (804)

“That the Demand under the

‘. -Head Railway Board be reduced

by Rs. 100.”

[Need to provide diesel engine
in the passenger train from
Bareilly to Agra.] (805)

“That the demand under the head
repairs and mainicnance of per-
_manent way and works be reduc-
ed by Rs. 100.”

eed to construct a flyover at .

Lal Phatak between Bareilly
_ Junction and Chanehti Sta-
- tion.] (806)

“That the demand under the head
; repairs-and maintenance of plant
4 and -~ -equipment be reduced by
Rs. 100.™ - oo

JULY 26, 1991 - Demands for Grants - 92

(Rlys), 199192
[Need 'to provide adequate

cleanliness electricity and water
in coaches.] (807)

SHRI M. RAMANNA RAI (Kasa-
ragod): 1 beg to move:

“That the demand vnder the head
repairs and maintenance of per-
manent way and works be reduc-
ed by Re. 1.

[Failure to permit transport
buses to pass through the level
crossing in Payayangadi Rail-
way Station (Southern Rail-
way).] (562)
“That the demand under the head
repairs and maintenance of per-
manent way and works be reduc-
ed by Re. 1.7

[Failure to reopen the level
crossing connecting china clay
road and goods shed road for
the bus traffic near Payayan-
gadi railway station in (Sou-
thern Railway.] (63)
“That the demand under the head
Assets-Acquisition, Construction
and replacement be reduced by
Rs. 100.”

[Need for providing double line
from Shornoor to Maugalore.]
(850) - :

“That the demand under the head
Assets-Acquisition, Construction
and replacement be reduced by
Rs. 100.”

[Need to construct parallel
bridge or widening the existing
bridges in Kuala immediately.]
851)

“That the demand under the head
Assets-Acquisition, Construction
and replacement be reduced by
Rs. 100.”

[Need for conversion of Man-
galore-Hassan metre-gauge -line
to broad-gauge line.] (852)

. “That the demand under the head

Assets-Acquisition, Construction

and replacement be redaced by

Rs. 100.”

" [Need for giving priority  to
Konkan Railway.] (853)
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Gen. Discussion &

SHRI SATYAGOPAL MISRA
{Tamluk): 1 beg to move:

“That the demand under the head
Assets-Acquisition, Construction
;;\d 1‘(')'3’!?0'-‘1“'3“‘ be reduced by

{Need for doubling the Khara-
gpur-Midnapore section of the
South Eastern Railway.} (566)

“That the demand under the head
Assets-Acquisition, Construction
;nd {;)placemem be reduced by
s 100.”

Eleed for stoppage of Steel
xpress and Ispat E:xpress at
Mecheda station of South Eas-
tern Railway.] (567)

“That the demand under the head
Assets-Acquisition, Construction
and replacement be reduced by
Rs. 100.”

{Need for introducing Satabdi
Express between Howrah and
Tatanagar.] (568)

“That the demand under the head

Assets-Acquisition, Construction

;nd l15.t:)pla¢¢:mm'1t be reduced by
S. A

[Need for replacing the over
aged EM.U. coaches on the
Calcutta suburban sections.]
(569)

“That the demand vnder the head
Assets-Acquisition, Construction
and %lwement be reduced by
Rs. 100.”

[Need for proper booking faci-
litles for betal baskets at How-
rah, Bagnan, Mecheda and
Panskura stations.] (570)

“That the demand under the head

Assets-Acquisition, Construction

;nd l%ﬂament be reduced by
" -!!

eed for providing more am-
e{!:iﬁu to the passe at
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(Riys.), 199192

“That the demand under the bead
Assets-Acquisition, Construction
;nd llz.eé)laccment be reduced by
S. "

[Need for opening passenger halt
station at Kanthibarh in the
Panskura-Haldia sections of
South Eastern Railway.] (572)

“That the demand under the head

Assets-Acquisition, Construction

;nd l1(';:0plm:s‘:ment be reduced by
s. ."

Need for doubling the Pans-
ura-Haldia sections of South
Bastern Railway.] (573)

“That the demand under the head
Assets-Acquisition, Construction
and %Oeplacement be reduced by
Rs. 1007

[Need for constructing the 4th
ine from Santiaghachi to Pan-
skura in South Eastern Rail-
way.] (574)

“That the demand under the head
Assets-Acquisition, Construction

;nd ]re lacement be reduced by
s. AS

E’Necd for the development of
us stand adjacent to Mecheda
railway station on South Eas-
tern Railway.] (575)

“That the demand under the head

Assets-Acquisition, Construction

la‘nd lx"mep!acemv.-nt be reduced by
s‘ ”

ENeed for opening a pussenger
alt at Ranichak in Panskura-
Haldia section of South Eas-
tern Railway.] (576)

“That the demand under the head

Assets-Acquisition, Construction

;nd 115.?hmem be reduced by
s. 100.”

[Need for ing a
halt at ﬁahiss a’ Bazar
in the Panskura-Haldia section

of South Eastern Railwisy.]
¢ )
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[Sh. Satyagopal Misra]
“That the demand under the head
Agssets-Acquisition, Corstruction
and replacement be reduced by
Rs. 100.”
{Need to accelerate the cons-
truction of Tamluk-Digha rail-
way line.) (599)
“That the demand vnder the head
Assets-Acquisition, Construction
ix:dllz.eop!?cemem be reduced by

eed to allocate adequate
unds for construction of Tam-
luk-Digha railway line.] (600)

SHRI SUSANTA CHAKRABOR-
TY (Howrah): 1 beg to move:

“That the demand under the head
%ﬂy&y Board be reduced by Rs.

[Need to make provision for
the construction of a fly over at
Lilluah railway station.] (595)

“That the demand vnder the head
%&.’ilyay Board be reduced by Rs.

lNeed to provide railway line

Howrah to Sealdah via
Dankusi and to extend the
Howrah-Amta broad gauge line
upto Amta.) (96)

SHRI BANDARU DATTATR-
AYA (Sccunderabad): 1beg to move:

“That the demand unaer the head
repairs and maintenance of carri-
ages and wagons be reduced by
Rs.~100.”
[Need to take up repairs of rail
passengers coaches.] (645)

“That the demand under th&kl:)eg
Operating E ses—tra
mﬁeueed %y Rs g A
[Need to provide facilities to
the daily holders travell-
lgal
646)

ing fi gonda to  Secun-
derabad.] (

“That the demaud under the head

operating ex ses-—traffic be re-
duced by Rmm."

JULY 20, 1991  Demands for Grants 9

(Rlys.), 1991.92

[Need to provide reservation
quota for Nalgonda peuple in
(%:l%i and Bombay Express.}

“That the demand under the head
opcrating expensas— traffic be re.
duced by Rs. 100.”

[Need to provide more goods
wagons to Miryalguda for tra-
nsporting rice.] (648) .

“That the demand under the head
operating expenses—traffic be re-
duced by Rs. 100.”

[Need to provide more goods
wagons to Vijayawada to tran-
sport rice and mangoes in sea-
son.] (649)

“That the demand under the head
operating expenses—traffic  be
reduced by Rs. 100.”

[Need for introduction of super
fast trains between Hyderabad
and Vishakhapatnam via Nal-
gonda.] (650)

“That the demand under the
head operating expens:
be reduced by Rs. 100.”

[Need to take steps to avoid
inconvenience to long distance
travellers caused by local pas-
sengers.] (651)

“That the demand under the
head assets uisition, con-
struction and replacement be re-
duced by Rs. 100.”

[Need to start suburban trains
between Guntur and Vijaya-
wada.] (652)

“That the demand under the
head assets—acquisition, con-
struction and replacement be re-
duced by Rs. 100.”

[Need to start new railway line
from Nadikudi to Venkatagiri
in Andhra Pradesh] (653)

“That the demand under the head

assets——acquisition, construction

ind 1x'(%lacamem be reduced by
s. ”



Gen. Diseussion &

{Need to start new railway
line from Hyderabad-Vishaka-
patnam via Suryapet-Kham-
mam, Kothagudem and Bhad-

rechalam.] (654)

“That the demand under the head

assets—acquisition, construction

;nd raglacement be reduced by
s. 100.”

[Need to start new railway line
from Hyderabad to Peddapally
via Siddipet, Karimnagar-Ad:-
labad.] (655)

“That the demand under the head
assets—acquisition, construction
and replacement be reduced by
Rs. 100.”

[Need to start new railway line
from Tirupati to Katapadi.]
(656)

“That the demand under the head

assets—acquisition, construction

;nd ]r lacement be reduced by
5. Al

[Necd to lay a new railway line
from Nizamabad to Rama-
gundam in Andhra Pradesh.]
(657)

“That the demand under the head
assets—acquisition, construction
and ]x&)placemem be reduced by
Rs. A

[Need to lay a new railway line
from Nandiyal to Erraguntla
in Andhra Pradesh.] (658)

“That the demand under the head

assets—acquisition, construction

n';znd . (;gplacement be reduced by
5. .”

Need to lay a new railwa
ine from Nidudavolu to Ni-
zampatnam in Andhra Pra-
desh.] (659)
“That the demand under the head
uisition, construction
and replacement be reduced by
Rs. 100"

E:;d to decm railway aﬂ:;

een
Kazipet.] (660)
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(Rlys.), 1991-92

“That the demand under the head

assets—acquisition, construction

;nd i?)ophccment be reduced by
S. A

[Need to lay new line to Karim-
nagar town in Andhra Pra-
desh.] (661)

“That the demand under the head

assets—acquisition,  construction

;nd rgglacemam be reduced by
s. 100.”

[Need to lay circular line for
Secunderabad

Hyderabad and
in Andhra Pradesh.] (662)

“That the demand under the head

assets—acquisition, construction

;nd lr&?lacement be reduced by
8. Al

[Need to speed up the con-
struction of line to
in Andhra Pradesh.] (663)

“That the demand under the head
assets—acquisition, construction
:lnsd {(ejglgcement be reduced by

[Need to start suburban train
between Kazipet and Hydera-
bad.] (664)

SHRI SYED MASUDAL HOS-
SAIN (Murshidabad): T beg to
move:

“That the demand under the
Hea!g Rlailway Board be reduced
to Re. 1.”

[Failure to electrify railway
lines from Kﬁlhmxr 0
{Balsg)ola in Sealdah tion.]

“That the demand under the
Healg R]ailway Board be reduced
to Re. 1.

{Failure to provide halt at
Balarampore Betham-
pore court and

Sealdah Section.] (6

“That the demand
Head Railway Board be
to Re. 1.”

it



Rail Budget, 1991-92—
Gen. Discussion &

[Sh. Syed Masudal Hossain]

[Failure to lay double line bet-
ween Ranaghat and Lalgola in
Sealdah Section.] (688)

“That the demand under the
I-leadR Rlailway Board be reduced
to Re. 1.”

{Failure to check ticketless
travel in Sealdah-Lalgola Sec-
tion specially in 369 and 370
Lalgola passenger.] (689)

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”

[Need to introduce a new train
in day time from Howrsh to
Jalpaiguri via Katwa and Azi-
mganj in Howrah Division.]
(690

* “That the demand under the
Head Railway Board be reduced
by Rs. 100.”

[Need to ntroduce a new train
from Howrah to Danapur via
Katwa, Azimganj and Bar-
harwa.] (691)

“That the demand under the
Head Railway Board be reduc-
ed by Rs. 100.”

Need to lay new railway line

m Krishnagar to Sainthia
via Karimpore, Berhampore
and Kandi 1n Sealdah Divi-
sion.] (692)

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”

[Need to provide electric gene-
rator at all the important sta-
tions to meet load sheding pro-
blem.] (693)

“That the demand under the
Head Railway Board be reduc-
od by Rs. 100.”

}Need to protect all railwa;
ands from tresspassers.] (694

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”
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(Rlys.), 1991-92

[Need to convert Jibanti in
Howrah Azi j Section halt
into flag station.] (695)

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”

[Need to construct railway line
from Berhampore court station
to FCI godown (500 yards) with
a view to checking pilferage of
essential commodities.] (696)

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”

[Need to issue licence to rail-
way hawkers for platforms as
well as for specific grains with
a view to increasing revenue
and to avoid harassment of
hawkers and passengers.] (697)

“That the demand under the Head
Railway Board be reduced by
Rs. 100.”

[Need to allot excess railway
land to the landless agricul-
tural labourers on year to year
licence basis.] (698)

“That the demand under the Head
Rle\:&); Board be reduced by
s. Al

[Need to remove all types of
illegal obstruction and con-
struction from railway plat-
forms forthwith.] (699)

“That the demand under the Head
Railway Board be reduced by
Rs. 100.”

{Need to provide hospital tor
railway employees in every
district headquarter.] (700)

“That the demand under the Head
léailvlvsg‘noard be reduced by
8. A

[Need to check unauthorised
travelling of RPF. and
G.R.P.F. personnel in 1st class.
specially during night] (701)



101 Raif Budget, 1991-92— NSADHA 29, 1913 (SAKA4) Demands for Grants'1Q02

Gen. Discussion &

“That the demand under the
Head  Assets—acquisition, con-
struction and replacement be re-
duced to Re. 1.

[Failure to reinstate railway
workers retrenched in the year

1981.] (702)
“That the demand under the
Head Asset uisition, con-

struction and replacement be re-
duced to Re. 1.”

[Failure to check carrying of
excessive baggage in A/C coa-

ches, especially in super fast
trains.] (703)
SHRI PIYUS TRIKEY: (Ali-

purduar): 1 beg to move:

“That the demand under the
Head Railway Board be reduced
to Re. 1.”

[Failure to complete Ehlakhi-
Balurghat new railway line.)
(763)

“That the demand under the Head
Rajlway Board be reduced to
Re. 1.7

[Failure to meet all the require-
ments of zonal training school
at  Alipurduar Junction on
N.F. Railway.] (764)

“That the demand under the
Head Railway Board be reduced
to Re. 1.

[Failure to repair and moder-
nise the Locomotive Carriage
of Alipurduar Junction of N.F.
Railway.] (765)

“That the demand under the
Head Railway Board be reduced
to Re. 1.”

[Failure to comnect Alipurduar
Junction with  Broadgauge
line.] (766}

“That the demand under the
’ Healg R;zi]way Board_be reduced
to Re. 1.”

(Rlys.), 1991-92

[Failure to supply required life
saving drugs to the Railway
Hospital at Alipurduar Junc-
tion of N.F. Railway.] (767)

“That the demand under the Head
ll?iuhrny Board be reduced to
e 1

[Failure to modernise the Ali-
purduar Junction a most im-
portant Railway Junction of
N.F. Railway.] (768)

“That the demand under the
Healg Railway Board be reduced
to Re. 1.”

[Failure to admit all intending
students who are children of
railway employees in the
Kendriya Vidyalaya of Alipuc-
duar Junction in N.F. Raijl.
way.] (769)

“That the demand under the Head
ll:ailvl/ay Board be reduced (o
e. ."

[Failure to increase the number
of trains for the N.F. Railway
to meet the demand of the
people of North Eastern Re-
gion.] (770)

“That the demand under the
Hes;g Railway Board be reduced
to Re. 1.”

[Failure to electrify the N.F.
Railway.] (771)

“That the demand under the
Heaﬁi Rlailway Board be reduced
to Re. 1.”

[Failure to expedite construc-

tion of a railway bru:‘ fl‘ at
Jogigopa on N.F. Railway.]
an

SHRI VISWANATH SHASTRI
(Ghazipur): 1 beg to move:

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”

eed

'ggf Tagighat and
at stations.}

7719y
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Gen. Discussion & (Rlys), {9"91‘92
{Sh. Vishwanath Shastri] SHRI D. D. KHANORIA (Kaa-

“That the demand under the
Head Railway Board be reduc-
od by Rs. 100.”

[Need to lay new rail line bet-
ween Ghezipur Ghat Statton
to Mau junction a distance of

Km. on North Eastern

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”

[Need to introduce a new ex-
press train from Mau junction
to Delhi via Varanasi] (781)

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”

[Need to provide halts of im-
Fomnt trains on Dullabpur,
akhania and Sadat station on
North Eastern Railway.] (782)

“That the demnand under the Head
gailvlvsg Board be reduced by
s, Aed

[Need to withdraw the propos-
ed hike in 2nd class fare.] (783)

“That the demand under the
Head Railway Board be reduced
by Rs. 100"

[Need to withdraw the hike
in freight rates for fertilisers.]
784

“That the demand under the Head
l:iamlvag Board be reduced by
8. "

{Need to provide halts of ex-
ress trains at Jamania Dildar
agar Junction, Bhadora snd

mar stations on Eastern

Railway.] (785)

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”
eed to eloctrify Mughalsarai-
gnjln section on Eastern Rail-
way.} (786)

ge): 1 beg to move:

“That the demand under the
Head Railway Board be reduced
by Rs, 100

[Need to introduce Dhauladhar
Express from Pathankot to
?718:%;& in Kangra Vally.}

“That the demand under the
Head Railway Board be reduced
by Rs. 100.”

[Need to provide reservation
quota of 5 berths 1 every 1
compartment at  Baijnath
Paprola-Palampur and Jawa-
lamukhi Road stations.] (788)

“That ' the demand under the
Head Railway Board be reduced
by Rs 100.”

[Need to expand the reserva-
tion facilities in all trains com-
ing from Pathankot at Baij-
nath, Paprola, Palampur and
Jwalamukhi road stations.}
(789)

“That the demand under the
Head Railway Board be re-
duced by Rs. 100.”

[Need to provide more and
more facilities to Railway pas-
sengers.] (790)

“That the demand under the
Head Rajlway Board be reduced
by Rs. 100.”

to provide amenities
like drinking water and food
etc. in trains.] (791)

“That the demand under the Head
Railway Board be reduced by
Rs. 100.”

of

[Need to inczgase the speed
trains and make proper
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Gen. Discussion

SHRI RAJENDRA AGNIHOTRI!
(Jhansi): 1 beg to move:

“That the demand under the
Hulg Rlnilwuy Board be reduced
to Re. 1.”

[Failure to implement the as-
surance given by the previous
Government to reinstate all
railway employees dismissed
during and after the country
wide strike of railway em.
ployees in 1964 and to with-
draw cases against some
others.] (798)

“That the demand under the
Healg Rlailway Board be reduced
to Re. 1."

[Failure to honour the commit.
ment by the Minister of Rail-
ways that one family member
of all railway emplo would
be given job after ti:dr retire-
ment.] (799)

SHRI ANIL BASU (Arambagh):
1 beg to move:

“That the demand under the
Head  Assets—acquisition, con-
struction and r;glacement be re-
duced by Rs. 100.”

!geed to repair over
trailer go.fchea in lg:!

rah and Sealdah dijvision of

Eastern Railway.] (840)

“That the demand under the
Head Asset uisition, con-
struction and acement be re-
duced by Rs, 100.”

[Need to construct a new sta-

tli):‘l}h tatand Saheletala  betwoen
a Agradwip stations

in Eastern Rulway.]p(ul)

*“That the demand under the
Head isk con-
struction and be re-
duced by Rs. 100"

(Rlys.), 1991-92

“That the demand under the
Head Assets—acquisition, coa-
struction and re ent be re-
duced by Rs. 100.”

[Need to provide potable drink-
mg water facility at all stations
of railways.] (843)

“That the demand under the
Head Assets—acquisition, con-
struction and replacement be re-
duced by Rs. 100.”

[Need for taking immediate
steps for completion of third
line from Bhadreswar to Ban-
del in Eastern Railway.] (844)

“That the demand under the
Head Assets—acquisition, con-
struction and replacement be re-
duced by Rs. 100.”

eed for augmentation of fine
E:]:padty of Howrah-Bande!
main line.] (845)

“That the demand under the
Head Asse uisition, com-
struction and replacement be re-
duced by Rs. 100

[Need for augmentation of line
capacit; l! of -Burdwan
:g:sr;l ine in Eastern Railway.]

“That the demand under the
Head Assets uisition, coa-
struction and re| ent be re-
duced by Rs. 100.”

{Need for construction of a
new line from Tarakeswar to

Ssation
Railways] (848)
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“That the demand under the
Head Assets—acquisition, con-
struction and replacement be re-
duced by Rs 100.”

[Need for construction of a
fiy-over at Dankuni Station in
Eastern Railway.] (849)

SHR1 PREMCHAND RAM
(Nawada): I beg to move:
“That the demand under the

Head General Superintendence
and Services on Railway be re-
duced by Rs. 100.”

[Need for ensuring punctua-
lity of trains running between

Gaya, Kiyul and Howrah.}
(872)
“That the demand under the

Head Assets—acquisition, con-
struction and replacement be re-
duced by Rs. 100.”

[Need to introduce an express
train from Gaya to Delhi via
Nawada.] (889)

“That the demand under the
Head Assets—acquisition, con-
struction and replacement be re-
duced by Rs. 100.”

[Need to double the Gaya-
Kiyul rail line.] (890)

SHRI IMCHALEMBA
land): I beg to move:

“That the demand under the
Head Assets—acquisition, con-
struction and replacement be re-
duced to Re. 1.”

(Naga-

[Failure for non-inclusion of
laying of broad-gauge line bet-
ween Guwahati and Tinsukia
on Eastern Railways.} (927)

SHRIMATI BHAVNA CHIKHA-
LIYA (Junagarh): I beg to move:

“That the demand under the
head Assets-Acquisition, Con-
struction and Replacement be
reduced by Rs. 100.”
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[Need to convert Veraval-Raj-
kot metre gauge line into broad
gauge.] (965)

“That the demand under the head
Assets-Acquisition, Construction
and Replacement be reduced by
Rs. 100.”

[Need to start V.ILP. and em-
ergency quota in reservations
in every train passing through
Junagarh station.] (966)

‘That the demand under the
head Assets-Acquisition, Con-
struction and Replacement be re-
duced by Rs. 100.”

[Need to instal computerised
reservation system at Junagarh
station immediately.] (967)

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

[Need to convert metre gauge
line from Veraval to Rajkot
into a broad gauge line.] (1034)

“That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Need to ensure cleanliness at
Junagarh  railway station.]
(1035)

“That the demand under the head
%:ilv;rgg "Board be reduced by

[Need to instal C.C.T.V. at
Junagarh  railway station]
(1036)

SHRI RAJNATH SONKAR SHA-
STRI (Saidpur). 1 beg to move

“That the demand under the
head Railway Boaid be reduced
to Re. 1.”

[Failure to reinstate railway
employees whose services had
been terminated in 1981.) (975)

“That the demand under the
head Railway Board be reduc-
ed to Re. 1.
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[Failure to check malpractices
in Diesel Locomotive Works,
Varanasi.] (976)

“That the demund under the
head Railway Board be reduced
to Re. 17

{Failure to check theft of rail-
way property ] (977)

“That the demand under the
head Railway Board be reduced
to Re. 17,

|Failure to &l reserved quota
posts by appointing ard pro-
moting persons belonging to
Scheduled Castes and Schedul-
ed Tribes in Diesel Locomotive
Works, Varanasi] (978)

“That the demand under the
head Railway Board be reduced
to Re. 1.

|Failure to constiuct a maiket
and a modern hospital to cater
to the needs of the employees
of Diesel Locomotive Works,
Varanasi.] {979)

“That the demand under the
head Railway Board be reduced
to Re. 1”

[Failure to commission and en-
sure proper functioning of the
computerised reserva‘ion system
at Varanasi station of the Nor-
thern Railway.] (980)

“That the demand under the
head Railway Board be reduced
to Re, 1"

[Failure to carry out gauge

conversion on Ormhar, Ghazi-

Eu , Chapra line of the North
astern Railway.] (981)

“That the demand under the
hea% Ralilway Board be reduced
to Re. 1",

[Failure to retrieve costly Rail-
way land at Varanasi station
of North PEastern Railway
under occupation of private in-
titntions.} (982)

8—12 LSS/ND/ot

(Rlvs.), 199]-92

“That the demand under the
head Railway Board be reduced
to Re 1",

Failute to 1emove encroach-
ment on the railway land near
Orihar, Kashi. Maduwadi and
Sadat Stations ] (983)

“That the demand under the
head Railway Board be reduced
by Rs 100",

[Need to categorise ticket col-
lecting staff as running  staff
and to provide to them all the
facilities available to the runn-
ing staff.] (984)

“That the demand under the
hecad Repairs and Maintenance of
Permanent way and Works bhe
reduced by Rs. 100".

[Need for clectrification of
Ghaziabad, Moradabad. Luck-
now, Varanasi Railway line in
Northern Railway.] (9YBS)

“That the demand unde: the
hzad Repairs and Maintenance of
Permancnt way ind Works be
reduced by Rs. 100™.

[Need for development of
Nandganj station of North
Eastern Railway by construct-
ing a shed at the platform, a
godown and by providing faci-
lities for the passengers.] (986)

“That the demand under the
head Rcepairs and Mawmtenance of
Permanent Way and Works be
reduced by Rs. 1007,

[Need to providing better cater-
ing facilities at Orihar, Sadat,
Jakhania, Dullahpur, Kerakat,
Nandganj railway stations.}
(987)

“That the demand under the
head Renairs and Maintenance of
Permanent Way and Works be
reduced by Rs. 100"

[Need to provide sheds on
platforms at Orihar, Sadat,
Jakbania, Dullahpur, Kerakat
railway stations and to beau-
tify 1 (988)
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“That the demand under the
head Repairs and Maintenance of
Permanent Way and Works be
rcduced by Rs 100",

[Need to beautify Jalalpur sta-
tion of Northern Railway by
constructing shed and by cater-
ing service.] (989)

“That the demand under the
head Repairs and Mainienance of
Permanent Way and Works bhe
reduced by Rs. 100",

[Neced to open a restaurant and
a retiring room at Orihar Junc-
tion of North Fastern Rail-
way.] (990)

“That the demand under the
head Repairs and Maintenance of
Permanent  Way and Works bhe
reduced by Rs. 100"

[Need for conversion of Orihar
Ghazipur. Chappra metre-gauge
linc of North Fastern Railway
into broad-gauge line] (991)

“That the demand under the
head Reparrs and Maintenance ot
Permanent Way and Works be
reduced by Rs. 100™,

[Need for rcopening the iccen-
tly closed Sidhouna halt «fa-
tion of North Eastern Rail-
way.] (992)

“That the demand uvnder the
head Repairs and Maintenance of
Permanent Way and Works be
reduced by Rs (00"

|Need for pranting the statue of
full-fledged station to Hur-
muchpur, Wasnchak, Nayakdih
halts of North Fasterr Rail-
way ] (993)

“That the demund under the
head Operating Expenses he re-
duced by Rs 100",

[Need to restart loading and un-
loading at the big vard at Man-
duih Railway ststion of Var-
anasi division of North Eastern
Railway.] (999
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“That the demand uuder the
hcad Operating  Expnees be
reduced by Rs. 100",

[Nced to provide stoppage for
Bombay Mail and other fast
passenger trais at Sadat, Jak-
hania, Dullahpar stations of
Northern Railway.] (995)

“That the demand under the
head Operating Expenses be re-
duced by Rs, 1007

{[Need to provide gates at
Basuchak and Rawal railway
crossing of North Eastern Raii-
way.] (996)

“That the demund under the
head Assets-.\cquisition,  Cone-
truction and Replacenic it be te-
duced by Rs. 100™.

INeced to coastiuct a big bridge
across Beso rver near  Hul-
muchpur betwxen Sadat  and
Jakhania stations ol Nosthern
Railway ] (997)

“That the demund uude. the
head Assets-Acquistion.  Corst-
ruction and Repiace rent he ie-
duced by Rs 100"

[Neced to construct a new
branch line from Vaiana<i to

Gorakhpur via  Azamgarh]
(998)
“That the demand under the

head Assets-Acquisition. Con.-
truction and replacement he re-
duced by Ry 100"

{Need to allot unused  rail-
way land lying on the Wes-
tern Side of Dullahpur sta-
non of North FEastern Rail-
way to the poor and  the
members of Scheduled  Castes
by Charging monev from
them.] (999)

SHRI VISHWANATH SHARMA

(Hamirnur): T beg to move:

“That the gemand u_lgdqé th% head
Operting Expenses-Traffic be re-
duced by Rs. 100.”
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Need
p train between Yhansi
Lucknow ] (1012)

“That the demand under the
head Operating Expenses-Traffic
be reduced by Rs. 100.”

to restore 107 Dn/108
and

[Need to provide a Second class
AC. Coach in Chhapra Mail
between Jhansi and Kanpui.]
(1013)

*That the demand under the head
Staff Welfare and Amenities be
reduced by Rs 100.”

[Need to provide adequate fa-
cilities to the retired railway
employees in Mahoba (Hamir-
put, Uttar Pradesh).] (1014}

“That the demand under the head
Assets-Acquisttion,  Construction
and Renlacement be reduced by
Rs 100.”

[Need to construct more plat-
torms at Jhansi Railway Sta-
tion.) (1015)

“That the demand under the head
Operating Expenses-Traftic be re-
duced by Rs. 100.”

[Need to restore the reserva-
tion quota for Jhansi railway
station which was reduced ear-
lier.] (1022)

“That the demand under the head
Stalf Welfare and Amenities be
reduced by Rs. 100.”

[Need to remove the scarcity of
water in the railway’s notified
ares in Jhansi] (1024)

“That the demand under the head
Assets-Acquisition, Construc-
tion and Replacement be re-
duced by Rs. 100.”

{Need to construct a jailway
line from Msahoba (District
Hamirpur) to Orai (District
Jalaun) via Charkhari-Rath in
Uttar Pradesh.] (1025)

(Rlys.), 1991 V'

“That the demand under the head

Assets-Acquisition, Construction

.}{\d ll}xe)g!acemem be reduced by
S. .

[Need for early completion of
the railway stadium in Jhansi
(Central Railway).] (1026)

SHR1 DILEEPBHA] SANGHANIF
(Amreli}: 1 beg to move:

"“That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Need to construct a broud
gauge line from Amreli to
Ahmedabad.] (1031)

“That the demand under the head
Railway Board be reduced by
Rs 100.”

[Need to convert Amreli sta-
tion into a juaction.] (1032)

* That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Need to construct broad gauge
line from Veraval to Khijadiya
via Amreli] (1033)

SHRI AJOY MUKHOPADHYAY
(Krishnagar): | beg to move:

“That the demand under the heud
}éailway Board be reduced to
e. 1.’

{tailure (o provide adequate
and proper service to the com-
muters.] (1062)

“That the demand under the
heag Railway Board be reduced
to Re. 1.”

[Failure to maintain punctua-
lity and safety of railway ser-
vice.] (1063}

“That the demand under the head
gaih:ag Board be reduced by
S. A

{Need to re-instate about 700
railway employees dismissed
or discharged in' 1981 for trade
union activities.] (1064)
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“That the demand under the heud
Railway Board be reduced by
Rs. 100.”

[Need to fill up large number
of vacant posts in different cate-
gories in the railways.] (1065)

“That the demand under the head
General  Superintendence  and
Services on Railways be reduced
by Rs, 100.”

[Need to check malpracuces
and to stop harassment of rail-
way passengers.] (1072)

“That the demand under the head
General  Superintendence  and
Services on Railways be reduced
by Rs. 100.”

[Need to introduce effective
measures to prevent unauthori-
sed passengers 1n trains.] (1073*

*“That the demand under the head
General  Superintendence and
Services on Railways be reduced
by Rs. 100

[Need to ensure punctuaiity
and safety in railway service.]
(1074)

“That the demand under the head
General Superintendence and Ser-
vices on Railways be reduced by
Rs. 100.”

[Need to mmprove the standard
of food for the railway passen
gers.] (1075)

“That the demand under the head
General Superintendence and Ser-
vices on Railways be reduced by
Rs. 100.”

{Need to improve the ameni-
ties for the second class passen-
gers.] (1076)

“That the demand under the head
Repairs and Maintenance of
Carriages and Wagons be reduc-
ed by Rs. 100
[Need to improve maintenance
of services in railway coaches.]
a1
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“That the demand under the head

Assets-Acquisition, Construction

?{nd ]l(!)oeplacement be reduced by
S. A

[Need to construct double lines
from Ranaghat to Lalgola in
Sealdah Division, Eastern Rail-
way.] (1078)

“That the demand under the acad
Assets-Acquisition, Construction
and Replacement be reduced by

Rs. 100~
[Need to replace outmoded
coaches in Ranaghat-Gedc

section in Sealdah Division of
Eastern Railway.] (1079)

“That the demand under the head
Assets-Acquisition, Construction
and Replacement be reduced by
Rs 100

[Need to electnfy the ra:nway
line in Ranaghat-Gede section
m Sealdah Division, Eastern
Railway.] (1080)

*“That the demand under the head
Assets-Acquisition, Construction
and Replacement be reduced by
Rs. 100.”

[Need to construct one over-
bridge at Debagram station in
Sealdah  Division, Eastern
Railway.] (1081)

“That the demand under the head
Assets-Acquisition, Construction
and Replacement be reduced by
Rs. 100.”

[Need to take appropriate
steps to complete the ongoing
projects in West Bengal.] (1082)

[Transiation]
SHRI DHARAM PAL SINGH
MALIK (Sonepat): Mr. Speaker,

Sir, I rise to support the Railway
Budget for the year 1991-92 that has
been presented in the House. First
of all, 1 would like to tulate
the Central Government and the Mini-
ster of Railwa{;for the Railway Net-
work of India being at the top in Asia
and second in the world. aﬂlinlly.
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they deserve to be congratulated fo.
that, Now, I would like to put forin
certain  suggestions on the Railway
Budget. presented by the hon Mini-
ster in the House. Regarding the
proposed increase in the railway
freight m the budget, I would like to
say that if we comcentrale more on
checking ticketless travelling, not only
we shall be able to collect more re-
venues cvery year but aiso there will
be no need of increasing railway fie-
ight every year. Thus the income of
Railways will also increase. Further.
1 would like to say that there are no
proper ariangements for looking afier
the Railway property.  Railways
suffer a heavy loss every year in ab-
sence of proper arrangements ol sate-
guarding 1ts property and with  the
result that a large amount is spent on
maijntenance. Much of the money
can be saved if the Railways keeps a
proper vigil on its property.

In the wake ol any agitation against
the Government the railway is the
first target of public resentment To
burn the rail-coaches and stations and
to dislocate tracks have become a
common phenomenon n the country.
My constituency is one example of it
In September, 1990 there was an agi-
tation mst the Mandal Commis-
sion a:tfa 1 think the then Haryana
Government  itself was involved
that agitation.

Haryana alone had borne the loss
equivalent to the total loss borne by
the rest of the country. And in Hary-
ana, much of the damage had been
done in Sonepat district. Rail-lines
were damaged and the station was
destroyed. Besides  this...(Interrup-
tionsy 1 will state it later on as to why
it happened. Even a train standing
there was set on fire. The amount
of the property damaged within one
hour was much more than the total
amount investsd by the Railway De-

nt for the Sonepat district since
1947. 1 would like to say to the hon.
Minister that Haryana has been com-
pletely ignored in the present Budget.
There i8 no provision in the budge:
for expansion of railways in Haryana.

(Riys.), 1991-92

1 think that probably the rajilway hnes
have been laid in Haryana because
the trains bound for other states have
to pass through Haryana. Even
amounts on that would not have been
expanded if it was possible to run
the trains in the air. Earlier when the
Railway Minister hailed from Hary-
ana, we often requested him to do
justice with Haryana as he himself
belonged to that State. He had onl

one reply that if he would take much
care of Haryana, the hon. Membeis
would begin to say that other States
were being over-looked by him, Pre-
sent hon Minister of Railways does
not belong to Haryana, even then he
has neglected Haryana. You may
check youisclf the rail-budget, no
where 1 it you will find any prowvi-
sion for Haiyana Sonepat 1s guite
near o Delht and nearly 50,000 peo-
ple are coming to Delhi daily for earn-
ng theu hvelihood. They come 1o
their offices and tor business and re-
turn to their homes n the evening. In
the absence of eleciric trains, they
have to face many difficulties which
are beyond imagination. Due 10
these difficulties their office work anl
business are adversely affected. They
can’t reach here in time. Some peo-
ple stop the tiain by chain-pulling.
Most of the passengers don't get any
seat i the trains We have been de-
manding for a long time that an elec-
tric train between Delhi and Sonepat
should be introduced without any
turther delay Two electric trains
should leave Sonepat  between
800 am. and 9 am. and likewise
after the office hours, two trains should
leave for Soncpat between 4.00 p.m

and 5 p.m. It is our very long pend-
g demand and 1 have also given a
notice to rasse this matter under Rule
377. Sonepat is a city with a popula-
tion of nearly 2 lakh people and the
railway line divides the city of Sone-
pat mnto two parts—one half in the
cast and the other half in the west.
From Delhi to Ambala and Chandi-
garh there are railway bri every-
where except Sonepat which is the
only exception. Whereas there is a
most urgent need to construct an over-
bridge there Many accidents take
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place there because of the absence of
a bridge there. Therefore, 1 request
the honour Minister to get it examin-
ed so that he comes to know that this
railway crossing is exactly in the cen-
tre of the city. If the Minister has
got some spare time, I would try to
take him to the spot so that he him-
self may see the pitiable condition
because of the absence of the bridge.
We have been demanding this bridge
for the last 30 years. The previous
Government had even sanctioned an
overbridge over bridge No. 26. But
untortunately, 50 per cent of the ex-
penses on this bridge are to be borne
by the State Government and the re-
maining 50 per cent expenses by the
Central Government and there is little
co-ordination between the two ana as
a result it has not been possibie (0
provide funds for the purpose. There-
fore 1 request the honourable Mini-
ster to give it top priority, because
the accidents are taking place there
very frequently and the railway cross-
ing remains closed for 14-15 houts
a day Keeping all these things in
view, you can yourself imagine the
extent of difficulty, the people of that
pluce are facing. At times vehicles
stop abruptly and have to wait for
hours in a queue 4-5 km long.

1 would like to give a suggestion
to the honourable Railway Minister
for the construction of a new railway
line viz.. Meerut-Sonepat-Gohana-
Jind-Sangrur which would be only
200 km. long and would link three
states. Tt is just a stretch of 200 kms
and this will benefit the Government
as well as the common people of
these areas. Therefore, 1 request the
Mipister to get a survey conducted
for this line and sanction the railway
line so that the people of 3 states are
benefited and the facility is provided
to them and this line will prove to be
wre:ﬁnmerative to the Department as

Mr. Speaker, Sir, ex-M.Ps. are
demanding the facility of free travel
for an escort. Ordinarily, there should
have been a provision to this effect in
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the Salary and Allowances o M.Ps
Act, but, as the honourable Minister
1s sitting  here and he is concerned
with this subject, T would like to re-
quest him that ex-M.P.s should be
1ssued companion pass also. Several
M.Ps. in the lobby were also asking
the Munister to gmvide such a facility.
Ex-M.Ps. should be allowed to take
with them one person free of cost as
companion on the similar lines as this
facility has been provided in the case
ol freedom fighters. So the facility
should be extended to ex-M.Ps. also.
‘This will put very negligible financia!
burden.

With these words, I support the
budget presented by the honourable
Minister.

SHRI GEORGE FERNANDES
{(Muzaflarpur): Mr. Speaker. Sir, the
Railway Minister presented the bud-
wet and carlier in the year the then
Railway Minister had also presented
a Railway Budget in the House. Whilc
we ate discussing the budget i tae
House and the Minister is also ans-
wering questions coming up during
the discussion. 1 would certainly ex-
pect the Minister to speak on the bud-
get presented in February also. in
addition to his cxplanation on the
budget picsented by him. It 1s be-
cause of the reason that the bu?et
presented by Shri Janeshwar Mishra
contained a detailed statement about
the working of Railways and other
allied problems. The present Mini-
ster has also reterred to the budget in
the sense that the budget contains so
may things in detail, so I would not
discuss those things in my speech.
T'herefore. it would be necessary that
Government should examine both the
documents and view points so that
the Government is able to explain its
viewpoin! to us clearly. We did not
come across any such thing in the
budget which we could discuss or ap-
preciate whole heartedly. 1 can
understand their difficulty, because
the way we discuss and look at the
railway budget in this House and with
so much of seriousness is more than
enough. Since the word “b‘\:gu" is
used in this case also and get is
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the term which is used for the state-
ment of total income and expenditure
of the Government. Therefore, we
have developed a particular mentality
according to which we take railway
budget also in the same spirit. 1In
my view. Railway Budget is simply 4
statement of income and expenditure.
a balance sheet and nothing clse.
Much of the work depends on the
surplus amount of funds available
after the total hike in fares and freight
last year. The working of the Rail-
ways also depends on the amount of
money which we get from the Govern-
ment to meet the deficit between in-
come and expenditure. Therefore.
when there is a serious discussicn
here and expectations are also ex-
pressed and the Minister replics to
those points. He has used certain
words in his speech which show that
something big is gojng to happen. But
all that is not going to happen. As
he says:

[English)

“However, I must confess the short-
age of rolling stock. both wagons and
locomotives. and inadequate terminal
laci'ities are posing problems. [ have
directed the Ministry to examine this
expeditiously.”

ITranslation)

Nothing is going to happen now. It
is not possible now, because whatever
is o be done expeditiously. all that
has been included in the budget for
seven and a half months. It includes
everything which won’t be done at all.
I ikewise we are putting before you
our demands. Mr. Speaker, Sir, just
now you said that 12 people from
B.J.P. are going to speak on this sub*
jeet. T am reminded of last year’s
discussion which was raised on a Pri-
vate Member's Resolution moved by

the honourable Member  Shri
Sudam Deshmukh. He is not
a member of this House now.

Even if thc debate was lengthy it
could have lasted for 2 hours. but
the debate lasted 3 davs. and five
and a half hour. In the debate 36

(Rlys.), 1991-92

hon Members took pait and the de-

mand was for the allocation of
Rs. 10,000 croie.  Puiing the fiscal
year  Railways  «prul  between

Rs 1200 to Rs. 15u0 crore to pro-
vide amenities to the passengers and
on the developmenial works Lot of
money is spent every ycar and in this
year’s plan Rs 5,328 crore have been
allocated. For track renewal and re-
pair Rs. 1.200 ciore have been allocat-
cd. Amount of Rs 1209 crore is
grosly insufficient  to mect the de-
mands of Members of Pariiunent and
Members of Legislatmes as  all of
them want new rail lires. iatroduc-
tion of new trains. construction of
overbridges and many other facilities.
A sum of Rs. 1.200 crore is totaily in-

sufficient to meet their demands.
Even the amount allocated for
purchasing engines and wagons is

also insufficient and cannot mecet the
demands of hon. Members We, the
Member., avc in the habit of making
<o many demands When T was about
to rise to spcak, Shri Surva Narayan
Yadav. who iepresents Saharsa, told
me that nothing has beon done  for
the railway line from Mansi Junction
to Forbisgani via Saharsa. T would
like you to do somsthing in this re-
gard a< the hon. Member himself
would not raise the issue, hecause 1
have been fielded by my party to
speak on the subject. Shri Srikanta
Jeva rcferred to  the itsporiance of
Daitari-Bauspari railway line. As much
as 60 lakh toa iron is exported from
herc and it is the {ocal point in Orissa
for the development «of the whole
state unless this railway line is con-
structed. Orissa’s development is
incomplete but nothing has no far been
done in this regard T would like to
speak about Bazaha. which is repre-
sented hy Shri Mahendra Baitha in the
House Shri Baitha, dreams of having
a railway line in Bagaha. as it will
faster not only the devalopiaent of the
constituency, but also the develop-
ment of whole of North Rihar and
FEastern Uttar Pradesh  The alloca-
tion made for the project is insuffi-
cient. Shri Maniay Lal. who repre-
sents Samastipur, i< present in the
House. An amount of Rs. one lakh
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have been allocated for setting up of
diesel locoshed in his constituency.
This amount is grossly inade-
quate  for the comp%etion of laco-
shed Hon. Minister instead of mak-
ing this small allocation should have
admitted frankly that though. this
shed needs 10 be set up there.
can be donc The allocation of
Rs. 10,000 for Hasanpur-Sakri line
in the constituency of Shri Devendra
Prasad Yadav, who is a Member from
North Bihar, did not find mention in
the budget, It is not thcite m any
budget documents. 1 am »eferring to
all these to cite an example When
the hon. Members speak in the House,
they put forth the pichlemic of their
constituencies, assurances are  also
given, but nothing is done In this
year’s budget for devel pient works
Rs 5325 crore has been allocated It
is Rs. 325 croie more than the last
ycar’s allocation of Rs. 5,000 crore
It has been increased w0 take up more
devclopment activities. But in my
opinion this they camnot (o  more
work than that done in the last year.
There are two reasons behind it. Frst-
1y, the rupee has bheen devalued. Last
year we imported poods worth Rs 500
crore  to meet the requirements of
railways but this year we may spend
Rs. 650 crore or even Rs. 700 crore on
it. Out of Rs. 235 crore, Rs. 200 crore
will be eaten away by the devaluation
of rupee, i.e. devaluation of rupee also
takes place in the country decline
in purchasing power of the rupee It
is generally felt that in the budget
at least 7 per cent amount must be pro-
vided for this type of devaluation of
rupte. 7 per cent of Rs. 5000 crore
comes to Rs. 350 crore. In this way
the real allocation for this vear will
be 500 crores less than that of last
year. The allocation made is insuffi-
cient for developmental works. so how
can we impress upon the mosse. of
the country that the budget i good
and something new has been done. We
do not find anything noteworthy
T will give an example to prove as
to how this budeet has failed to ful-
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fil our expeciations axd how it has
diappomted us. 1 am guoting from
page 3 of the Explanatory Menioran-
dum attached to +he budget presented
by the hon. Minister. The allocation
of funds for laying new lines has been
reduced by moie 'han Rs. 100 ciore.
We had allocatzd Rs 35778 cro.e in
1990-91 tor this purpose whereas the
hon Minister has provided tor only
Rs. 24902 crore We had allocated
Rs. 124 crore for gauge conversion
while only 100 crore have been pro-
vided in this year’s budget which is
24 crore less than the allocation made
by us  For doubhing of track. allo-
cation ha< been reduced from Rs.
338 77 crore to Rs. 311.5) crore. For
railway research, to which Shri Anna
Joshi, was just now referring to allo-
cation has been reduced from Rs. 15
crore to Rs § crore. For rolling stock
allocation has begn  Lrought  down
from Rs 680 ciore to Rs. 507 ciore.
Though Rs 140 crore riore has been
allncated for track renewal, by raising
the amount from Rs 1091 crore, but
cven this rise ic insufficent in view
of the devaluation of rupee and so
the lesc track renewal work will be
done as compared to the last year.
The amount allocated for bridecc has
declined from Rs 95 crore during the
previous vear to Rs 90 crore  For
signalling and  telecommun.cauon
though allocation has increased fiom
Rs 112 crore to Rs 135 cioie.  but
in real terms the »mount allocated
comes to Rs. 120 crore. For railway
workshop production units last year
Rs. 300 crore were allocated und this
vear Rs 275 crorc have heen allocat-
ed. For employzes houciny last yzar
Rs 40 crorec were allocated and this
vear Rs 38 crore have heen allocated.
So it can be concluded thas this
year’s budget will definitely slow
down the pace of progress of the rail-
ways. 1 understand the problems be-
fore the hon Minister as he will sav
that he ha< received only R« 1528
crore from the gencral budget. So
how to mobilise resources. Govern-
ment has tricd to restracture the entire
railwavs during the past mawy vears.
We were in power for only 11 months
so could not do mnch T will dwell
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on the steps taken by us later on, |
would like to tell the hon. Minister
that he will have to fight within the
Government for his ministrv oaly then
he would be able to do sonithing.
Otherwise he will have to listen evil
things from others and nobody will
speak good of him.

Sir. I do not have any illwill against
anyone or the industrialists of the
country and 1 am also not prejudiced
against them, but serious. I am quite
serious when [ <ay that all the leading
industrialists of India, own car and
truck manufacturing units. Birlas have
Hindustan Car and Hindustan tiuck
manufacturing units hesides  many
other enterprises. latas marufacture
automobile and control 70 per cent
of the truck market. Same thing can
also be said about other industrialists
and one of them is known as Hindu-
jas. who have been trying to interfere
in Indian politics. He has recently
gained control of the Ashok Leyland,
Madras. factory. These forces in the
country arc against the expansion of
railways. Forces against the dcvelo‘l:-
ment of railways are operating in the
country. These forces work very intel-
ligently either in close liaison with the
prominent leaders of the ruling party
or with the Government Officers. This
needs to be investigated, so 1 would
not like to go in that coniroversy. But
I would like to say that therc are
some forces in the countrv may be
some industrialists or capitalists v.ho
are active in creating hurdles in the
way of development of Railways.
They work in close association with
the people in the Goveinment, who
maintain contacts with this lobby of
industrialists. At one time it is the

nent Government i.c. bureau-
cracy and at other time it is the poli-
tical leadership or some other factor
which works against railways. In my
opinion Government has been meet-
ing out step-motherly treatment with
railways for the last 8—10 years.
Barlier the general budget used to
conttibute between 60 to 70-75 per
cent to the railways budget, but now
this has come down to hardly 20-25
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per cent.  So it has became difficult
to run the railways,

While granting Rs. 1528 crore to
the Railways in this year's Budget,
how much would the Government
get i return.  The Railways would
pay a dividend of Rs. 1037 crore ac-
cording to this year’s Budget. Second-
lv. we have becn raising the matter
of social cost on Railaays since 1967,
Why should the Gowcinment try to
force this on the Railways. The Mi-
nisters stand up here and say that as
they are concerned abuut the welfare
of the poor, they are not raising the
freight on salt. rice. vepctubles and
fruits ete. This is done just to provide
these things at a cheap rate to the
common  masses.  That means the
Railways is subsidizing ot from  its
own earnings [ have zlways felt that
the Government shoud bear the so-
cial cost. There is notung new in it
You take any Railways in the world,
whether it is in Europe, Japan or
France where some of the fastest
trains run -everywhere the  Govern-
ments bear the social cost. But here
in India. whatever might be the rea-
son, the Governmeat is never read
to take up this respon.ibility. This is
the reason of all our difficulties and
problems. Thercfore. the Government
should formulate a detinite policy in
this rcgard.

Mr. Speaker, Sir. last yvear an extra
burden of Rs. 900 crore was imposcd
on the people. The Government says
that it is only Rs. 584 crorc. But this
amount of Rs. 584 crore iclates to a
period of seven and a half months
only. In fact Rs. 900 to Rs. 1000 crore
would be collected through the new
fare and freight structure. It has al-
ways been a practice to play down
the figures while imposing new levies.

SHRI RAM NAIK: Is it your ex-
perience?

SHRI GEORGE FERNANDES:
1t is not my experience. Had you
been in my place. you would have
done the same thing. There is a way
of rutining the Government.
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[English}

Governments have their own momen-
tum and their own style.

[Translation)

This is mentioned in the Annual Ac-
counts for 1989-90. The final acco-
unts have been mentioned on page-II
which shows Asscts and Liabilities.
Under this head, the Rewerve Bank
of India has Rs. 788 crore as other
deposits; and Rs. 2499 crore under
State Railway Provident Fund and
Miscellaneous deposits. In all, the
deposits are to the tunc of Rs. 3287
crore. Under Assets. item G shows

[English)

funds lying with the Central Govern-
ment and C and D are liabilities

[Translation)

This is report for the vear 1989-90.
No report has come after that. I do
not know what type of Budget s
this, when about Rs. 4,000 crore is
lying with the Government m this
manner and it says that under the
Depreciation Reserve Fund, about
Rs. 1061 crore is lying as balance. 1
fail to understand as to why extra
burden of Rs. 584 crore has been im-
posed on the people which would be
collected in the next seven apd a half
months when there is a balance of
Rs. 1061 crore under Development
Depreciation Reserve Fund. What is
the logic behind it. 1 have under-
stood what you have said. You could
have utilised that fund. Why has
the allocation been reduced. That
fund could have been ]utilise;id forh de-
velopmert purpose. It could have
be:lrﬂ:mlised for providing drinking
water facility and effectively dcaling
with problems that are being faced
in West Bengal, Karnataka, Bihar and
Uttar Pradesh. What did the Gov-
ernment get by keeping the funds as
deposit only. Why were the funds
not utilised especially vhen funds
from the General Finance are not
made available to the Railways by

the Union Government. We want a
categorical reply on it. On the one
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hand Rs. 4,000 crore is lying mnuti-
lised by the Railways and Railways
Deptt. is getting an interest of 5$% or
69 per annum whereas on the other
hand Railways has to seck loan. Kt
took loan Rs. 1120 crore through the
Indian Railway Finance Corporation,
whereas this year it will have to
seck a loan of Rs. 1500 crore on 12 to
14 per cent rate of interest. The un-
utilised fund of Rs. 4000 crorc includ-
ed Rs. 165 crore of Pension Fund
and Rs. 1061 crore under the Depre-
ciation Reserve fund.

I would, therefore, like to know
as to why this extra burden was im-
posed on the people. Did the Gov-
ernment put any pressure on the Mi-
nistry to put this extra burden? We
would like to know everything in de-
tail. In March 1990 we had brought
out a status paper on Tndian Railways.
We had proposed to discuss all these
matters therein. This is not some-
body’s brain wave. but the actual
problems being faced by Railways

Mr. Speaker, Sir, Railways is the
most vital medium of development.
If we do not utilisc it properly, the
very discussion of development is
meaningless. If one thousand kilo-
metres of railway track is laid it
would provide employment to 30 tho-
usand people. At present there is 62
thousand kilometre of railway track
in the country which provides em-
ployment to about Eighteen and a
half lakh people. If we sec the ave-
rage of last few years, we would come
to know that every one thousand kilo-
metre of railway track provides em-
ployment to about 30 thousand people.

Mr. Speaker, Sir, the Britishers had
come to India not with the aim of
building it, but looting it. And even
with this aim in view. they thought
that laying of one thousand kms. of
railway lines was a must in a coup-
try like India. From 1853 to 1947
the Britishers laid many new railwey
tracks at the rate of approx. one tho-
usand kms. every year throughout the
country ie. the undivided country.
After that the party which came to
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power did very little in this field. Now
and then some Tom, Dick and Harry
nses from those benches and says
that we were in power for 11 months
and what have we done n this field.
What has this Government done since
1947 to till datc except the period of
three and a half years tor which were
in power? (Interruptions). Mr, Spea-
ker Sir, I am not raising this point
Just to rakc up any controversy., I
want to submit here that if 1000 kilo-
metres of railway track was required
to be laid for exploitation by the
Britishers, was only 200 Lilometres
of railway track required to be laid
for development. hy was capital
not invested in this areca? Why did
the Government continue to neglect
this field for the last 40 vears?

Someone should be answcrable to
it. Someone should concede that
their perceptions and plans about the
country’s economic development, was
different, that they wanted to manu-
facture Auto vans. introdace Motor
rails, vehicles manufactured by Birlas
etc and that they would allow multi-
nationals like Suzuki to cnter the
Indian Market If such was our thin-
king, the country should have been
taken into confidence. We are not
able to understand it. Today. we are
draining out valuable foreign exchan-
ge worth Rupees 350 crore to import
components from Suzuki ancd if the
same amount had been invested here,
we could have laid down 400 kilo-
metres of railway linc and that would
have provided employment to about
12,000 job aspirants.

I am not aware whether an ﬁre-
sentative of the Fedcration of Indian
Chambers of Commerce and Industry
(FICCI) is a Member of the House
or not, but T know that last year, this
organisation had brought out a docu-
ment in which it was mentioned that
whenever a new job is treated in any
Core Sector or the Railway Sector,
then about 25 jobs are created wup-
stream-downstream on a follow up
basis. This means that by laying
1,000 kilometres of railway track, in
a year, you can provide employment

(Rlys.), 1991-92

to 30,000 people. Thus every year,
seven and a half to eight lakh jobs
can be created. 1 wouder why the
Government is ignoring all these sug-
gestions. Why the Government is not
giving a serious thought to it. Mr.
Spcaker, Sir, we want to know about
it because capital is involved and
such an important issue should not be
limited to the debate alone. Today
there is much talk of consensus in
the political circles. [ am not looking
at this issue from that angle, but
certainly 1 believe that if these stega
for the economic development of the
country are not taken, we will have
to fuce many problems in future.

In this content, Mr. Speaker, Sir,
I would like to raisz one more mat-
ter. So far as the issue of resource
mobilisation is concerned, [ fcel that
the issue of cotruption is inseparably
linked with it. During my tenure as
the Minister of Railways, I had con-
vened a meeting to deliberate over
ways and means to combat corrup-
tion and I request the hon. Minister
to carry forward that resolve. that
initiative If you start counting ins-
tances of corrupt practices in the
railways, you will get lost in a laby-
rinth, so much so that it would be
impossible for you to come out of
that. 1 am not just referring to the
problems faced by railway passen-
gers. No doubt, the passengers
are harassed a lot. Corrupt of officials
literally pick their pocket, but here
1 would like to draw the attention of
the House to the gross misuse of rail-
way property and funds. I would like
to cite an example, which shows the
extent to which corruption has made
inroads. Yesterday, somec boys from
Moradabad brought to my notice an
incident, which had come to my no-
tice, even when I was in charge of
the Ministry of Railways. Mr. Spea-
ker, Sir, l¥85 people were recruited
as loco cleaners there, out of which
185 were recruited just because they
succeeded in ﬂgcrle:sing the palms of the
concerned officials. We ordered an
inquiry into it and 183 cases were
found bogus. This document is of
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the Railways itself and Railway Offi-
cers arc signatories to it. lHowever,
before any action could be taken. I
had to vacate office and thc matter
was closed then and therc. Not only
this, the two workers who had
brought this matter to the notice of
the authorities were dismissed from
service under  Section 14(2) few
months  back (Jaterrupnions). The
names of these two employecs, who
were dismissed under Section 14(2)
are Shyam Bihan Lal and Ausiraf
Ali.  Although 1 had given spucific
and written structions to the effect
that action should be taken under
Section 14(2), only it an offices is phy-
sically assaulted, those two people
were dismissed trom service. Those
who fight corruption are being 1c-
warded in this manner [ have got
enough evidence to prove it. Can cite
many other examples of corrupt prac-
tices. but it would not be proper at the
moment, [ do not want to tuke the
precious time of the House but Mr.
Speaker, Sir, [ would like to submit
to the hon  Minister that there is
hardly any arca where money is not
being minted by corrupt officials,
through unfaii means. It ncludes
among others misuse of land belong-
ing to the railways and misappropria-
tion of fines levied {rom unauin)-
rized occupants ot railway land. Whe-
rever and whenever you stand up and
tske cudgels against corruption. we
shall extend our whole-hearted co-
operation to you. 1 request you to
accelerate the process that we had
initiated to root out corruption and
we are prepared to extend the maxi-
mum co-operation possible. Further,
you should invest the money thus
saved by rooting out corruption. for
the further expansion and modernisa-
tion of the Railways.

Mr Speaker. Sir. although 1 would
not like to advocate the cause of any
particular city. 1 would like to men-
tion here that during the teaure of
our Government, we had prepared
#tatus papers on the railways in va-
vious parts of the country. We had
prepared one such paper on the Bom-

Rail Budget, 1991-92— JULY 20, 1991

Demands for Grants
(Rlys.), 1991-92

132

bay Sub-Urban Railway also-—while
you have liked sub-urban railway
fares. In this context, 1 would like
to say that strange problems are faced
by Metropolitan centres like Bombay,
Calcutta and Madras. A large per-
centage of our population have made
these cities their home. Bombay
city alonc has a population of one
crore and ten lakh. This means that
one out of every 70 or 75 Indian
stays in Bombay. Calcutta/Howrah
put together have still larger p\?ula-
tion of one crore and twenty lakh.
that is. one out of every 60 (o 70
Indian lives there The people living
in these citics have to confront so
many prolbems that we should be
sympathetic enough to. atleast, pro-
vide them transport facilitics. But, Mr.
Speaker, Sir. 1 am aware of the si-
tuation in Bombay. I know 1 am
talking some time, but please excuse
me for that, This report of the rail-
ways, in the preparation of which we
tgo had contributed our mite, states
that- -

[English]

“A Nine-car rake has a seating
capacity of 852 and standing capa-
city of 876 i.e. 1728 in all known
as crush load... During the busy
period. however, 1740 passengers
travel standing. increasing the nun:-
ber of passengers to 2592 per train
known as ‘dense crush load'. .”

[Translation)
It further states:
|English)

e, ., In the morning peaks
and evening peaks however 2556
people manage to travel standing,
taking the total number of passen-
gers per train  from an author'sed

1788 10 3408 called ‘super dense
crush load’...”

[Translation}

We use wordings very much like
in film dialogues. Now the question
is how to deal with this problem.
The Ministry of Railways has said
in this report that—
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“Crowding is so heavy that there
are about 10 passengers .0 a
square metre... Three feet by
three feet is a sq. metre. 1 am
using one square meter and in
the Bombay Suburban train.”
[Transiation]
Only this much space is used by
10 people. who daily travel to and
fro. Just think about their condition,
the kind of work they can do, what
do you expect from them? Are they
being provided with even basic civic
amenities? It 15 very necessary  to
ponder over these issues.  You did
not make any reference to it in the
Budget, although hon. Minister is
well aware of the fact that—
[English)

1899 Coaches would be needed by
the year 2000 A.D, About 190 coaches
per year are needed to ease the sub-
urban problem There is only une
factory which 1s producing coaches
today i.c Jersop. It 15 supposed to
produce 70 coaches. But it does not
produce 70 coaches when your need
per annum is 190 coaches.

[T ranstation}

How much money has been allocat-
ed to the 1.C F. (Integrated Coach l-ac-
tory) for the current year? How much
money has been kept apart for the
railways expansion programme? You
can suspend the Computerization
Programme for one or two years and
you should take the Parliament and
the country mnto confidence 1n this
regard We are not going to lose
much even il we suspend the com-
puterization programme for two or
three years. However, you should
increase the capacity of the 1.C.F. and
the R.CF. (Railway Coach Factory).

Production of coaches should be
increased. We get entangled in one
problem or the other created by one
or the other and the whole matter
comes to a standstill. Therefore, T urge
upon the hon. Minister not to give
rp the initiative taken by the Janata
Dul and the National Front Ciovern-
ment merely because the whole pro-
cess was started under the Prime
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Minstership of Shri  Vishwanath

Pratap Singh and we were in the
Government.

In the same context I would like to
refer to Konkan Railway. I am
that the hon. Minister has allocated
a sum of Rs. 51 crore in the Budget,

and a news item captioned—{English]

Fernandes welcomes the Budget
[Transtation]
appeared in a newspaper. We did

not welcome it. We submitted that we
were happy that he had done it, but
we are unhappy that he did not make
4 mention about the allocation of
Rs. 250 ciore. Implementation of the
project of Konkan Railway is not the
concern of the Janata Dal or the
National Front Government alone.
We did not envisage the Konkan Rail-
way. In fact, the British Government
conducted the first survey at that place
In 1894 and we propused to complete
the project by 1994. We had chalked
out a plan to complete it within four
years. What we proposed was that a
sum of Rs. {28 crore would be
vided by the Railways and Rs. 122
crore would be collected from four
states including Kerala. Railway line
would not pass through Kerala, how-
ever, people of that state will get its
benefit. They would get the benefit
when they go to Northern region or
Bombay This is known to them as
well as to him. But there i> no referr
ence to the amount of Rs. 350 crore
10 be spent on the project as per the
plan during the current year.

[English]

The Konkan Railway's total plan

expenditure for the current year is
Rs. 350 crores.

[T ranslation)

The Government has contributed a
sum of Rs. 51 crore to the equity
capital which is certainly commenda-
ble. Earlier a sum of Rs. 5 crore was
contributed by Shri Janeshwar Mishya,
A sum of Rs. 56 crore has been
provided by the Central Govem-
ment this year. A sum of about rupées
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-fifty crore will be contributed by
States. But that amount is to be spent
during the current year. Cut of a total
of Rs. 350 crore a sum of Rs. 250
crore is to be raised through bonds
at the rate of nine per cent interest
which are tax free. A sum of about
Rs. 250 crore was to be collected by
issuing bonds this year. He has not
even mentioned it His solution to the
problem is that he has provided a sum
of Rs, 51 crore in the Budget. Even
then, the responsibility is theirs. The
Ministry of Railways has full respon-
sibility to implement the project I
would like to give a hint to the Mims-
ter of Railways that if steps arc not
taken in this regard, an agitanon of
serious nature is lhhkcely to tike place
from Bombay to Mangalore ard Tiru-
vanantpuram 1f the funds allocated
for the purpose are not <pent on the
project, people wouid not tolerate it.
1 was not aware whcther the Govern-
ment would be out ol power so soon.
That is why we adopted a strategy
while chalking out the p'wi. The work
was not started at both cnds. At pre-
sent work is going ¢n at ten centres.
Work is in progress at Mungalore to
Udapi, Karwar. Madgaon R rtnagin
and Roba. If funds are not piovided,
the country would sufier The devel-
lopment work 1 teat segion would
come to a halt. Moreov:r, it would
mean the violation of the promises
made in Parlumnt and what icaction
would be there, 1 would not like to
say anything in this regard, (Interrup-
tions).

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): He is
under a wrong impression. He thinks
that the work will not be completed.
Konkan project will be completed by
i SO (Ingerruptions)

" SHRI GEORGE FERNANDES:
The hon. Minister has not made any
reference to it in the Budget.

' SHRI MALLIKARJUN: The work
i on in two ways. What new

“. . .
thing the hon. Member is talking of.
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We would be able to complete the
Konkan Railway by 1994,

SHRI GEORGE FERNANDES: 1
accept the challenge of the hon. Minis-
ter. The hon. Minister may kindly
clarify as to where has he stated that
the work will be completed by °94.

MR. SPEAKER: How much time
do you want?

SHRI GEORGE FERNANDES: 1
will take only ten minutes, not more
than that.

SHRI C. K. JAFFER SHARIEF:
The hon. Member had been Minister
of Railways and he knows everything.
We talked to the Konkan Ruilway
Corporation and provided the funds
they required. Secondly, I would like
to submut that the hon. Member should
not be so much worried while people
of that area are not at all worried
so far as the completion is concerned.
V/hatever work we have to do, we
would do it with full responsibility.

SHRI GEORGE FERNANDES:
Does the hon. Minister agiee to com-
plete 1t by °94.

[English]

SHRI MALLIKARJUN. It is a
common factor that we decide certain
date for completion of this at a cost
ol Rs. 1,043 crores, as per the esti-
mate. But it may further be escalated.
It may take a little more or less time
than 1994 for its completion. (Inter-
ruptions)

[Translation]

SHR1 GEORGE FERNANDES: It
has to be completed one day or the
other. One, who is born, has to die.
{Interruptions)

{English)

SHR1 MALLIKARJUN: He is
creating an impression as if we are
not conscious of _the fact. This is
totally wrong béCause the Konkan
Railway concept, as you have said has
been there since 1394. We are alio
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plamning for it. If it has been started
when you were there, it does not mean
that it will 7ot be completed. (Inter-
ruptions)

[Translarion]

SHRI RAM KAPSE' What has
been decided regarding bonds?

SHRI GEORGE FERNANDES. 1
am not aware as to what do the hon.
Minister and Shri Mallikarjun have in
their minds. T can speak on what has
been written in the documents W
have no power to know their mind.

{English]

Here it is written:

“The Konkan Railway Corporation
set up in July, 1990 has commenced
work on the 837 Km. long railway
line from Mangalore to Roha. Rail-
ways have met in full their commit-

ment amounting to Rs. 70 cr. as con-
tribution to equity in 1990-91.”

[T ranslation]

‘MR. SPEAKER: Don’t deliver
such a long speech on Railways. What-
ever you have said is enough.

[English]

SHRI GEORGE FERNANDES:
Sir, it is the biggest job the Railways
have undertaken in this whole cen-
tury.

[Translation)

He has challeaged me T would like
to cllear my role in it.

[English)

The further contribution of Rs S}
crores tO equity capital in 1991-92 has
been fully provided for. There is no
Railway nor any mention of Rs. 250
crores.

[Translation]

Now Shri Malikarjun says that
every arrangement has been made. We
do not know what does he have in

(Rlvs.). 1991-92

his mind At the same time 1 would
like to refer to Bagba Chhatauni
railway line An oveibridge has to be
constructed and 4 Railway line laid
on the rner Gandak to connect North
Bihar with castern Uttar Pradesh. This
railway line was 'aid in 1908 but it
collapsed in 1924, Again, the railway
line was lud thrice from 1974 to
1976, but the work did not commence.
In January last yea: tie work com-
menced. The project is estimated at
Rs. 167 crore But a sum of Rs. 1§
crore only hes been provided so far.
A total amount of Rs. 155 crore has
been accounted by adding Rs. 15 crore
of this year to Rs. 15 crore of the
last year. This shows that the Minis-
ter does not waut to construct the
bridge but wants 10 lay railway line
only.

SHRI MALLIKARJUN: This is
not true.

(English]

1 contest it Why 1s he misleading?
A bridge is to be constructed between
Bagha and Chhatauni That 15  at
Gandak 1or the construction of the
bridge, it involves a lot of engineering
and other things and the Government
1s committed to construct the bridge.
When 1t 18 constructed, it will be shown
to Mr. George Fernandes

SHRI GFORGE FERNANDES:
Once again Sir. the Minister is speak-
ing to rouse me The restoration of
MG line between Bagha and Chhatauni
(28 41 Kms) —total capital 10 crores—
from the Depreciition Reserve Fund
Rs. 45.44 crores which works out to
Rs. 55.44 crores. The total cost of this
railway when 1t was sanctioned was
Rs. 160 crores plus, They have dise
torted the figures and he 1s now chal-
lenging me.

[Translation)

On what basis the Minister is chal-
lenging me. This is a Government
document and my submission is based
on it. Does he think that T have net
gone through it.
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SHRI MALLIKARJUN: Have 1
not gone through it?

SHRI GEORGE FERNANDES: 1
do not know what is written in the
document.

[Bnglish)

Please note down at page 37 of the
Explanatory Memorandum on the
Railway Budget. The Rs. 164 crores

of the last year may perhaps, become
Rs. 170 crores this year.

Mr. Minister, you possibly ¢in-
not manage with Rs. 55 crores as
you have written under the latest esti-
mated cost.

SHRI MALLIKARJUN: We wn-
not say that we will complete it with-
in one year. As and when the funds
tl::‘come available, it will be comple-

SHR] GEORGE FERNANDES-
1 do not expect that in the next 3}
years it will be completed (Jrterrup-
tions)

MR. SPEAKER: Mr. Mallikarjun,
please do not get uncasy. Please feel
easy. As a former Railway Minister
he knows the ecstasy and agony of
being a Railway Minister. He i just
wrying to instigate you. Please do not
respond to each and every point.

SHR1 C. K. JAFFER SHARIEF-
Since he has been earlier occupying
this place, he knows the ins and outs
of the Railways. Tuking the inadequa-
cies that have been found in the Bud-
get. 1 would only request my friend
not to create an impression that the
Railway Ministry does not care and
the present Government does not have
that anxiety to complete the projects.
You have appreciated many of our
xonstraints and the problems but do
not try to create an impression while
you are trying to educate us that we
are less anxious than you.

MR. SPEAKER: Well you got the
ASSUrance now.

SHR1 GEORGE FERNANDES:
That is going to help the Railways.
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T am concerned with what he is going
to do.

[Translation]

They both have taken my time. you
add that too in my account.

MR. SPEAKER: Your account has
alieady increased to a great extent.

MR SPEAKER: You will defini-
tely be given time.

SHR1 GFORGE FERNANDES:
Firstly of all what hon. Minister is
gomg to do as per his new Economic
Thinking in the country. He has cer-
tain announcements in this regard.

[ am much worried about that. Be-
cause one part of it contains nothing.
As has been said by him that he in
[English}

keeping with the now economic think-
ing in the country (that means his
Perestroika), Railways also plan to
initiate action to bring about structu-
ral changes (that means Perestroika).
I propose to make a beginning with
the privatisation of certain activities
like catering and conservancy scrvices
including cleanliness at certain loza-
tions

[Translation]

As far as catering is concerned,
question does not arise. Mr. Speaker,
Sir, regarding catering railways has
already taken a decision. We will let
you know about that. I am not going
to read out in dctail. It will take much
time. At piesent Railways provide
catering facilities at 3000 stations. and
88 pairs of trains. Out of these 73
stations and 58 pairs of trains are
catered to Departmentally.

[English]
1 repeat.  OQut of 3000 stations only
73 stations have departmental cater-
ing and out of 88 pairs of trains where
catering is provided for, only 58 pairs
of trains are catered to departmental-
ly.
[Translation]
38 stations

are taken care of by
the contractors,
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[English]

The rcmaining 2889 stations and
trains are all taken care of by the
contractors. have always becn taken
care of by the contractors.

[Translation]

So this is your Perestroika. Tt
is not effective. Why did you refer

to it. T am unable to understand
Mr Speaker, Sir, T am worried
about privatisation of conscrvancy

services including cleanliness as he has
said. It means many things would
go into the hands of contractors and
the poor would continue to suffer.
In India conservency services means
the neglected, suppressed and oppres-
sed people of the society and your
attack would be direct on them and
it is indeed a dangerous develop-
ment  We are all worried about it
and as such we shall urge the hon.
Minister to clarify this issue further.
We had made budgetry provision
for this and if you proceed as per
your proposal, you would come into
conflict with us.

[Enclivh}

Secondly, Mr. Speaker. Sir, he had
said in paragraph 91: |English] My
short-term and long-term strategic
planning would aim at trim work force.

[Translation)

It means that he had straightaway
given us a notice that they would
effect retrenchment among railway
employees

[English}

His objective is to go for a trim
work force. Trim work force is a
reduced work force. It cannot have

any other meaning. It does not
have any other meaning.

[Transiotion)

This is your view point and he has
given us a notice in this regard and
we expect that the hon. Minister
would neither take step against the
interests of conservance labourer nor
would be resort to retrenchment.

10--12 LSS/ND/o1

(R ), 1991-9°

Mr Speaker. Sir. now I would like

to conclude after speaking on the pro-

blems of workers. 1 would like to say

g}any more things but it is not possi-
c

Mr. Speaker, Sir, there are two
issues. The first issue relates to the
recogmition  of Railway employee’s
organisations and the second issue
pertains to ending dictatorship in
Railways being exercised in the name
of rule 14.2 from Railways. Mr. Spea-
ker, Sir, we are not raising this issue in
this avgust House for the first time.
When Chandra  Shekhar's Govern-
ment was in power all the members
of the House were united on this
1ssu¢ and those who are now Minis-
ters in your Goverrment had sat
here on the ground in this House.

SEVERAL HON
Kumarmangalamji.

MEMBERS:

SHRI GEORGE FERNANDES:
They had also sat here on the ground
and said that they would continue to
sit unless thc Minister gives an assu-
rance that the all employees dismissed
under rule 14.2 would be reinstated
and the Railway Workers Union
would be recognised. We had then
taken decisions on both the issues but
our G vernment went out of power and
decisions were not implemented even-
though these were well considered
decisions of the Railways Ministry
I am aware of the fact that for the
last ten years people are jobless.
Many of them have died and scores
of them have attained the age of
superannuation. We had issued or-
ders that one of their children should
be provided employment and if an
employee wants to join the duty he
should be allowed to do so.  When
we presented our budget in this
august House this issue was raised
by the Members, particularly by our
friend Acharyaji, who is present here,
very forcefully. We had promised
to solve it. When the discussion on
Budget was over we started gather.
ing information regarding the persoms
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dismussed  from the service and the
Miumsstry of Railways made delay n
collecting and handing over the in
formation to us  The matter was
raised again and agamn but we could
not give reply as we received mfor-
mation were very late  Mr Speaker
Sir, in the first week of September 1
got mfoimation only from the South
Central Railways  The report said
the persons were dismissed from ser
vice wrongly and as such therc was
no objection in  remnstatmg  them
Mr Speaker, Sir at that trme T sad
that we will not restrict ourselves to
the scientists but will 1ssue order to
remstate 11l the dismissed employees
and for this we formulated a schem.
and placed it bifore the Ministry  of
Railways This order was wssucd
on the 8th Scptember At that time
1t was not decidcd whether we  will
remain 1 power or not but when
there was no progruss 1n this matter
we worte a note and forwarded 1t to
the ministry and there was  a great
u r in the House over it In

w of this we expect from the hon
Minister to use his good offices and
powers and remstatc the dismissed
employees

Mr Speaker Sir another question
pertams to rccognition In the Rail
ways some people have opmion that
only two labour organmisations should
be given recogmition  Mr Speaker
Sir, this 15 agamst the spirt of .ons
trtution When the constitution of
Indwir gives the right to form a union
to the workers of India how can
one mimistry make rules to the effect
that only two umon would be recog-
msed? Whether they enjoy the sup-
port of workers or not hut only two
umons will be recognised When
we 1su d nstructions T was mform
ed th t in (1se we do not recognise
the unions which have not so far
been recognised then the recognused
unions will also go agamst us which
would disturb for peaceful atmos
phere in Raiways As such Mr
Spcaker Sir, T would like to urge the
Hon Mimster that these sort of
(Unterrupiiony)
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SHR1 MANORANJAN BHAKTA
(And iman Nicobar) Why did you
not do’

SHRI GEORGE FERNANDES
We did 1t but 1t was not implement-
ed 1In ths regard T would like to
request the Minister that since there
1s unanmmuty  on both sides of the
House on this issue as such before
speaking on the budget  You should
take decision on these two 1ssues In
case you want to have only one
organisation 1in Railways in a demo-
cratic way we are prepared for that

(Interrupnions)
SHRI DAU DAYAL JOSHI
(Kuta) I just want to say that once

hon George Sahab had saxd mn this
Hou« that let 1t be determined first
15 to which union enjoys the majority
support then we would give recogni-
tion on that basis Is he now _hang
mg his stand today?  You had ex
pressed your views 1 fivour of on.
organisation  one Umion  Are you

not m favour of thit now?  (Inter-
ruptions)

SHRI GEORGE FERNANDES
Joship  orders are such (Intcrrup
tions)

SHRI DAU DAYAL JOSHI

You are not saymng this thing help
to gwve recogmtion on the basis  of
votes {Iuterruptions)

SHRI GEORGF FERNANDES
We re in favour of that We want
it to be deaded through <ecret bal
lot whether 1t 1s 1n Railways o1 mn
any other mmstry of Government
In this way umion would come up
on the basis of votes  If you want to st
up a separate federation the arrange-
ments cin be made n thi regard
But thc federation should be given
reccognition  through  secret ballot
Only then there will be smooth fune
tioning  and people will also coope-
rate

Mr Speaker Sir n the end, 1
would like to submit that as T have
already said that I will not support
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this Railway Budget, because of
new taxes imposed even though |
would like 10 request that more at-
tention should be paid towards the
IInd class passengers. The facilitics
are being provided only to the pas-
sengers of A.C.. AC. sleeper and
first class coaches. The hon, Minis-
ter is aware of the fact that the net
carnings from the upper class passen-

rs during the last year was only
s. 315 crores.  Whereas those, who
travel on the roofs of the trains,
which may be called as super dense
traffic and 10 people have to sit in
only one sq. m. of place, had given
an income of Rs. 2044 crores to the
Railways during the last year. No
facilities are provided to these people.
They usually travel on the roof tops
from where they sometimes fall to
death and those who account for an
income of only Rs. 315 crores are
being provided with alf the facilitics
by the Railwa adminstration.
Therefore, 1 woufd 1equest that the
Railway should take some steps to
provide {acilities to the poor also.
Mr. Speaker. Sir, with these words,
I conclude.

[English}

SHRI MUKUL BALKRISHNA
WASNIK (Buldana):  Mr. Speaker
Sir. 1 rise to support the Railway
Budget proposals placed beforc the
House by our hon. Railway Minister.
Shri Jaffer Sharief. Thc Railway
Budget proposals as they are —I can
say with full responsibility -have
been digested by mosily .l sections
of the people and industry in gencral.

MR. SPEAKER: Wc are «kip-
ping the Lunch Hour as many Mem-
bers want to speak on the subject.

SHRI MUKUL BALKRISHNA
WASNIK: Budget is not 2
harsh one. But I would like to say

that Railways is the only means of
trans cf the common man and
therefore,. we have to pay proper
attention to the type of innovative

ideas, the schemes to provide addi-
tional facilities to passengers, the

(Rlys.). 1991-92

type of measures to provide railway
lines in the backward areas of the
country and also the type of schemes
to mobilise additional revenue. The
Railways have a proposal which is
going to yield Rs. 584 crores as addi-
tional revenue.  But 1 think. in the
prevailing economic condilion in the
country and the atmosphere which
has cen  generated,  people  are
prepared to share morc iesponsibili-
ties. Everybody, whether in the
ruling party or in the Opposition, has
realised that there is a very serious
economic ctisis.  But at this parti-
cular point of time, if the Railways
would have come out with more in-
novative ideas which would not be a
burden on the common man. | would
have been glad.  As far as generat-
ing additional rcsources are concern-
ed, instead of Rs 584 crores if we
would havo gone up a little more in
generating  additional 1esources  but
at the same time, if we would have
been able to provide more facilities
to the pussengers and to the industry,
then 1 think people would have becn
able to appreciate the Budget propo-
sals in a much bettet way and |
would have becn able to congratulate
the Government wholcheartedly.

Sir, it is not just by increasing
passenger fare and ficight rates that
the Government can mobilisc addi-
tional revcnue. There arc  other
ways also by which it can simul-
taneously mobilise the funds and pro-
vide facilitics to the passengers. If
the Government would have token
up such measures, then it would have
been much better. 1 would like to
say that during the lust few years, the
problems of poverty and unemploy-
ment and other rclated problems have
made a large number of people (o
travel without tickets. ow many
such ticketless passengers have the
Railways been able to check? What
were the revenues yielded by the
Government through such mcasures?
1 think it has not been upto thc mark
and the Railways should make it a
point to effectively check passengers
who are travelling without tickets, so
that passengers who buy tickets arc
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able to travel properly in the trains.
If the Railways can check ticketless
travel, they will be getting additional
revenues also.

The former Railway Minister, Shr
George Fernandes has pointed out
that the Govcrnment has not taken
up new  projects. The Railways
have been very miser in taking up
new railway lines. In this context,
he mentioned the Konkan Railway
project. 1 agree with him. It is
necessary that the projects which we
have taken up, should be completed
in time. If the surveys were com-
pleted way back in 1893 during the
British rule, and if thc railway lincs
are not complete even today, what
does it signify?

[Translation)
SHRI SUKDEO PASWAN (Ara-

ria}:  Sir, There 15 no quorum
| English]

MR. SPEAKER: The bell is
being rung —

MR. SPEAKER: Now there 1s
quorum. Shri Mukul Wasnik may
please continue.

SHRI MUKUL BALKRISHNA
WASNIK: 1 was mentioning abuu.
the delay in the completion of the
railway projects which the Government
have already taken up. In that regard.
1 had mentioned what the hon. mem-
ber Shri George Fernandes had point-
ed about the Konkan Railway.

There has been one such proposal
from my constituency, Buldana, which
has becn getting delayed over the
years,

13.34 hrs. {SHRIMAT]1 MALINI
BHATITACHARAYA in the Chairl

In 1929, the then Great Indian
Peninsula Railway Company had
conducted a survey on Jalna—
Khangaon railway line which joins
two backward regions of Mahara-
shtra, viz Maathwada and Vidar-
bha, Not only that. It passes
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through an arca which has no 1m-
dustries and where no development
has taken place. Moreover, it passes
through a place called Sindkhedraja
which is historically very important to
the people of Maharashira. Sindkhed-
raja is the place where Jijabai, mother
ot Chatrapati Shivaji was born. She
lived there and it 1s histoncally very
significant in Maharashtra and several
thousands of people keep on wisiting
that piace throughout the year. Stress-
ing these three factors—(1) joining of
Marathwada and Vidarbha, (2) the
Ime passes through a backward area,
and (3) 1t passes through Sindkhedraja
a historical town, time and again the
people’s representatives have been tuk-
ing up this 1ssue on the floor of tre
House sincc 1952 and they have also
been taking it up with the Railway
Mimistry. There have been several
demonstrations, several strikes, seve-
ral dharnas and there have been seve-
ral protests but nothing has happened.
[ am happy to point out here that
when 1 took up this matter with o
late Prime Minister, Rajivji, he wus
convinced about this and he instructed
the Railway Minister to do something
in this regard. He discussed the mat-
ter with the then Railway Minister
Shri Scindia and Shri Madhav Rao
Scindia had ordered tor a techntcal-
cum-traffic survey of the Jalna-Kham-
gaon railway line. In a year’s time
the survey was completed. In the
meantime clections took place and a
Government which did not have the
political will to go deep into th:
backward regions to provide railway
line did not decide this particular
project favourably. I took up the mat-
ter with the then Prime Minister Shn
V. P. Singh; wrote a letter to him.
discussed the matter with the Railway
officials but 1 am sad to point out
here that the officers wrote me a letter
back saying that technically the line
is feasible but even though we want
that the line should be constructed
unfortunately it cannot be done
because the returns on the traffic will
not be up to the mark. Railways wure
not satistied and, therefore, we will
not be taking up this line.
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1 again discussed it and my argu
ments were that if they are not expect-
ing a sausfactory traffic return trom
this particular railway line it is because
there is no mdustry; it is becausc there
is no devclopment and, therefore, there
is an added need that the railway
should reach there. If the raiiways
won't reach there, there will be no de-
velopment and if therc is no develop-
ment the Railways will come forw.ard
and say that we won't get sufficicnt
finished goods and we won’t get suffi-
cient raw materials and, therefore,
we are not going to provide the rail-
way line there.

So, 1 would like to point out to
the honourable Malikarjunji that it
is our sad expericnce, might be
that from whichever area the Rail-
way Minister comes--development ol
railways has reached in those oreas
and other areas, the backward areas
have been neglected

Ihe proposed Konkan railway line
which starts from Udipi and goes up
to Maharashtra passes through various
backward regions. But that is a ditfe-
1ent matter. There have been cases,
very obvious cases, where these types
of things have happened. So, 1 would
just likc to mention here that the
Government should come out with a
clear cut policy and a time bound
programme that within a fixed time
4 railway project would be taken up
and completed in a bachward area,
and jf it is not going to be done
serious things are going to take placc
in the near future.

There are problems of unemploy-
ment. There are problems of back-
wardness and there are problems of
poverty. When we do not take up the
railway line there the area is further
neglected. There is tension among the
people. The people get frustrated.
Peopk start agitatin? and 1 think this
also becomes one of the most impor-
tant reasons why militant movements
have started in various parts of the
country. Militant movements are not

(Rlys.), 1¥91-92

taking place m Delli. Militant move-
ments aic not seen in Bombay; are
not seen in Calcutta; are not seen in
Madras but when you go in a back-
ward area ol Bihar, when yuvu go m
a backward area of Andhra Pradesh
and when you go 1n a backward district
of Garchirauli in Maharashtra, when
you go in a backward area oif Orssa
there are militant movemeats. People
are taking up to arms. They are kill-
ing each other because there is ten-
sion; there is poverty; there is back-
wardness and there is frustration.
Therefoie, because of tinancial con-
straints and because 1t is uneconomi-
cal, if the Railways are not going to
clear the Projects in the near future,
then the temsion will further aggra-
vate,

1he prices aie going to increase fur-
ther. The tensions will also mount. In
that case, you will not be able to con-
trol the situation. Therefore, I request
that those Projects which are pend-
ing with the Government be cleared
immediately.  Shri Fermandes has
also pomted out that if development
ol new lines takes place, then addi-
tional employment will come. Em-
ployment has become a serious pro-
blem. In the President’s Address, it
was mentioned that employment wili
be created and educated unemployed
will be given employment

If the Railways will not come up
with specific measures-- it is one of
the most important organisations which
can provide jobs to millions of peo-
ple -then which other major institu-
tion or organisation will be able tu
take up this task? Unemployment is
a serious problem and for tackling
this problem, the Railways should
take up specific measures and  solve
it us ear.y as possible. I am trying
to make this point because 1 have
seen what unemployment is. We have
seen what poverty is. Therefore, this
should be taken very seriously.

We support computerisation  but
not at the cost of unemployment. You
cannot deny employment to several
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millions of people. The Manifesto of
the Congress Party has promised to
create ten lukh jobs every year.
What are the measures that you are
going to take to create ten lakh jobs
every year? It needs many specific
programmes. 1 would request that the
Government should pay attention to-
wards this.

‘There are also other measures. We
have increased the passenger fares
and freight charges. Are we going to
provide the desired services to the
ordinary passengers? If a Member of
Parliament travels in a train, the Rail-
way personnel will respect him. They
are not honouring him as an indivi-
dual but they are honouring his Chair.
But what treutment are they giving to
the ordinary passengers? How arc
they treated? Are you aware of this
fact? How the ordinary passeigers are
treated by the Ruilway personnei? Do
we provide sacial sccurity to the ordi-
nary passengers? Do we provide them
with clean and decent Railway Sta-
tions? Are we providing them clean
platforms? No.

Recently, I was on a trip 1o Agra.
I saw the platform there. It was very
dirty.

There, thousands of tourists come
from all over the world to see tne
Taj Mahal. The Railway Station can
also become a tourist atiraction-—not
because of its beauty but because of
its ugliness. 1 would request the hon.
Minister to pay sufficient attention to-
wards this also. What about the con-
ditions of the Waiting Rooms at the
Railway Stations? Do we provide ade-
quate facilities in the Waiting Rooms?
Although we arc charging extra for
this we are not providing them with
proper and decent accommodation.
Would Government come out with
Yatri Niwas in all major towns, the
passengers will gct good accommoda-
tion right at the Railway Stations? 1f
you charge a meagre amount for this
from the passcngers. it will generate
some additionsal revenue and that will
help the Railways and also the passen-

gors,
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We have scen  Railway Stations
which outwardly look like Palaces of
Monarchs and Kings. We have also
seen Railway Stations which look
like miniature Rashtrapati Bhavans, in
some major towns.

Can there not be small railway sta-
tions but clean railway stations? We
can definitely have small railway sta-
tions, but clean railway stations. Why
is there so much expenditure on the
administration? Is it going to benefi.
the ordinary passengers? Can the
extravaganza on the administiation
not be curbed? Serious measures
should be taken in this direction?

There is a paucity of goods trains
with the result that the industry suffers
and the revenue of the Railways also
suflers.  Therefore, the number  of
goods trains can also be increased.
That will help both the Government
and the industry.

I would alsu like to mention that
in the Budget proposals, sufficient at-
tention has not been given to the pro-
blems of conversion of metre-gauge
railway lines into broad-gauge railway
lines. 1 wouid request the hon. Minis-
ter that sufficient attention shouid be
paid in this direction.

I come from Vidarbha the muost
backward area in Maharashtra. The
Government in the 1980s had promis-
ed to set up a coach factory in Vidar-
bha. It was a commitment from the
Government. Today that commiument
has not been fulfilled. Already peo-
ple have becn reacting against this.
The couch factory had been shifted
somewhere else where there was vio-
lence and tension. So, should we
understand that unless and until we
build tension which cannot be matched
with the tension in any other part of
the country, the attention of the Gov-
ernment cammot be drawn?if that is
the case, then 1 think the people of
Vidatbha are capable enough to build
sumcmt tgul:]sion which tvurinl‘l.be un-
matched with any part of the country.
But problems w¥!l mcrease if we try
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to adnopt such measures. Therefore.
beforc such things take place. the
Government should fulfil the commut-
ment nd set up a coach factory in
Vidarbha

People of Vidarbha have also got
msufficient number of trains towards
Bombay A Vidarbha Exnress was
started 1! vears back It is cunning

four davs in a week 1 request the
Ministry to make it regular.
In my constituency, there 1s also

a problem of a railway bridge a! the
Nandura crossing. The Nandura-Jai-
gaon road is closed at least six seve:
hours everyday because of the heavy
tramn traffic on the Bombay-Clalcutta
railway line. We have been request-
ing the Government to construct a
bridge over there. 1 request the Gov-
ernment to kindly consider this imme-
diately

It has been brought to my notice
that during the last few years there
have been several litigation cases of
the Railways before the competent
courts In a majority of the cases,
the Railways have lost Can the hon
Minister co into this matter to find
out how many cases were decided dui-
ing the last two or three years and
how many cases the Railways have
won and how many cases the Rail-
ways have lost? What were the rea-
sons? Were the cases lost on merits
or was it because of the incompetence
of the lawyers representing the cases
of the Railways? T request that this
matter should be seriously looked into
and such lawyers who have beon re-
presenting the Railways but have been
losino case after case not on the bari
of merits, but because of certain other
reasons. may be in comnivapce with
the officials or some other considera-
tion should not be engaged.

SHRI INDER JIT (Darjeeling):
Are you supgesting that there is some
conspiracy between the lawvers and
the officials?

SHRI MUKUL BALKRISHNA
WASNIK: T am not suggesting a
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consptracy 1 am only saying that it
15 a serious matter which should be
looked into 1 am not levelling any
allegations, but because it was brought
to my notice. 1 thought that in the
fitness of things I should bring it to
the notice of the House.

SHRI AMAL DATTA (Diamond
Harbour): Madam, there are so lew
people in the House Do you think
that it is worthwhile to carry on the
discussion now? There are only about
25 people around.

SHRI INDER JIT: I think therc
is a long standing convention that if
the House is sitting through lunch
hour the issue of quorum is not rais-

SHRI AMAL DATTA: The issue
of quorum I am not raising. But what
is the point in discussing? If the Rail-
way Budset has any importance at
all. it should not be discussed with
only 25 people present in the House.
In that case the House should be
adjourned at least to overcome this
particular convention that this is the
lunch hour and therefore the yuorum
bell should not be rung. But in fact.
it was rung. Jt was rung when the
Speaker was 1n the Chair. 1 do not
see the reason. This was not decided
mn the Business Advisory Committee.

AN HON MEMBER: It was de-
cided by the BAC.

SHRI AMAL DATTA: We also
sometimes make foolish decisions,

SHRI INDER JIT: Madam Chair-
person, the hon member's oarty is
also poorly represented

MR. CHAIRMAN: It is not neces-
sary to take my permission to raise
the question of quorum. It is not for
me to give you permission for that.

SHRI AMAL DATTA: Naothing
will happen. In consequence of our
speeches nothing will happen. So, let
me start as well
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This has become an annual ritual.
This has become absolutely an an-
nual ritual, for the Railway Minister
to present a Budget to Parliament and
for Parliament to pass it. Some do
not even look at what the Budget
says. And the only thing that the
MPs are interested in when the Minis-
ter is speaking is the last part of his
speech when he says that “1 “4ave in-
creased the fares by 20 per cent or
25 per cent or 30 per cent, as the case
may be and freight rates by 10 or
IS per cent, whatever 1t 1s for that
particular year. This 15 the oniy thing
that they are interested in But what
15 1t that the Railways aie suppused to
do i our life, in the building of ow
nation? Nobody has been mterested
m 1t We have been hearing the same
type of stereotype speeches, uninspir-
ing speeches, unexciting speeches and
directionless railway budgets as the
Railway Minister’s speech we have
heard this year, This is our fatc in
this country that the most potent in-
strument of economic development
and political integration which came
to our hands not because of what we
have done but we inherited it from
our colonial masters, has not been
utilized

We have not been able to under-
stand the potency of the instrument.
We have not been able to use it for
our nation building, for our economic
development in no way at all.

SHRI INDER JIT You will ins-
pire us

SHRI AMAL DATTA- 1 am try-
ing to. You have not inspired me
so far, The British had built the Rail-
ways in this country in the later half
of the nineteenth century Most of
our railways had come up between
1853 when they started and the year
1900. But this happened elsewhere in
the world also: India was no excep-
tion. Because, the British happened
to be here, we got an carly start in
respect of the building of the Rail-
ways than in many other countries of
the world. But the British did not
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build them for economic development
of India for Indians. They built it for
economic development of Indian re-
sources, for the benefit of the Bnti-
shers They built 1t for the purpose
of politically subjucating this country
more efficientlv. more competently, so
that they could exploit more intensely.
That was the reason they built it. But
the Railways did not have that role
in other countries, from where we
could have taken a lesson, where the
Railways are used as instruments of
ymtiating economic development and
sustaiming development They threw up
new areas for economic exploitation
by the people of that country, in ac-
cordance with the suitability of over
all economic growth of that country
This has not happened in this coun-
try because the British built it in a
particular pattern. just concentrating
on linking the ports with the hinter-
land That was the pattern Sf colo-
mal development they started We in
our great wisdom have continued that
and strengthened that particular type
and pattern of development. which
the British initiated

In other countries, the Railways
took with 1t the technological upgra-
dation of the entire society. the entire
economy But what has happened in
this country? Because the Britishers
were here, our rails, our locomotives.
our sleepers, our wagons, our coaches
and everything were imported. As
they were imported, a Railway Revolu-
tion, which camec everywhere, where
the ¥eople themselves, the Government
wsell built railways in its own coun-
try. did not come to India So, there
was a Railway Revolution in the late
19th century in every country, which
today counts as a developed country.
But India unfortunately missed that
because India was a dependent coun-
try. a colonjal country at that time.
But after Tndependence we had that
opportunity We have missed the Rail-
way Revolution of the 19th century
but a Transport Revolution 15 always
possible by opening up areas, by ¢on-
necting the people, the metropolis, the
potential industrial regions and also
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by upgradation of techmology. We
have missed that also very uafortu-
nately because we stuck to the coionial
pattern, we have not gone to devise
a now pattern. which was suitable for
this country. We do not even know
that, we have never appreciated that
gher: can be a new pattern and what
1s that.

We have to find it out. We never
tried to do that. Al that the Railways
have done is to see where the shortages
are. where the bottlenecks are. and
they tried to keep it up. Now in
consequence of the lack of understand-
ing as to what can be the potency.
what can be the role of Railways n
national life. we do not still know
whether the Railways are to be run
as a Government Department, which
it is. or whether it is to be run as a
commercial understanding. If it is to
be run as a Government Department,
then the expenditure must come from
the exchequer. Of course, railway
would charge, fares and freight. But
that does mot mean that this has to
balance. But we have made it balance
year after year as if it is a commercial
undertaking. On the other hand, be-
cause it is the Government Depart-
ment it has been made to bear social
obligations, the cost of which is at-
least Rs. 1900 crores. It is somewhere
mentianed in the Status Paper. It was
published during Mr. George Fer-
nandes’s time...(Interruptions

SHRI BASUDEB ACHARIA (Ban-
kura): It is Rs. 1400 crores.

SHRI AMAL DATTA: That is
only for passengers. There are other
obligations also.

As Mr. Fernandes has said and as
contained in the Status Paper. ir
many countries of the. world, there the
Railways have .nothing to do with the
Gavernment and they are m;t" Gover}x;
ment : Department, cvex whore, t
Gowesnment beats this ‘social bucden
atlenss pastiaily. sometimes t0.2 farge
extant. if - not wholly, Bat I in India,
nothiog. like that- has ‘been done; The
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question becomes very very important
because most of the Members of Par-
liament Mr Fernandes has also said
both in the Status Paper und here --
36 Members spoke on a Jebate
on some railway accident and they
wanted a railway e in their own
constituency. Here also you will find
that when the debate on Railways
goes on, most of the Members would
say that they want a bridge, they
want a railway fine, they want a plat-
form or they want somcthing else in
their own constituency. Is Paliament
the forum for that? But we have been
reduced to doing this because Rail-
ways have not provided us with any
other forum where we can take our
own demands and have discussions
and then demands -an be {orwarded.
Then, we can 20 to the Government
for change in the Goverament Policy.
What is the Goveqraent™ Policy? Is
there any po'icy of openmg up of new
areas, remote areas, ircas which other-
wise would have been able to deve-
lop. but for lack of communication.

Now. I find in the National Trans-
portation Policy Committec as far as
I remember 1t was submitted in 1980—
this question has been aiscussed as to
whether Railways will go to open lines
in the remote arcas in which case it
cannot expect 10 per cent 1eturn. Ac-
cording to their own guidelines set up
by themselves, 1 do not know appro-
ved by whom, they do not lay a new
railway line unless it shows 10 p.c.
return  Of course, there is a clause
that also covers backwaid and remote
arcas. But. many ircas cannot be de-
fined as backward and 1cmote areas
according to that definition. Now. what
happens is this that some Miuisters,
particularly this has been brought by
Shri Mukul Balkrishna Wasnik, that
whenever there is a Raslway Minister
of a particular State, only all the de.
velopments take place in that State
and that has been happening. We
have seen it over the year 1980-84 and
again 1985-1989 and again recently
now. .(Interruptions). So, what is
happening that everybody has been
demanding in the Railway Budget
mostly the railway lines. But there is
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a guideline— supposed to be a guide-
line of policy as to when new railway
lines are to be taken up. It is con-
tained in the Status Paper and else-
where also, It says that existing
policy guidelines for selection of the
new line projects are as follows:

(a) Project-oriented lines. to serve
new industries or tap mineral
or other resources:;

(b) Lines to serve as missing hinks
which can form alternative
routes to ease the congestion
on existing busy routes:

(c) Lines required on strategic con-
siderations: and

(¢) Developmental lines, to estab-
lish new growth centres to give
@ccess to remote areas.

These are the four cardinal principles
the Railways have told us under which
only new lines can be taken up. Now,
in all these they try to sec whether
10 per cent return will be pot but un-
fortunately how this 10 per cent is to
be calculated, at what base. on what
cost and on the basis of what revenue
expectation, that is not understood.
We have examined in the PAC rail-
ways estimate of the cost henefit ratio’s
in respect of a couple of railway lines.
One of them was a line which is
called Chittradurg-Raidwig line which
is partly in Andhra and mostly in
Kamataka. May be, Mr. Jaffer Sharief
will remember this linc because T
think, as far as I could guess, he was
the initiater of this line when he was
the Minister of State for Railways
between 1980 and 1984. This line was
started with a preliminary assessment
of rcturn to the extent of 7.4 per cent
and the proposal was sent to the
Planning Commission. But before the
Planning Commission could look into
the matter and approve. this line was
included in the Supplementary Budget
and provision was made for construc-
tion of this line. When the Planning
Commission was under duress to do
something, they got it examined again
and this time the return came down to
1.7 per cent. This is very ’""ﬁﬁ
indeed that from 7.4 per cent,
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return came down to 1.7 per cent
Nevertheless, the Planning Commis-
sion, as a gesture of great generosity
which it had to exteng to a Minister,
approved the scheme. But when the
PAC was examining it in 1988...(In-
terruptions)

AN HON. MEMBER: No quorum.

SHR1 AMAL DATTA : Madam
Chaiiman, it is past 2 o'clock. Will
you please ring the bell and see whe-
ther the Members come in? Other-
wise we will go home.

MR. CHAIRMAN: | will call for
the quorum. Let the quorum bell be
rung . Now there 1s quorum in the
House The hon. Member may con-
tinue.

SHRI AMAL DATTA: Madam, [
was on the point of how this return
on investment on new railway line
can be manipulated by the Railways.
[ am stating from PAC's 178th Re-
port of the Eighth Lok Sabha, In
that Chitradurg-Raidurg affair, it was
7.4 per cent return initially but subse-
quent calculation showed return of
only 17 per cent, and then it was
found that as on 31-3-1987, Rs. 3.8
crores had been spent and 11.10 per
cent work had been done. Phase-IT
of the work had been shelved. Still
the work has not been finished. 1t
is again provided for and a hefty sum
is provided in this year’s Budget. Be-
cause again the Minister interested in
it has come back. so. he is again pro-
viding funds. Now, what is the mean-
ing of this particular type of return
calculation?” No meaning whatsover.
Another one I will show just to give
him the difference A project-oriented
line. Manikgarh-Chanderi line was
to be build up to facilitate. setting up
of two cement plants at the instance
of Maharashtra Government  Rail-
ways were most reluctant because the
return on, the ]giﬁounted Cashmﬁow
technique was 2.11 per cent,
when the Govemm%l:: of Maharashtra
went on insisting return .
tion went up to lﬂzpermm
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1S just above the {0 per cont, which
is 80 relevant. ‘Theretore, it was
sanctioned and the work started and
the work was also compleicd. The
revenue traffic, which was
carlier estimated at 2.5 was only 1.05
and yet the return was 22 per cent.
This is the strangest of all. The Dis-
counted Cash Flow technique and all
other high flowing words are there.
But there is no substance in this type
of calculation. Everything is done on
the basis of political motivation.
Somebody wants a line and he gets
the line sanctioned. He gets the Rail-
ways to do whatever he wants to be
done_ in the way of calculation and
showing adequate return. These have
nothing to do with facts, So what 1
suggest (Interruptions)

Yes sir. But you do not take my time.
Please give me this tme.

SHRI C. K. JAFFER SHARIEF:
Madam, 1 am glad my friend has
started this point. | know, as Chair-
man of the Public Accounts Commit-
tee what report he has submitted. 1
wonder whether.. (Interruptions)y |
do not want to make any reflection
on anybody. I am not doing it. What
1 am trying to say is I do not know
who has been examined and what sort
of impression they have given to the
Public Accounts Commitiee. If there
is any...(Interruptions)

SHRI NIRMAL KANTI CHAT-
TERJEE (Dum Dum) . | just inter-
vene. 1 was also a Member of the
P.A.C. The normal procedure is to
examine the Board. They come to
represent you.

SHRI C. K. JAFFER SHARIEF :
That is what I am trving to tell you.
The officials of the Ministry have

evidence and it is based on this.

would have made available the
records. T will welcome even today
my friend, Shri Amal Datta to come
along with me and visit the place and
find .out the marketability and the
esoonomic  development  that have
taken place in that area and then
make his comments on that particular
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line. Let me also tell you one more
thing. If you have to go by those
yardsticks, 1 can pont cut many areas
of investment even in West Bengal
where you cannot ask anything more.

SHRI AMAL DATTA: Madam, he
has taken five minutes of my time.
The point that 1 was making is that
there can be manipulations. I am not
saying that the arca will not deve-
lop. The area will certainly develop.
That is the exact point that I was try-
ing to make. The other areas are not
allowed to develop. when they show
low returns. But this arca is allowed
to develop. inspite of low return. I
am saying that there is no mcchanism
in the Government of India in the
Railway Ministry to consult the
States and to take their demands and
to go into them properly. If they
think that the regional development is
inadequatc to justify a railway line,
then you get the States to agree to
put in their own investment for the
regional development. It is exactly
the suggestion of Shri B. D. Pande’s
Committee on National Transport
Policy. But the Railways have given
a go-bye to it. The State Govern-
ments even do not know about it.
Please make an institutionalised arran-
gement so that you can consult the
State Governments and ask them to
put forward their demands. You ask
them what kind of investment plan
they have got for the arcas. Then
only you can do justice to the aspira-
tions of the people of s0 many States
of the country. Otherwise you are
doing somecthing absolutely wrong.
You are making the people parochial.
T do not want to be parochial. T do
not want to come here and shout for
a railway line in my own constitu-
ency. But, because there is no forum,
because you are not even consulting
the State Governments 1 have to do
it and so many other Members have
to do it. You must understand what
you have reduced Parliament to be-
cause you do not have any arrange-
ment.

The other thing is the technologicat
upgradation. Thc Status Puper which

Al

1
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is a Government publication, has ad-
mitted that the technology of trac-
tion, whether diesel or electric, the
technolggy of wagons, coaches and
everything was frozen in the Fifties.
No technological upgradsation  has
taken place. In fact. again if I may
quote my experience in the PAC., there
was a proposal to develop a new kind
of wagons. The proposal camc from
RDSO, the Railway's uwn Research
and Development  organisation.  In
1972 it was formalised. Even before
that, it was there in the papers. Why
didn’t you do anything about it. I do
not know., Because there was nobody
in the Railways to receive that I sup-
pose. In 1972 it was formalised. the
Railways could not wake up to it lor
sevent years.,  After seven years sud-
denly they started moving very fast,
so fast that without propcr trial they
placed orders for more than Rs. 600
crores worth of wagons and. therefore,
they were found (o be defective. suff-
ering from excessive wheel wear and
rail wear. This is the kind of things
which makes the working expenses so
high. so much maintenance cost s
incurred because of this and ultima-
tely the poor people have to payv the
compensation for that, not the people
who are guilty. So. what should be
done? There must be continuous up-
gradation of the railwar technology
which has not been done and Mr, Fer-
nandes quoted from the Budget. 1 am
also going to do that. Rs. 5 crores
“is all that has been given for research
out of a total expendirure of more
than Rs. 7 thousand crores. and the
development expenditie in addition
to that is more than Rs. 5000 ciores.
What kind of figurcs arc you dealing
with? The Government insists that
2 -per cent of every industrial estab-
lishment's gross revenue should be
spent on Research and Development.
On that calculation more than Rs. 250
crores should have been spent for Re-
search .and Development for Rail-
ways. So, where are we standing?
Because the people have no idea that
the railway is the chief instrument
available with the Government of
India for technological upgradation of
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the -whole country and ‘if -that-hap-
pens, the cost will go- radically down.
What has been happening? -Railways
are replacing the track, every year
track renewal has been taking piace.
But only recently -they ‘have -started
replacing the old rails with the right
kind of material. right kind of steel
il .but and that also not in ade-
quatc quantities. They had ‘been ex-
pending money in getting ‘nferior
quality of rails which has been- dis-
carded the world -over more than
quarter of a century ago. Again costs
g0 up because of this. [ am glad
Mr. Jaffer Sharief agrees with me. Fhis
is the kind of thing which we must
take care of. If Railways have proper
arrangements for people to veutilate
their grievances. then- we do not. have
to come here and say. ‘We want this
bridge, we want this platform, we
want this station. we want this line".
There must be other forums for that
hecause on Defence you can have one
day debate in a year and get away
with it because we know nothing
about Defence. Tt does not touch us
in our daily life. But Railways are
always touching us not once or twice,
but innumerable times every day. So
we must have other forums and the
Govt. have destroyed them. The Mi-

-nister is nodding, I hope you will revive

the forums. 1| was myself elected a
Member of thc Zonal Railway Users’
Consultative Commuttee. - Not a single
meeting was held in the year 1990, 1
was told that the reason was that the
Committee had not been fully corsti-
tuted. Why? The names have not
come. Minister’s nominations have not
come.

SHRI C. K. JAFFER SHARIEF:
May be. it might have happened
during the last two years. But we
will revive that. .

SHRI AMAL DATTA: Mr. laffer
Sharief, you know T-am an MUP.
{Interruptions) This is the first time
1 myself was nominated. Why. yo
did not nominate me in. beoween. 198
and 1984 and .your Mr. Madhavrae
Scindia did not. nomiaate me. in. 1988-
1989? Well, .every M.P. should -be
there. That is the point I am imaking.
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If-1 have a grouse or grievance or de-
mand, I should make that in the
Zonal Railways’ Users’ Consultative
Committee which must meet so many
times. When I ask the railway offi-
cials how many times did they meet.
they are very reluctant to answer me.
There is no guideline as to how
many times it should meet. They
should meet at least 12 times or 15
times or 20 times, nothing less than
that because there are so many points
to be discussed. So, I want that to
be institutionalised in a proper way
so that .we do not have to come to
Parliament and waste the time here.
This is more important and if this is
done then you will not have to dis-
cuss these things in Parliament. You
can discuss other things about the
main objects and directions of the
railways as a whole not direction of
a  particular train. Therefore, 1
would request the Railway Minister to
institutionalise two things at once;
one is consultation with the State
Governments and getting them to bear
a part of the railway expenses for
new lines which Mr, Fernandes had
done in respect of Konkan Railways.
That pattern can be followed. ¥ has
been accepted. by bureaucracy, by the
Finance Ministry and it is easy now
to follow that paitern much easier
that if you were to start with a clean
slate.
he did not get the State Governments
“to agree to make investments for
development of the backward regions
through which trains are going to pass.
That assurance in terms of B.D. Pan-
dey Committee should be taken from
the State Governmenis to put up a
particular project for generating a
particular type of freight trqfﬁc, pas-
senger traffic etc. 1If that is done,
only then you will have no dearth of
resources to open up all the back-
ward_regions and we will not have to
shout here for this line or that line.

Withi these words, T thank you very
miuch -for giving me time to speak on
thgf:‘Kainafay‘“-Buc_lget.’

[Franstation]

SHRI AYUB. KHAN {Thunjliunu):

Madam Chairman, I am' thankful to

in that case of Mr. Fernandes,

/
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you. The Minister the Deputy Minis-
ter and all the officials of the Rail-
way Board deserve to be praised, for
presenting a very good Budget in the
present economic situation. Since 1853,
there has been a lot of development
in our railways. Today, this network

- consists of 62,211 kilometres long rail-

way lines, 8,590 engines, 37,953 pas-
senger coaches and 7,076 railway sta-
tions. Our railway network is one of
the best networks in the world and
holds the first place among the rail-
way network in Asia. It is commend-
able. I would like to give some sug-
gestions regarding the defence per-
sonnel. '

Much improvement is needed in the
coaches in which military personnel
travel. Heavy tanks are loaded on
N.D.FU. and are moved from one
place to another. But no facility has
yet been provided to them. Such faci-
lities should be provided so that these
tanks can be loaded and wun-loaded,
conveniently. They should have good
communication system. All the faci-
lities should be provided in Kitchen
coaches and K.F. loading coaches.

My second suggestion is that as we .
have achieved much progress in the
field of science. intercom facility
should be provided to the drivers and
the guards of the trains. The engine
drivers also should have such a sys-
tem which may enable them to com-
municate with the approaching rail-
way stations regarding the clearance
of the line. It will be helpful in run-
ning the trains safely. Rajasthan has
been deprived of a lot of such facili-
ties. Among all States, Rajasthan is
the lone State which is totally desert.
But that does not mean it has noth-
ing except desert, it is the iand of the
warriors, the land of forts and other
beautiful architecture which present
such a grand view that tourists throng
to see them. But despite all these
things, Rajasthan has been neglected
all along 'in the matter of railway
service. There are some districts in
the State which do not have railway
Tine and the people of those districts
have not seen the train even. Such is
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the state of backwardness of Rajas-
than. 1 would request the hon. Minis-
ter to accept the outstanding demands
relating to the rarlways of Rajasthan
government as early as possible. In
this connection, 1 would especially
mention the name of Delhi—Ahmeda-
bad railway line, conversioa of which
into broad gauge should be done
carly. Besides, approval for the con-
version of Swai Madhopur-- Jaipur—-
Bikaner—Jaisalmer  railway line
should also be expedited. So far as
any constituency Jhunjhunu is con-
cerned, a railway line was laid in
that area during the British regime.
There are a number of important
tourist spots in that area including
Pilanicity. but the place 15 still devoid
of railway facility. Udapur Vati
constitutes half of this district. but it
is yet to find a place on the radway
map. Most of the areas are hilly and
the people have not seen even the
train. A lone railway hne goes upto
Khetri Copper Pioject.  But passen-
ger bogies are not attached 1o the
s train which runs on this line.
The result is that the people are not
being benefited. I had heen a 1iem-
ber of the Eighth Lok Sabha and 1!
raised this matter continuously for
five years, but i spite of that the
people of Khetri area did not get this
facility My submicsvron i< that my
district is particularly deprrved of rail-
way facility. Even from «ecutity point
of view, it is essential to conncet this
area with a broad gauge line No day
train is available fo thc people of
Jhunjhunu for Delhi I cahnot ima-
gine of any area othci than Jhun-
jhunu from where no day-train for
Delhi is available. T would request
the hon. Minister o adjust the tim-
ings of the trains in a such a way
that the people from Jhunjhunu could
travel to Dethi and viee versa during
day time. The lone train that was
running on this line was Shekhawati
and it was uoto Shekhawati
only. That train used to run between
Jaipur and Delhi via Sikat, Jhun-
shupu and Loharu. But that train
rcates into two at  Loharu
bogies of a shuttle tuain coming from
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is that many passe ., travelling
from Delhi bound for r and Jhun-
jhunu have to change their coabes

at Loharu and face a lot of inconve-
nience. Therefore, T would request
that all the coaches of this train
should go upto Jaipur and a day-
train must be introduced on this line.

The bogies of Shekhawati Express
are very old and worn out with the
result that it is a nightmarish expe-
rience for the pasengers to travel by
this train. There is no arrangement
for water in the train. Even if water
1 filled up. the overhead tank
emptied by the time the train rea
the next station. In such a situation,
it is very difficult to travel in these
bogies. The condition of Ist class
bogies is so bad that it is iinpossible
to travel in them. Even the [Ind
clasy bogies are better than the Ist
class bogies T would request the hon.
Minister that one A.C. 2 Tier coach
should be added to this train so as to
augment its capacity. The hon. Mem-
bers from our state had been demand-
ing air conditioned and grand rail-
way stations. The area to which 1
belong is such a desert arca in Rajas-
than where there are very small rail-
way stations with no shed over the
Platforms. There is no arrangement
for drinking water and waiting rooms.
At some of the stations, there is no
platform even. Therefore, it 15 v
necessary to pay attention to su
things. At such small railway stations
arrangement of sheds, licht and cem-
ented floors should be made so that
the people could feel that a compe-
tent Railway Minister has taken over
the charge of the Department of rail-
ways, | fully hope that Rajasthan
would not be deprived ot his compe-

tence.

Rajasthan is a backward state and
railway facilities in the State are hea-
vily lacking. There is not a single
broad gauge railway line in the en-
tire State. I demand that the railway
projects submitted by the State Gov-
ernment should be approved and work
taken up on those projects expediti-
ously. As I said carlier. a day-teain
must be introduced from Jhurijhunu,
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There are a number of villages in
Jhunjhunu, the residents of which are
billionairs. In this connection. 1 would
particularly mention the name of Na-
valgarh. There are about 100 billio-
nairs from this village and all of them
are living in the cities. Whencver
tha vistt their village. they have to
W on foot for miles together to
reach the village. There is no rail-
way reservation facility available for
them. T would request that reserva-
tion facility at the ralway station
from where th commence their
journey, especially for Bombay and
Ahmedabad should be provided.

SHR! SYED SHAHABUDDIN
{Kishenganj) Why don’t you get a
helipad constructed for them?

SHRI AYUB KHAN: First you
provide them railway facility. Then
the question of providing helipad and
helicoper service could be considered

SHRI RAM NAIK (Bombay
North): Today they pine for bread.
but he says that they should be given
cake to eat (Interruptions).

SHRI AYUB KHAN- What an
idea. My submission is that Jhun-
jhunu district has the distinction of
sending maximum number of person-
nel to the armed forces. You would
not find a single family who has not
sent at least one of their members
to serve in the armed forces, In spite
of this great contribution, the district
is devokl! of railway and other facili-
ties. [Each and every person of that
area considers it a sacred duty to lay
down his life for the motheriand and
that is why he is always ahead of
others when the question of serving

motherland comes before them.
conside
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always n the fore-front for the servics
of the country should not be deprived
of these facilities. A day-wrain must
be introduced from my arca and the
demands for broad gauge railway
lines submiited by the State Govern-
ment shot Id be fuliilled Reservation
facihity for the passengers bound for
Bombay and Ahmedabad should also
be provided there Some employees
were removed from service for parti-
cipating m 1981 stithe  These em-
ployees have not so far been reins-
tated despite the fact that the ques-
tion of their reinstateiaent has

discussed a number of times by the
Ministry of Railways As they have
already suffered a lot. 1 would requ-
est you kindly to rcinstate_them, keep-
ing 1n view therr economic condition.
They should also be given all facili-
ties which otherwise are given to

employecs

Madam Chairman. m the end I
must thank you for giving me an
opportunity to speak, T express my
gratitude to you [ hope, the hon.
Minister of Railways would pay spe-
cial attention to Rajasthan, especially
to Jhunjhunu

SHRI SYED MASUDAL HOS-
SAIN (Murshidabad) Madam Chair-
man, I am raising the question of
quorum There is no quorum in the
House

[English}

MR. CHAIRMAN: Now there is
quorum Now Shrimati Basava

Rajeswari to speak

SHRIMATI BASAVA RAIJES-
WARI (Bellary): Madam, I would
like to thank you for having given
me an opportunity to participate in
today's Budget discussion in respect of
the Railways for the year 1991.92. I
am very much hurt because at the
fag end of the Elections our beloved
leader Shri Rajiv Gandhi's assassina-
tion took place. Tt has shocked the
entire country and the world as »a
whole. Madam, whatever Shri
Gandhi has done during the Bi
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Plan towards the encouragement of
the Railway deveiopment: could not
be forgotten either by the railwaymen
or the country as a whole. He had
a vision to have a modern India.

14.36 hrs. [SHRI SHARAD DIGHE
in the Chair)

His dream before his assassination
was to retain the stability, integrity
and the unity of this country.

" Sir, coming to the Budget, the hon.
Minister has given a pror man's bud-
get. He has not raised the freight
charges for all the consumer goods.
Nor has he raised the passenger fares
for the poor people.  Therefore, 1
hope the cntire House will unani-
mously agree with him and. support
the Budget as has been presented by
our hon. Minister,

T come from Karnataka. In Kar-
nataka, the Railway development is
very much inadequate compared to
national level. Even when we com-
pare with the Southern States, we are
very much inadequate. If you take
up the conversion of metre-gauge 1o
broad-gauge line, we are far less than
Andhra Pradesh und Kerala. When-
ever new trains are started. we
have not secen any ncw trains run-
ning in Karnataka. Even extensjon
of the existing railway-lines also has
not been introduced in the present
Budget except the Chitradurga-Roya-
durga linc.  The hon. Minister is
also-here. 1 would request him to
see that a uniform trea ment is being
given to all the States without any
discrimination at the time of taking
up the works.

Sir, the hon. Minister was respon-
sible for running the Karnataka Ex-
press from Delhi to Bangalore. We
are very much grateful to him. But 1
am very much hurt to say that that
train - requires a minimum of two-
and-a-half days to reach Delhi. This
is causing a lot of inconvenience for
the passengers -especially for ladies
and children during the ‘hot summer

pefiod to travel for a long-time with:
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a long distance. Hence T would re-
quest the hon. Minister to make ar~
rangements to run a speedy train like
the Rajdhani Express or the Shatabdi
Express especially to see that it reaches
as early as possible with maximam
lacilities.

Sir. the coaches especially the two-
tier and first-class coaches need a lot
of immediate replacement. People
are paying money for it. If they
don't enjoy their journey. it is unfair.
Therefore, he has stated in his Budget
Speech that he would require as many
as 5000 coaches for the replacement
purposes. 1 do hope that he will give
priority fo it to see that replacement
is taken up as early as possible. Fur-
ther. the Hampi Express which is -
starting from Bangalore reaches Hos-
pet overnight. We are short of
coaches. 1 would request the Go-
vernment today to provide one more
additional coach with two-tier and
first-class compartments so as to cater
to the needs of the passengers—who
are not getting adequate reservation—
of Bellary which is an industrial town
with irrieation potential. with mining
facilities. Hence, 1 urge upon gou
that one more coach can be added.

Another thing is. 1 would like to
have a stoppage near Tarrangal where.:
as you already know, thousands of
labourers are loading the ores to the-
MMTC. They would like to have a
stoppage over there. Every time Kar-
nataka Government has been writing
letters again and again to start new
lines in Karnataka. One line has been
pending for vears together in the
name of Harihar-Kottur line. The
hon, Minister knows about it. - This
is a link line. Yt is already half-
completed. 1 have been pressing for
the conversion of this line to connect"
Harihar. But every time 1 receive
categorical reply saying that it is not
feasible. T would like to bring to the:
notice of the hon. Minister that the-
mining activities are very much sbup-
dant in Bellary ‘and a lot of wpe-if
being sent to Madras.. But-the Mad-
ras port as such cannot-abderd - the -
entire ore which has béen produbed
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in that area. If this line is complet-
ed, T can say that half of it can be
diverted to Mangalore port which has
already been converted into an all-
wepather port. Tt will cost very littlc.
Estimates have already been drawn
up up-to-date. Therefore, I would
request the hon. Minister to consider
the Harihar-Kottur line on a priority
bagis and so also, Hubli-Karwar line.
Chamarajnagar-Satya Mangala, Man-
dapalam line. The proposal for these
new lines has been pending with the
Railway Ministry for a long time.

The Konkan Railway has been
started by the previous Ministry. T
welcome all the measure. This will
definitely help the people of Karna-
taka. Maharashtra and Kerala. This
s a very huge project which has been
started and the hon, Minister has
provided sufficient funds so that con-
struction will not be a problem. There-
fore. 1 thank the Minister on be-
half of the people of Karnataka for
having taken up such a huge project
like the Konkan Railways.

About the conversion to broad-
gauge. this has been held np for a
long time. If this conversion to
broad-gauge lines is not taken up the
entire industrial production will be in
a bad shape. Hence our Govem-
ment is pressing to convert the Hos-
pet. Hubli, Meeraj, Ankola metre-
gauge lines to broad-gauge lines. 1
think. the Minister already knows
about it and T hope, that he would de-
finitely take up this project.

Raichur Thermal Plant was started
in Raichur so as to see that we get
coal from Singareni from the shortest
route. The shortest route which was
prescribed was from Hyderabad to
Wadi. And now, it appears that the
railways have chosen the Jongest
route which is almost double than the
one which was there before. This
has caused lot of burden on the Go-
vernment of Kammataka as also on the
Thaermal Plant. 1t is not going to be
remuperative provided we pay the
freight charges for the longest
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route. Therefore, the Karnataka Go-
vernment is pleading again and again
with the railways to see that the
freight charges arc calculated at the
shortest route and not at the longest
route. | know the hon. Minister will
take care of it. As we are already
having shortage of power and if this
plant also struggles for want of supply
of coal, it is again going to be very
critical as far as power position is
concerned 1in Kamataka.

We require number of over-bridges
on the national highways as also on
some of the highways. Public are
put to a lot of inconvenience for
want of these railway over-bridges.

1 would like to suggest the hon.
Minister for putting up one or two
R.O.Bs. in my constituency. 1 think
the Railway people have taken care
of this and the estimates have been
prepared. One is construction of
R.OB. at Hospet-Komple road—1.90
Kms; second one is at Karwar-Bellary
road towards Gadok and out-skirts
of Hubli city; the third is at Bel-
lary-Hospet road (Bellary city) and
the fourth one at Hospet town. These
are the four bridges which 1 would
like them to construct.

Regarding the electrification of the
lines, they should be given prionity,
because if you want to think of mo-
dernisation, this is a must. In Kar-
nataka, as far as the electrification of
the lines is concerned., the moderni-
sation is very much less. The mo-
dernisation of Bellary Railway Sta-
tion has already been started and 1
hope sufficient money will be provi-
ded to complete the modernisation of
tlhe existing Railway Station at Bel-
ary.

There is a shortage of drinkimg
water at the Station. There is a pro.
posal to get the water from H
which is the nearest to the station,
hope the dm Minister wné‘e il
sufficient drinking water for
at the station. s
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There are lot of encroachments as
far as the railway lands are coucern-
ed. They are valuable lands and they
have been encroached by various peo-
ple. The income from the leases
which have been given long back was
very less. [If the railways wants to
have good income, it would be better
to auction those lands. As far as

ssible, wherever we need the land
or the expansion of rajlway stations
etc., we should utilise it. Otherwise
we will be losing the authority.
Therefore, it is better if a team is
constituted with experts and they
should survey as to where the valu-
able land has becn encroached and by
whom; whether we are getting rea-
sonable income by leasing and any
mischief has been done at the time of
leasing. This has to bc taken care of.

Railway Users Consultative Com-
mittees are to be constituted. They
are going to be more useful and the
local problems can be solved at the
local level itself. These things should
be considered,

The cases regarding consideration
on compassionate grounds are not
being disposed of early. Lot of cases
are pending and there are procedural
delays also. There are genuine cases,
where ?oor people are suffering for
want of disposal of these cases.

Another thing is that the security
is insufficient especially in Air-condi-
tioned and three tier bogies. We can
see at nights some people going and
slecping in the compartments meant
for others. They are trespassers...Such
things should be avoided especially in
the night trains. You must provide
proper security.

You should try to improve cater-
ing. As you have mentioned in your
statement  that the proper people
should be given with proper menus
and this is going to be useful. Also
timely arrival of the trains and clean-
liness has to be maintained. What
we are doing is not sufficient. We
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should take proper care so as to see
that cleanliness is given more impor-
tance.

With these suggestions 1 conclude
my speech as I have not been left
with any time. I support the Budget
with the above suggestions.

MR, CHAIRMAN: Shri Surya
Narayan Singh to speak.

SHRI RAM NAIK: Sir, from the
Congress more members have spoken.
In the normal course the second spea-
ker should be from the BJP.

MR. CHAIRMAN:
one round first with all the parties
and then only come to the second
round. Every time one from the op-
position and one from the Congress
will speak.

1 will finish

[Translation)

SHRI DAU DAYAL JOSHI:
Three members of C.P.M. have al-
ready spoken. My name was before
them, but 1 was asked to give an op-
portunity to Shrimati Basava Rajesh-
wari...(Interruptions)...

[English]

MR. CHAIRMAN: If more mem-
bers have spoken from Congress at a
time, I will consider.

SHRI RAM NAIK: Before her,
his name was there. There was a
direction or some understanding with
the Speaker that she should speak
first and then Shri Dau Dayal Joshi’s
name will be called. That is why he
is entitled.

MR, CHAIRMAN: As far as the
other parties are concerned, they must
be given a chance. Now from the
CPI1. Shri Surya Narayan Singh to
speak. :
[Translation]

SHRI DAU DAYAL JOSHI: I
had raised objection in the name of
opposition party. My name was be-
fore Shrimati Basava Rajeshwari.
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[English)

MR. CHAIRMAN: That is all
right. Now the time has come to
call at least one member from the
opposition parties. One round should
be completed. Then 1 will call BIP's
member. Shri Surya Narayan Singh
to speak.

(Translation)

SHRI SURYA NARAYAN
SINGH (Balia): Mr. Chairman, Sir.
the budget presented by the Railway
Minister has disappointed the people
of entire country. The Raiiway Bud-
get is inflationary, directionless and
it maintains status quo. It is not
going to help in any way in speeding
up the devlopment of the country.

To meet the deficit the traditional
method of increasing passenger fares
and freight has been adopted and un
extra burden of Rupees 584 crores
has been thrust upon the public. Nei-
ther there has been any development
nor any eflective steps have been
taken to provide facilities to tne pas-
sengers proportionate to the burden
put on the common people. The tra-
dition of increasing the fare and
freight to meet the deficit has been
lollowed.

Other effective steps have not been
taken to increase the revenue and
overcome the financial crisis. No spe-
cial efforts have been made in  this
regard. The other day as honourable
Shri George Fernandes said during
the course of his speech that the bud-
getary support which the Railways
used to get from the Central Govern-
ment has been reduced gradually. If
the Railways have to play an impor-
tant role in the development of the
country, this budgetary support is re-
quired to be increased. But instead
of increasing it, it has been decreased
;udua]ly. In the Sixth Five Year

lan it was 58 per cent and now it
has been brought down to 20-21 per
cent.

Social cost was also discussed in
the House and | am in favour of it

(Rlys.), 1991-92

it is the iesponsibility ot the Central
Government to pay subsidy in order
to compensate the social cost. Cen-
tral Gosvernment has continuously
becn denying it. Thus Railways fac-
ed many difticulties in the way of its

development because of

crsis.  Thus it can be an important
medwum in removing the financial
crisis.

Secondly, 1 would like to Jdraw the
aitention of the Railway Minister to
a maiter of great concern that is the
corruption prevailing in the railways.
Besides, there 1s wasteful and wum-
productive  expenditure in railways
about whitch I had also written letters
to his predecessor. 1 raised this ques-
tion in the Railway Consultative Com-
mittee and m this House also but
alas  no eflective action has been
taken n this regard. I dom’t know
whether the Hon. Minster is aware
ol the fact that in Gorakhpur, the
vfficers are spendmg lakhs of rupees
t'legally on decorating their bunga-
lows. lhey are spending money to
decorate the iawns of their bungalows
with fountams ctc. Vehicles belong-
ing to the Railways are being mis-
used Railway money is misappro-
priated in the name of local purchase.
I had requested inspection of at least
of onc place. I suggested the name
of Guorahhpur Mechanical workshop
in this regard. A considerable amount
of money has been nisappropriated in
the workshop in the name of local
purchase. 1lus will reveal as to what
15 happeming in Railways in the name
of local purchase. Like-wise new
incidents are taking place. Incidence
of corruption und  theft are on the
increase in Railways. The present
situation 1, such that people do not
want to send their luggage or goods
by train. ‘They are not sure whether
the goods will be loaded at the load-
ing point on time or whether these
will reach iheir destination at all. A
number of incidents of thefts are tak-
ing place and nobody is accountable
for that Nobody can be held res-
ponsible for these cases of thefts
which are resulting in enormous loss
to the Raiways. If these cases of
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theft are checked as one hon. Mem-
bet has said, loss of thousands ol
crores of rupees can be avoided and
there would be no need to effect a
hike in the present passenger fare and
freight rate to collect Rs. 584 crore.

1 cannot say much ab»ut other rail-
ways but 1 would like to say some-
thing about North-Eastern Railway.
There are five workshops in the
North-Eastern Railway The Samasti-
pur Workshop, which 1s in Bjhar, was
set up in 1881. That workshop under-
takes repair work as well as manu-
facture of wagons aml other ftems.
Gradually the work-load of the work-
shop was reduced. When this work-
shop was established the workers’
strength was 3500 now it has come
down approximately to 400- 500 only.
It seems that a conspiracy is being
hatched to close down the Samastipur
Workshop. It is disturbing to note
that the spare parts used in the repair
and manufacture ot wagons are pur-
chased from outside sources, when
these can very well be produced in
this workshop. ‘lhere is only one
bridge workshop in the Gorakhpur
division and even in that workshop
the foundry shop has been closed. The
condition of all tive workshops in the
North Eastern railway is pitiable.

* 8ir, 1 would like to say something
about my state. As in other spheres,
Bihar has got a raw deal in the
sphere of railways also. For years
there has been no expansion of the
rail network in Bihar. In 1980 a sur-
vey was conducted for the route bet-
ween Ranchi and Giridih via Hazari-
bagh and Koderma. The estimate cost
at that time was Rs. 55 crores which
has now escalated to Rs. 194 crores.
In 1983 a survey was conducted for a
new railway line linking Madhupur
and Dumka at an estimated cost of
Rs. 32.45 crores which has now escala-
tedt to Rs. 69 crores. A survey was
conducted for the conversion of the
metre gauge line between Sumastipur
and Darbhanga to broad gauge at an
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15 hrs.

estimated cost of Rs. 26 crores. Bagaha
and Chhitauni have already been dis-
cussed. A rail bridge was to be cons-
tructed over the Gandak to make the
Bagaha-Chhitauni rail link opera-
tional. For the conversion of the sin-
gle line between Patna and Gaya to
double line, a survey was conducted
but the work was not started as it
was claimed that requisite funds werc
not available. Hazaribagh is the divi-
sional centre of Chhota Nagpur and
that area has many mines. The rail-
ways earn maximium revenue from
this area yet it is incomprehensible
why Hazaribagh and Dumka, which
are divisional and district centres, are
not hinked by u railway line. Even
after the survey was conducted, the
railways dilly-dallied over starting the
project. Not only this, even the short-
distance train services within Bihar
were curtailed. Consequently, thou-
sands of passengers have been put to
inconvenience.

As time is short, | shall talk of just
one train, the Capital Express. which
runs between Katihar and Danapur
and touches Barauni Junction in my
constituency. Everyday thousands of
people travel from Burauni to Patna
for various purposes. Now the time
of the train has been changed and the
stoppage at Barauni has been chan-
ged and it is being run through Gar-
hara Bypass which is not much used
by commuters Fro m Katihar this
train reaches Garhara Bypass at mid-
night and from Danapur it reaches
Garhara Bypass at 01.10 AM. That
was the only train which used to start
from Barauni at 5.30 AM. and was
used by thousands of passengers. The
return service from Danapur reached
Barauni at 7.00 P.M.

I have raised this matter several
times, spoke to the General Man
(Traffic) Gorakhpur division :f;
who assured me that changes would
be made. Nothing has been done till
now. In this way, the railways have
played a cruel joke with Bihar. This:
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has resuited in widespread discontent.
H no concrete steps are taken to im-
prove the railway system in Bihar the
consequerces could be serious. The
recent steps taken for development,
which have created regional imbalan-
ces, are likely to have frightening re-
percussions.

1 request the hon. Minister to take
a sympathetic view of the matter and
take effective steps to expedite the
pace of development.

[Transiation]

SHRI1 DAU DAYAL JO5HI (Kota):
Sir. the hon. Minister of Railways.
Shri C. K. Jaffer Shartef has presented
the Annual Plan m this House. The
hon. Mimister must have studied the
cut motions alongwith the Annual
Plan 1 would like to request Shri
Jaffer Sharief who carlier also had
been Minister of State for Railways.
So many cut motions have been
moved and earlier also theie were cut
motions and I wonld like to know
from the Railway Minister whether the
Annual Plan laid on the table ol the
House will fulfil the obijectives and
expectations of the Railways. For the
first time we have more than 1250
cut motions and majority of them re-
late to Members' demands for more
railway lincs and introduction of new
trains but all these things require
money. In his Annual Plan the hon.
Minister has explained the reasons for
non-availability of funds. He claims
that the 1ncrease in passenger fares
and freight rates will not lcad to -
flation and will not affect the com-
mon man. Today, the common man
is feeling the pressure of rise in prices.
The Congress(l) will not be able to
fulfil its election promise of bringing
down prices within 100 days. Infla-
tion will once again prip the country.
If passenger fares and frcight rates
had not been increased. there would
have been a deficit of Rs. 325 erores
in the railway budget. Nine items
have been exempted on account of be-
ing essential commodities. Now more
emphasis is being laid on exports.
Two duys back it was reported that
mangoes would alss be exported,
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Even Mangoces, an item of mass coa-
sumption, will become scarce. So who
is going to be benefited from the ex-
emption on fruits? Apples and
Oranges are out of reach of the poor
and now Mangoes too will become un-
affordable. Nothing has been achie-
ved from the cxemption on fruits. If
the objective was to provide relief to
the middle-class then petrol should
have been exempted. Diesel has been
exempted but its price will definitely
risc. The Government has devalued
the rupee. Due to this the price of the
dicsel will definitely rise and it will
not be surprising if the price of petrol
doubles  Petrol is bought by the
common man It would be better if
petrol had been exempted instead of
trausportation ot fruits. Poor man's
vehicle is moped and not cycle any-
morc  Moped is still run on petrol
and till date no such moped has been
mvented which run on diesel. If the
hon Miunister do wants 10 give any
relicf, then my submission to the hon.
Minister is to give concessions cn
petrol instcad of its by-products like
diesel, to provide relief to the commen
man.

Sir, the position ol goods trains is
not good and lot of pilﬁ:rages do take
place and even then the freight has
been ncicased. A huge amount is
paid every year to the customers for
the claims tiled by them. In addition
to increasing freight charges attention
should alvo be paid towards improv-
ing efficiency of Railways, otherwise
the increase in freight will not serve
the desired purpose and will also not
be easily taken by the people. There-
fore, my submission to the hon. Mini-
ster is to again thing over this issue.

Sir, in view of the statement of Ac-
count submitted by the Railway Mini-
ster it seems to be very difficult two
start the development works. As per
the statement of Accounts just 2 to
S per cent is left for developmental.
works, after meeting the ex aon
account of employees salaries aliow-
ances and pensions. expenditure om,
coal and feul. and other. e
How cun the development take plage-
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if all the money is spend on red-
:,iax:lm and on meeting the employees

ies and pension payments, How
will the hon. Minister meet the de-
mands putforth by the hon. Members
through cut motions. 1 do not think
the hon. Minister will be successful
in bringing about development in the
railway. Nothing has been earmarked
in the budget for providing more am-
enities, The hon. Minster has onl
mentioned that a woiking gioup wi
be constituted to look into the issue
of passenger amenitiecs  Hon. Shri
Jaffer Sharief, you are an ciperienced
Ministei, so you should have more
willpower and capability When the
Janta Party Government took over in
1977, 1 fully remembe: that Shri Dan-
davate, who s not a member of the
House, today, in onc stroke ordered
provision of cushions in sleepers. So
what purpose will the working group
serve? Tha hon Minunter 1s well aware
that how difficult 1 is to provide
passenger amenitics In the name of

nger amenities nothing has been
mentioned in the budget It 1s reques-
ted that 1t would have becn beter if
provisions for passenger amenities
were done.

1 feel very bad when you say that
we have 28,000 coaches and even then
Railway is unable to provide better
facilities due to shortage of 1,500
coaches. Mr. hon. laffer Sharief,
you have the honour of being elected
to the Parliament on several occa-
sions and of travelling by the first
class in trains You are rcquested to
travel by second class, only then you
will come to know about the difficul-
ties faced by the passengers in second
class. The trains are generally over-
crowded on the sectors which are fully
electrified. And on the sectors where
electrification is yet to be done, equal
aumber of passengers can be seen
travelling on roofs of the coaches.

fore, some sleps need to be
3:: to prevent accidents and inju-
rles being caused to the passengers
due to travelling on roofs of the coa-
chae. Fither impose ban on travell-
itig on roof-top ot introduce double
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storey coaches to provide enough
spacc for the passengers so that they
could travel comfortably. You have
stated a shortfall of 1,500 coaches,
but to my knowledge this figure is
not correct. Whenever 1 discussed the
issue of introducing new trains bet-
ween Kota and Delhi with the General
Manager of Western Railway and with
other officers of Railway posted at
Kota, they expressed their inability to
do so due to shortage of coaches.
Though they always agreed to the de-
mand for new tramns between the two
cities. Non-availability of coaches is
a major problem. Why dont you
solve this problem of coaches perma-
nently by procuring mote coaches to
provide comfortable train journey to
the passengers. Hon. Mmuster if addi-
tional amenities are provided to the
passengers travelling by trains, then
the people of the country will remem-
ber you in the days to come for your
sincere and honest efforts. The public
will praise the hon. Mmister in the
days to come for understanding their
difficultics and for taking steps to
make the travelling bv trains more
comfortable.

The hon. Minister 15 requested to
look up at the reservation charts. In
case of an accident, being an Member
of Parliament I can hope to arrange
railway reservation, but a common
man cannot even think of getting re-
servation to reach the site of that
accident Generally the people travel
by tramns, but find the travelling ex-
tremely uncomfortable If you ask
someone who is planning to go some-
where, that how he will go and what
mode of transport he has opted, then
the standard reply of evervone is that
somehow the reservation will be
arranged journey will be performed
despite all the hazards of travelling
by trains. This is the level of effici-
ency of Railways, which too is declin-
ing day by day in India Fon Minis-
ter will note that people get the reser-
vation done upto three months in
advance. But how can everyone plan
journey three monﬁ in advance. In
case of contingencies how can every-
one proceed by traiu, even if the
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train facility is available. The atten-
dan!s/rglatqu accompanying the can-
cer patients find the train journcy ex-
tremely uncomfortable. People are
facing lot of hardships. More passen-
ger trains may please be introduced
to mitigate the sufferings of travelling
people.

] want to submit that Kota station
of Western Railway is the most neg-
lected station of this zonal railway.
Kota is the first station on Western
Railway, if one starts from Delhi in
that direction But Rajdhani Express
does not stop at Kota to accommo-
date passengers of this station. So a
stoppage must be provided at this
station. According to the reservation
chart of day before yesterday which is
available with me. Most of the coa-
ches of Rajdhani Express remain
empty these days, as sufficient passen-
gers are not travelling by the train.
You have introduced Rajdhani Ex-
press but other trains are overcrowd-
ed. Though. a new train has been in-
troduced, but even then the other
trains remain overcrowded. Passen-
gers travelling by Dehradun Express
from Kota face many difficulties. So
& new train, if possible. between Kota
and Delhi may please be introduced.
T will be very grateful 10 you for this
act of yours. Chittorgarh train which
has been extended upto Neemuch,
may please be extended upto Delhi
to provide additional facilities. Popu-
lation of Kota is more than 7 hﬂ
So, in view of the passenger traffic
it may please be extended upto Dak-
shnitala. Some South Indians are
working in atomic energy plant in
Kota. If the south bound trains are
connected with Kota by GRP then
it will be a great relief. Kota-Bhopal
train covers 500 kms. distance in 18
hours. So it may be converted into
an express train. There is not a single
bridge in Kota. Residential quarters
of railway men in Kota are on the
other side, so a bridge may please be
constructed. A bridge also be
constructed on Rangpur Road and in
industrial township of Kanswa Sri
Ram Nagar, Due to absence of shed
in Indragarh Lakheri in Kota passen-
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gers face lot of difficulties in raimy

reason This 1 thave demanded
through a cut-motion At least
the rural folk may be able
to avail of the train facilities to

visit their destinations. Stoppages may
please be provided at Kapren, Kepa-
tan and Durra for Dehradun Express
and Awadh Fxpress This is all T
want to say.

[English]

SHRI HARISH NARAYAN PRA-
BHU ZANTYA (Panji): Mr Char-
man, Sir, 1 rise to suppoit the Rail-
way Budget and the Demands for
Grants.

Railways can plav a greater role
in the economy of India Hon. Mem-
bers have already given so many good
suggestions and I do nnt want to re.
peat those suggestions.

T would hke to bring to the notics
of the hon Minster that for the last
thirty years, no attention was paid to
our place. Whatever shortfalls are
there, T would like to bring to the
notice of the hon. Minister those short-
falls and 1 hope that he will pay due
attention to them

The most impoitant point that I
would like to bring to your notice is
about Goa-Vascodagama-Mira) rail-
way line This line should be convert-
ed from metregauge to broadga
This alone will bring a lot of stabi-
lity to the economy of our Goa.

Sir. Goa is a beautiful place and it
is a tounst centre, A lot of export
is done from Goa. If this line is con-
verted into broadgauge, you can
increase our iron-ore business and the
tourism will also get a boost.

For the last thirty ycars, nobody
paid any attention to Goa but now
I hope, the hon. Mmister will
due attention to 1t and in the Eﬁ
Plan. He will do something for
I don't say that you do it in ons ot
two years. I am just saying that it
may be included in the Plan and yom
may start the work.
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Secondly. I would likc to mention
about Delhi-Bombay Air-Conditioned
Express, and Rajdani Express. So
many tourists are coming to Goa In
the same way 1 would request the
hon. Minister to provide an Air-Con-
dg;h;med Express from Bombay to

This is important for Goa. because
tourists cannot go there without tic-
kets. If an air ticket is not available,
then they want to go by train; and
if a train ticket is not also available,
then they cannot go to Goa: then they
will go elsewhere. So. in such a u-
tuation, if an Air-conditioned Express
Goa Train is started, then really Goa
will be able to attract more tourists
with result we will get a lot of foreign
exchange also

Today., from Bombay to Goa. it
takes 24 hours: it should be reduced
to 15-16 hours.

There was a steamer service bet-
ween Bombay and Goa. That steamer
service has already been stopped
for the last many years. Tt
wis very economical: that was the
only way to cater to the tourists.

Goa-Delhi Express Train is there.
It takes nearly 44 hours to reach Goa.
It is quite surprising that there is no
catering service in that train. Can
you expect passengers of that train
to remain without catering service for
44 hours? Wherever that train stops.
they have to rush to the platform to
get whatever is awvailable for eating
and then come back into the train in
a hurry. 1 shall be much obliged if
the hon. Minister pays attention to it
anll introduce catering service i that
train.

Ja our manifesto, it is said that
ment problem will be solved

gwing jobs to lakhs of people.
are many places in Goa which

are backward. ere is a place called
Pernam which is very backward. If
s coach factory is started over there,
then t problem will be
solved to some extent.
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With these words, [ request the

hon Minister to pav attention to all
these things I will be very gratctul
to him, The whole Goa will be very
grateful to him for their due consi-
deration.

MR CHAIRMAN: Shri Bolls
Bulli Ramaiah

SYED MASUDAL HOSSAIN:
Mr. Chairman, there is no quorum.

MR. CHAIRMAN:
rum bell be rung:

Let the quo-

Now there is quorum Shri B. B.
Ramaiah, you can start your speech,

SHRI BOLLA BULLI RAMAIAH
(Eluru): Mr. Chairman, Sir, while
speaking on the Railway Budget for
1991-92 the very first point 1 want to
mention is that thc Railways 15 the
largest organisation in this country. In
1924.25 the Budget of this organisa-
tion was scparated irom the main
Budge! so that it can give a challeng-
ing role to the Railways to project this
countiy’s largest organisation. to
build up their own strength and sta-
bility. But unfortunately we find that
this year's Budget contains a steep
hike in the freight rate by 10 per cent.
It 1s definitely going to increase the
difficulties of the common man.

Some concessions have been given
for salt. edible oil, foodgrains, sugar
and dicsel, etc., but essential items
like agricultura] inputs. like fertilizers,
pesticides and also the export orient-
ed items werc left out. I hope that
the Government would consider that
those items also The hon. Minister
should consider them. Instead of in-
creasing the freight rates the Railways
should actually improve their effi-
ciency and conserve on expenditure.

For example. for handing Rs, 33§
million, with the systeim of organisa-
tion that they have, they should have
handled not Jess than Rs. 375 millions
or Rs. 400 millions That will alse
add up tdo their Revenue caming
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Also, the revenue that the Railways
get on the goods traffic is more than
68.2 per cent as per the Budget fi-
gures. For that, they should provide
more facilities for the goods transhi
ment, provide more goods sheds. At
most of the places leading places
are not up to the mark and parking
facilities arc also not up to the mark
If they provide more facilities, they
can increase their revenue earnings and
also reduce the burden of the treight
rates, and not increase the passenger
tariff.

1 can understand the increase in the
fares of AC 1 Class. You can in-
crease it. But today the 1 Class, AC
2.tier and AC Chaircar are becoming
the middle class people’s travel re-
quirements I do not think that
there is any justification to increase
the fares of those clisses. So is the
case with the second class seuson
tickets | hope you will be able to
consider when you respond to the
Budget and that you will do something
for those people.

the
about

But at the same time, today

ssenger  traffic revenue is
4.2 per cent. They also require lot
of facilities. If you look at the con-
ditions on the platforms you will rea-
lise it. Now-a-days the length of the
trains is increasing sutstantially
whereas there are no facilities for
shelter for the passengers Some
times they have to stand in rain and
some times in hot sun. So I 1equest
that the facilities for the shelter of
railway passengers should be im-
proved. There should also be park-
ing facilities for railway passengers.

Many times due to power cuts and
shut down or disruption in the elec-
tricity supply lot of dis'ocation is
caused. At least at the medium sta-
tions you must have generators so that
people are not inconvenienced.

The most important thing 1 want
to meation is about standardisation.
In ma:lgecountries you can see that
when trains stop the reservation
compartments of that station stand at
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a particular place. It is not the case
here. Every day we find that the
compartments arc being shifted from
one place to another. There is no
standardisation. It does not require
much effort. You should have some
procedure, which would eliminate
the inconvenience of the passengers.

15.30 hus. [SHRI P. M. SAYEED
in the Chair]

Look at the type of bogies that we
are having today. In your speech,
you have said that it requires a lot
of replacement. You are asking them
to use old and damaged bogies and
we do not know as to how you ex-
pect the passengers to make use of it.
1 hope that you would understand
this problem of the passengers.

Security aspect is the most impor-
tant aspect. A number of *“robberies
and various kinds of crimes are tak-
ing place in the Railways. The pas-
sengers are finding a lot of difficulty
You will bave to make a special pro-
vision for this. Though you increas-
cd the tarifl, you have not improved
the pussenger facilities.

_ The speed of the trains has to be
increased both goods train as well as
passenger traffic. I find from the re-
port that about 2,600 KMs of the rail
track are weak formation and you
are thinking of a modernising it by
1995 or 1996. But it is too long a
time. The accidents that are taking
place in the Railways are due to track
conditions or due to the bridges.
which require immediate attemtion.
Tf you try to postpone this for a Jong
time definitely it will cavse a lot of
dimage to the Railways. Every now
and then, we find about de-
railment or others. All these things

are happening due to lack of main.
tenance.

Another thing is sbout coaches,
Earlier in one of the budget you have
said that you are retrenching some of
the people from the wacon menufac.
turing company. On the one hand
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you are saymng that therc 18 a short-
age and on the other side you do not
have enough wagon manufacturi
compaaies. 1 am sure that you wc:xng
be able to concentrate on this and
sec that the coaches, locomotive, and
wagous are improved.

Already there was a mention about
steam runming locomotives. They
should be removed as early as
possible as they are the most ineffi-
cient. 1 am sure that you will take
special attention oa this matter.

The electrification of the railways
should be done as fast as possible. I
know that you are having financial
constraints. All the trunk routes
should also be electrified. The rail-
way line between Howrah and Mad-
ras should be completely electrified.
There is a tremondous congestion
between Yijayawada and Visakapat-
nam This route also should be
electrified carly. Also the ioute bet-
woeen Kasipet and Hyderabad should
be electrified. By electrifying these
routes, thc Railways can earn more
revcnue. Already you have borrow-
ed Rs. 2560 crores through Railway
Bonds. You can complete the clec-
trification of these routes by borrow-
ing more monecy through the bonds.
In order to meet these things, you
must use long weld rails and you
should also make wuse of ultrasonic
nail flaw detectors and also optical
fibre communication system which
climinates electro magnetic intcrfe-
rence.

The goods traffic has to be improv-
ed as much as possible. The load
traffic will not be able to cope up
with the increased tural pro-
du-tion and the industrial production.
that is taking place in the country.
You can borrow any latest techn’gue
from other countries and you can use
the same technology in this coustry.

Another thing 1 would like to point
out is that when some railway acci-
dent occurs you should be able to use
Third Party judges from outside ins.
tead of using your own Department
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investigations. Then only the Minis-
try and the Department will get cor-
rect facts and it can be submitted to
the House

Now, the other important ilem is
Kakinada-Kottipali track .During the
Second World War they removed the
track but rest of the facilities are there
that can be renewed at the ecarliest
possible. From Kovvur to Bhadra-
chalam the railway line is also very
important. It connects Madhya
Pradesh to transport iron ore and
coal. That is why this railway line
should also be renewed. The trunk
routes should be electrified in that
Madras-Howrah  railway line and
from Viayawada to Visakhapatnam
very heavy trunk route is there and
you should immediately electrify this
area as well as Kazipata to Hydera-
bad railway line should also be elec-
trified at the earliest possible date.

Again, 1 would like to say that the
establishment cost is going very high.
But, we have to reduce the cost The
operational cxpenses are Rs. 1224
crores and fuel expenses are Rs. 1,247
crores The expenditure should be
cut down by using more efficient me-
thods by removing the most of steam
locomotives and as early as possible
it should be electrified and diesel en-
gine should be introduced. The old
steam locomotives should be removed
as early as possible. Otherwise, it
will be very difficult to run the eco-
nomy and the railways will not be
economical. I only suggest that the
Railway Ministry should consider all
these suggestions »nd try to improve
the railways which is the largest or-
ganisation mn this country. With
these words, 1 conclude. I thank
you very much for giving me this
cpportunity

SHRI RAM NAIK (Bembay-
North): Mr. Chairman Sir, you may
recall and the House would also re-
call that when Shri George Fernandes
presented the Railway Budget last
year, 1 had shown his photograph
in the House in which he was shown
sitting on a railway track in Bombay
in protest against the hike in railway
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fare some five years back. I had ask-
ed him whether he wants us also to
sit on the railway tracks or would
he seriously think about improving
the sub urban train service in Bombay.

Before expressing my views on the
Railway Budget and the Economic
Survey, 1, would briefly try to high-

light the problems sub-urban train
service, particularly the sub-urban
service in Bombay.

[English]

it 1s a totally disappointing budget.
It is anti-suburban commuters, shg\v-
ing criminal negligence and giving
step-motherly treatment and putting
salt on the wounds of Bombay subur-
ban commuters.

[Translation]

Mr. Chairman. Sir, a status paper
was published by George Fernandes
when he was a Minister wherein the
problems of suburban train service
were highlighted. The heading of the
status paper was “Needs for new ini-
tiatives”. We thought that the new
Government would implement these
initiative and hopefully in the next
16-12 years we would be able to
achieve the targets. But this Budget
is disappointing. No ncw project has
been sanctioned in this Budget. 1 do
not want to read out the entire status
paper here but as Shri George Fer-
nandes pointed out, there is mention
of ‘Crush Load’. The full capacity of
the train is 852 scats. If the load in
the train is double.

[English]

Then it is ‘Crush Load’; when it
becomes three times, then it becomes
‘dense crush load’ and when it be
comes four times, then it is called
‘Super dense crush load’.
[Transiation)

Shri George Femandes stated fur-
ther therein that
[English]

Suburban trains of Central and West-
em Railways- carry forty-sight lakh
swburban commuters.
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[Translation)

What 1s happening today? Who-
ever speaks here, demands a new
train for his area. That is obvious.
Over one crore passengers  travel
throughout the country every day
These figures are from the status pa-
per. This includes 58 lakh suburban
commuters and out of these 58 lakh
commuters, 48 lakh ie. 76 per cent
are in Bombay alone. 17 per cent
are in Calcutta and 7 per cent are in
Madras. When there is so much rush,
will not something be done for
them? Not more than 20 buffaloes
or oxen are herded into a wagon when
they are taken 10 butchery. When
we can have norms for animals can’t
we have it for people? Is there mo
rule or norm for people who travel
m traing? The people are suffering a
living death. Is there no project or
provision of any facility for that city
which provides SO per cent of the
total revenue of Railways. They do
not travel to attend a marriage but
for increasing the national industrial
production and for commercial tran-
sactions. The national exchequer gets
50 per cent revenue from there, I
would, therefore, like to say that it
is not good to neglect Bombay.

Mr. Chairman. Sir. because of fast
increasing population Bombay

(English)
is just on the brink of decay.
[Translarion)

The geographical map of Bombay is
such

[English) .
that thése local trains are just the
dblood veins of the city.

[Transiation)]
Even if a train
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position to folerate cven S5 minute
delay. Therc is nothing new about
it This Budget would not be able
to maintain status quo and the situa-
tion would further worsen. Now
when no new project has been taken
up I would urge the Government on
behalf of the sub-urban commuters
of Bombay to seriously deliberate on
their problems. Rs. 2.000 crores have
been sanctioned for new projects in
the Sub-urban railway status paper.
I know all these projects cannot be
taken up at once but at least the four
track })rojcct between Boreville and
Virar for which land is also available
can be taken up.

[English)

Everything has been completed. Esti-
mates have also been worked out
We were given an informal assurance
that this project will come in this
Budget But that was an informal
assurance 1 would request you to
kindly look into it.

[Translation)

There should be four way track
between Boreville and Virar  Simi-
larly, there should be six way track
between Andheri and Goregaon. A
g;oject for this was made 10 years

ck but it is still on paper The
Western Railway Sub urban service
is upto Virar, Everyday about 50-60
thousand people travel from there
The Sub urban service needs to be
extended to Dahanugaon. Another
sensitive matter relating to the sub-
urban service about which the railway
officials also speak, off and on is,
adding morc coaches to the train. On
an experimental basis the Central and
Western Railways have introduced a
train with 12 coaches, Normally. the
other trains have only 9 coaches.
If train with 12 coaches is introduced
the passenger-carrying capacity would
be increased. Two trains having 12
hogies were started on experimental
basis. These trains are of great help
for h::\e residents of that area ‘g::t
railway officials repeatedly say that
these trains will have to be cancelled
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because of their non.viability, What-
ever are the grounds if these trains
are cancelled it would causc a lot
of inconvenience to the people and
they will naturally express their re-
sentment.

Wec were given a written assurancc
that computerised reservation will be
started at Booriwali station by Octo-
ber, 1991. But in the Budget nothing
has been mentioned about it Some
coaches are reserved for ladies upto
730 PM and after that male passen-
gers can occupy these compartments.
But infact what happens is that as
soon as this time limit i1s over, male
passengers thrust into those compart-
ments, whatever the station may be
This causes a lot of discomfort for
ladies when they get down. Therefore
the time for the compartments kept
reserved for ladies should be extend-
ed upto 900 P.M

Just as the Railway Budget consists
of Part-] and Part-Il. Similarly,
Part-1 of my speech is over now In
Part-1I. I would express my views
n regard to the proposed increase in
the fares. For many years, Railway
Board kept on asserting that Railways
earned no profit so far as the services
in sub-urban areas 1s concerned. We
repcatedly asked to give the statistics
in that regard. Fortunately, 1 have
got some papers which contains statis-
tics in this regard It has been show-
ed in thesc papers that Bombay Sub-
urban Railway Service, which comes
under the Western Railways, the place
which 1 represent has earned a net
profit of Rs. 8.72 crores last year
(Interruptions)

[English]

AN HON MEMBER This is
not true.

SHRI RAM NAIK. It is here.
1 am reading out if you want. The
net profit of Western Railway for
1988-89 was Rs. 8.72 crores. For
Central Railway it was a loss of
Rs. 8.27 crores. For Bombay it is
a net profit of Rs. 0.45 crores. This
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is 4 small amount. These are pub-
lished by the Railways. And we
werc carlier cha ing the figures
because we are also bay people.
(Interruptions) 1 am comi to
Calcutta. The revenue that is ac-
crued because of the advertiscments
on suburban stations is not included
in that. From that point of view,
we demand a separate suburban zone
for Bombay. You crcate an inde-
peadent authority which should run
these trains That authority may
have separate accounts for itself.

[Transtation}

Then 1t will become clear what is
the uctual profit and what is the
actual loss, and this service has to
be improved. Therefore.

[English}

an independent autonomous authority
with financial rights

[Trunslation]

is set up. it may give desned results.
Figurcs regarding Calcuttu are also
given

[English]

“Calcutta suburban railway is giving
an annual loss of Rs. 96.32 crores.”

[7 1anslation)

1t means that the number of commu-
ters is seventeen lakhs and there is a
loss of Rs. 96.32 crores, the number
of commutets of Madras is four lakhs
but the total loss is Rs. 26.14 crores
whereas the number of the commuters
in Bombay is 48 lakhs and the net
profit is Rs. 045 crores.

[English]

That is why the net result 15 Ra. 122
crores Joss for suburban section. That
means, for the loss of Calcutta and
Madras, you are pena_liain;o Bombay
commuters who are giving 50 per cent
to the national exchequer.

(Riys.), 1991-92

[Translatton}

If an independent
there, [ think, this
can be removed.

organisation is
misconception

Secondly, railway fare in suburban
arcas should be subsidised. Subur-

ban services are subsidised every-
where in the world.

[English]

I will just read out 4-5 lines from
page 11 of the Status Paper as
follows: -

“Urban Transport Projects are. by
and large. commercially not viable.
One exception is the Hong Kong
Mass Transit Railway System where,
through annual farc revisions it has
been possible to bridge the gap bet-
ween costs and recoveries.”

{Translation)

Suburban seivices are subsidised not
only at onc place in the world.  The
Government should be considerate in
regard to the welfarc of the people of
the area which has been a source of
profit, and as 1 have submitted they
should not be treated the manner
animals arc trcated. Therefore, my
submission is that the Government
should withdraw the proposal of in-
creasing the fares in the suburban
scction becausc that is not justified.

[English]

For earning profits you shouid not
charge additional new fares.

[T1anslation]

Increase in the fares is so discrimi-
natory that nothing more can be said
in that regard.

10 per cent increase in the goods
freight has been made. while per
ccnt increase in the fares of Air Con-
ditioned trains and first class has
been made. We are unable to under-
stand why the fare of second class of
suburban service has been increased
from Rs. 4/- to Rs. 16/- and first class
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[Sh. Ram Naik] would grive m wrting. I am giving

from Re 16 t0 64 The total per o, Saible of bow Raiway fuads

centage comes to 22. The increase '

in the fares of suburban Railway has [£,oligh)

been rather much more than that of

first class and Air conditioned trains. just tip of the iceberg.

[English] [Transtation]

Is it not discriminatory? Is it |[n this connection at least about

not humiliating? Rs 300 crores net is given to the
, various wagon builders or coach

[Translation) builders by the Railways every year

Therefore., imposition of this charge In view of the facts, I am giving I

is totally discriminatory from the
point of view of commuters of that
area I do not find words harsher
than these  Hence this discrimina-
tion should be stopped

Perhaps you might be aware that
even the Congress representatives
from Bombay have expressed their
displeasure over it Shri Sharad
Dighe would clarify it when he
speaks. Shri Sunil Dutt and Shri
Gurudas Kamat have also demanded
the total withdrawal. We, who have
been working with the commuter’s
organisation for years together

[English]

We have already started our agita-
tion.

[Translation)

Many agitations have been launch-
ed in this regard. They arc getting
a memorandum signed by the people
and would submit 1t on Wednesday.
People of Bombay have not liked the
proposed increase in fares. Before
the agitation intensifies, it would be
better to withdraw the proposal of
increase in the fares. Otherwise the
agitation would make the situation
difficult for the Government and also
cause inconvenience to the commu-
ters of that region. We cannot tole-
rate any more and therefore our
demand is that when you give the
grgly. the proposal should be with-

wn.

Now before 1 conclude my aﬁeach.
I would like to give an example of
corruption, the details of which I

would like a Parliamentary Commut-
tee to be appointed to investigate the
matters

[English]
if you want further details,

[Transtation]

The matter concerns the wagon pri-
ces, the prices of coaches.

[English]

The cost report No 7105 dated 28th
January, 1991.

[Transtation)

Out of the total 11 wagons manufac-
turing companies 6 compantes like
Burn, Bharat Wagon, Jessop, etc. are
in the public sector while 5 compa-
nies ke Texmaco, Sinko, Modern
etc,, are in the private sector. The
prices are fixed taking into account
the overheads and overheads differ
from company to company  As per
the record you are aware of it and
myself being acquainted with accounts
know the same. 1 have got a con-
siderable traming in management.
We observed that the overheads om
the basis of which price was paid
were 168 per cent whereas the price
being paid actually was 182 per cent,
it means that the price was risen
by 14 per cent. The overhead
charges in the wagon building com-
panies in the private as well as the
public sector come to 191 per cemt
whereas they are being paid @ 200
per cent It means they are being
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paid 9 per cent more. At the time
of , some averages are also

{English}

Those average are mare by 30 per
ceat.

{Translation)

Each wagon builder has a licenced
capacity. Their capacity is not being
utilised fully.

{English]

Actually, 1 have prepared a letter.
i you want, I can pass it on to you.

{Translation)

The work is done at 95 per cent
utilisation whereas the prices arc
being paid on the basis of 90 per cent
utilisation  Due to this reason, the
wagon builders are making a lot of
money. From  1984-85 onwards,
every year an additional amount of
Rs. 300 crores is being paid to these
11 companies and that is why, 1
have mentioned the date of the report.

[English]

There should be a Parliamentary
Committee to look into the matter.

[T ranslation)

Once the Government comes to
know about all this. it will not be
difficult for them to check the mal-
practices in the Railway Board. The
Government will also wish that such
corrupt practices do not take place in
the larger interests of the peo;lale of
our country. Finally, I would like
to come to railway employees, a
mention of which has deen made by
Shri George Férnandes.

[English)

The victimised strike
should be reinstated.
[Transtation)

This has been the sense of the entire
House and so they should be rein-

employees

(Rbys.), 1991:92

stated. If any of the wvictimised
strikc employees has died, one of
the next of his kins should be given
employment.

Secandly, he said that the railway
employees unions should be given
recognition through secret ballot.
There are a large number of fake
unions. Therefore, let the people
and the employees decide themselves
as to which are fake and which are
real unons. It should also be seen
as to which union is accountable to
the Central Trade Union Authority.
In this way, the railway employees
have two problems. If this Govern-
ment will solve these problems, they
will prove to be their comrades. The
railway c¢mployees contribute in a
big way in running the entire railway
network and in building assets for
the country I would, therefore, like
to request thc Government to create
a proper environment for this.

With these words, [ conclude.
[English]

MR. CHAIRMAN:  Shri Palas
Barman.

SHR1 PALAS BARMAN (Balut-
ghat):  Sir, T would like to speak
in Bengali.

MR. CHAIRMAN: Have you
informed that you are going to speak
in Bengali?

SHR] PALAS BARMAN: 1 have
already informed.

MR. CHAIRMAN: Since the
Interpreter has not yet come to her
seat. you can speak later.

16.00 brs.

SHRI R. SRIDHARAN (Madras
South): Mr. Chairman, Sir, T rise
to make my maiden speech in the
House while participating in the Rail-
way Budget.

I congratulate the hon. Railway
Minister for the good Budget that he
has presented. 1 have a very few
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points to make while participating in
the debate. The funds provided for
the Masy Rapid Transport System,
which was started in Madras, in the
f;‘n'esent Budget is very limited and it
as to be increased and the work has
to start from Taramani towards Luz,
f.e. in the other direction also.

The work between Radhaknshnan
Salai and Luz was stopped earlier be-
cause the land was not available
Now with the cooperation of the
State Government, the Railways have
received the land  Therefore, the
work which was stopped earlier
should be taken up at faster phase so
that, at least this portion wherc the
work was started carlier has to  be
completed before 1992.

1 request the Railway Mmistcr that
simultaneously the work from Tara-
mani towards Luz should also be
taken up on war-footing because the
State Transport undertaking carrics
ecighty five per cent of the travelling
public.

1 also request the hon Mmster to
take a favourable decision for electii-
fication of Villippuram-Madurai sec-
tion of the Southern Railway and
also for doubling of metic guage track
from Chengleput to Madurai on both
main and chord sections

1 request the Minister to introduce
tast day train from Madras to Tiru-
nelveli on both directions The work
on Madurai-Karur-Dindigul line con-
version from metre guage to broad

age has to be speedcd up and the
unds for the project have to be -
creased The work for the Rail-
way subway or overbridge near
Tambaram and Alandui  has to be
started forthwith.

Electrical Multiple Units running
from Madras Central Station to Tiru-
vellore and from Madras Central to
Gummudipoondi have to be increased
since Gummudipoondi has been
selected by the State Government as
an industrial zonc
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1 request the hon. Railway Mins-
ter to introduce computerised reser-

vation counters at Tiruncivell and
Madura; Railway Stations.
Last but not the least, 1 would

request the hon. Railway Minister to
mtroduce more facilities for the Hos-
ital Section at Perambur Railway

ospital T was a doctor of that
Hospital 1 was Additional District
Medical Officer for 1} years in the

caidio-vascular  Surgical Department
of Perambur Railway Hospital. It
has 4 total number of 240 beds es-
peaally for the specialised surgery.
1 request the Railway Minister to
seek permission  from State Govern-
ments for the cadaver transfer of the
human hcart valves with immediate
effect Thiv 1 more urgent because
we find it extremely  difficult to get
foieign artificial heart valves for
1oplacement

Ihank you very much

[1 1anslation]
*SHRI PALAS BURMAN (Balur-
ghat) Mr Chairman, Sir, while

participating 1n the Rardway budget,
I would bke to say that the develop-
ment of the underdeveloped regivn
should be given top priority  View-
ed from this angle the district cities
should have more railway connec-
tions And after the survey the
project undertakcn. or the ongoing

projects  should have a time limit
fixed for completion This rule
should b: made compulsory. It

should not be undertaken m an arbit-
rary or whimsical manner  Nobody
has the right to deceive the people.
1 would TDike to say very painfully
that my constituency Balurghat and
underdeveloped district town of neg-
lected North Bengal has no railway
connection After travelling 124 KM
till Malda, we have to take the train.
Almost two lakhs of people are de-
prived of railway connection. The
district depends qu agriculture, The
farmers need railway connection so
as to get seeds, fertilisers etc. easily.

*English Translation of the speechoriginally delivered in Bengah.
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In th's connection 1 would like to
mention about the Ekalakshmi Malda
prajet  After considering the in-
conve~ieiice  of the residents of that
arca, the then Railway Minister,
Shri Ghani Khan Chowdhury approv-
ed the Fklakshmi Malda project in
the ycar 1982-83. The FEklakshmi
Malda project is 110 KM long and
after the survey the Govt. approved
a sum of Rs. 47 crores but only Rs. 3
to 4 crores was sanctioned and the
work started. But unfortunately
the project was stopped after 1986.
A sum of one thousand has been
allotted since last two to three years.
So 1 appeal to complete thc ongoing
project of thc undeveloped district.
I would also like to draw the kind
attention of our Hon'’ble Railway
Minister that this project should not
mect an  untimely death. 1 also
request to start a passenger train
from Alipur-duar of North Bengal to
Scaldah via Katwa so that the people
of this area arc benefitted. Khagra-
Ghat. Kandi and Sainthia also
should have a railway link It is
also urgent to have double line from
Krishna Nagar to Lalgola linc. Therc
is need for fly overs in places like
Dalkhola, Kishan Ganj and Siliguri.

With these words 1 thank you for
giving me a chancc to speak. T con-
clude my speech by opposing the
Railway Budget.

*SHRI G. DEVRAYA NAIK
(North Canara): Mr. Chairman, Sir.
first of all I congratulate the Hon'ble
Minister. Since the Kannada Inter-
preter is there now, I am going to
speak in Kannada. The Hon'ble
Minister has presented a good budget
inspite of various problems facing the
country. | commend his efforts to
help the middle and poor sections of
the people in this Budget. He has
been kind enough not to increase the
freight charges of Kerosene. food-
grains and other essential commodi-
ties. I therefore, wholeheartedly
welcome this railway budget for the
year 1991-92.

(Rlys.), 1991-92

| hail trom North Canara which
is hilly area Unfortunately there is
no railway line in my constituency
even after 44 years of independence.
Several persons from my siate became
Railway Ministers but not a single
lime has been provided to my consti-
tuency so far. 1 think that persons
from my State are made railway mi-
nisters perhaps to avoid development
of railways in the State. People of
the State had high aspirations about
the development of railways in the
State. 1 am not jealous of other
States which have better railway faci-
lities. 1 expect that some rail facility
should be provided to my constituency
since it is a hjlly area. In Northem
India some hilly areas are selected
tor providing railway lines on special
ptovisions. Similarly my constituency
also priority in this regard. Under
special provisions, you are taking up
some railway lines in hilly and tribal
areas. My district is a hilly area.
But, inspite of that, the Railway peo-
ple have not given much attention.
which is most unfortunate thing.
People are eagerly waiting to see a
railway line and their dream has re-
mained a dream. However, the Govt,
has to agree to the genuine demands
of the people. The Governments in
the Centre for the last several decades
could not do anything substantial in
this regard. My state in gencral and
my constituency in particular remain-
ed neglected by the railway authori-
ties.

There is no progress in the com-
structoin of Karwar-Hubli  railway
line. A resurvey had been conducted
when Mr. Jaffer Sharief was the State
Minister of Railways, and I remem-
ber that we had congratulated him
for that. Nobody knows what has
happened to that resurvey. Bureau-
crats are least bothered about that
and their approach is to send reports
every time stating that it is not fea-
sible. We do not want a technical
decision. We want a political deci-
sion in this regard. My constituency

*English Translation of the speech

originally delivered in Kannada.
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15 coming under the hill area. There-
fore, I urge upon you to think serious-
ly and try to help the le of ‘my
area So far, there 1s no rallway line.
It 1s 44-years since we have attained
independence, but unfortunately my
people, and the children of my area
do not know what is a railway lme
They are seeing 1t onlyon [V. 1
can understand the difficulties of the
Hon’ble Minister and the financial
constramnts. At the same time 1 want
that some progress must be achieved
in this direction The survey for
Karwar-Hubli line was conducted
during British regime in the year 1857
and this has not seen the light of the
day. An amount of 5 or 6 crores of
rupees out of a total of about 70
crores was sanctioned for the Konkan
railway project previously. Now the
Govt. has come forward generously to
sanction Rs 51 crores as the share
equity capital on behalf of the people
of Karnataka, ! congratulate the
Hon'ble Minister Konkan railway
project is a vital project and for the
develonment of Western area 1t is
very essential to speed up the ongoing
work. They should not take up a
distance of just 10 kilometres at one
stretch from Mangalore side. This
approach will take a long time for
completion of this big project. They
shou'd cover longer distances and try
to complete this project as early as
possible I would like to take this
opportunity to thank the Governments
of Goa, Maharashtra and Kerala who
are extending their full cooperation
to the centre for the completion of
this project.

. The work for the construction of
railway line between Ankola and Hubli
has to be taken up immediately.
This is a wita] line of this hilly area
which depends completely upon Bom-
bay market. It helps for the transpor-
tation of various goods like salt, fish
etc. from Sirsi, Ankola, Karwar etc.
It also exnedites the industrial deve-
lopment of the entire area. Conver-
sion of the line between Hubli and
Hospet is also very important as it
helps in the smooth traasportation of
Manganese ore through Karwar port.
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The conversion of Bangalore-Miraj
line 15 also & long ing demand of
the people of Kamataka. This is
very high density route and the broad
gauge line is only upto Miraj and
after that upto Bangalore it is the
same old metre gauge. I request the
Honble Minister to include this com-
version work in the Budget.

The working condition of the work-
shop in Hublr is not at all satisfac-
tory Nobody knows what is going
on 1n this workshop. Officers of the
railway department visit places like
Belhi, Calcutta, Madras etc. but they
negiect places hike Hubli. The offi-
cers of the railway board should make
1t a point to visit such place and to
see that the workshop 1s going pro-
perly or not

Hubh 15 a major junction in the
State Its development 1s almost
neglected. If it had been located in
north India its development wonld
have been very satisfactory. Unfor-
tunately 1t is in my state and the rail-
way officials have neglected 1t Hence
1 appeal to the Honble Minister to
look into this serious matter and to
help the workers and other employees
working m Hubli junction.

God only knows about the facilities
provided to the passengers. No one
1s happy about this Tt is not enough
for the Ministry to provide money for
various purposes. It should also see
that the money 1s utilise properly and
better amenities are provided to the
passengers The condition of railway
Stations in Gadag, Hubli, Dharwar,
Londa, Belgaum etc. is pitiable The
railway board authorities and con-
cerned officials of the Ministry should
visit such places and set right the
things immediately.

This railway Budget has not brought
me complete satisfaction but at the
same time I am sure that it has not
disappointed me

Sir, I thank you for giving me a
chance to speak on this budget and
with these words I conclude my
speech,
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[English)

DR. KARTIKESWAR PATRA
{Balasors): Sir, I am grateful to
you for giving me un opportunity. 1
want to congratulate the Minister ot
Railway, for placing a surpius Bud-

t. It is surplus by Rs. 235 crores.
ome hon Members are criticising
the manner 1n which the Budget has
been piesented. 1 want to put forth,
in this august House. that 1f we have
money, we can afford to have any
comfort; to buy any comfort. If we
have no money we cannot affoid to
buy any comfort or amenities. First
of all. in this Budget, we have not
properly envisaged the ways and
means position. We have criticised
the manner in which this Budget has
been envisaged 1 have compared 1t
with last year's Railway Budget. The
item-wise provision in this Budget is
not proportionate

I thank the hon Minister for bring-
ing a Budget which suits the middle
class, lower middle class and the
poorer sections of this country. Be-
cause he has put very minimum sur-
charge on the fare of the second class
passengers—those who are travelling
in the second class, in ordinary trains
or in mail or express trains. Thes
arc not affected by this. To enable
the poor common mass to procurc
their essential commodities, our hon
Minister has untouched the essential
commodities from any surcharge in
this budget.

I am not going to dissect micros-
copically the budget which some hon.
members have done in this House
But categorically I want to speak here
as to why we are facing such sorts of
trouble and such sorts of financial
crisis. T would like to say that thongh
the Railways is the principal mode of
transportation for goods and pussen-
gers, it plays an integrating role as
the people travel all over the country
for business, for sight-seeing, for pil-
grimage, for education, etc. It brings
together  different kinds of people
from far-flung areas. It also binds
the economic life of the country and

13—12 LSS/ND/ol

(Rlvs.), 1991-92

helps 1n the development of industry
and agriculture ot the country.

Is 1 the 1esponsibility of Railways
alone to give economic «tability to
the country? Why the economy of
this country is being shattered? Why
out countiy is facing this economic
ctisis? Tor two reasons which have
not bheen discussed in the House. One
thing 15, political nstability in the
country Economic stability depends
on the political stability. If ‘here is
no poltical stability in the country,
the country will evitably face the
economic instability. That is why [
want to submit before the House that
all the Members who have come to
this House should try not to tcpple
this Government. We have to keep
the Government running for five years
and we have to put our suggestions
here on the floor of the House ac to
how the Government will funetion
properly and implement these budget
proposals properly.

I am putting some questions (o the
ex-Railway Mmister Mr. Fernandes
who is not here now. He was talking
that after eleven months of their
regime they have stepped down. They
had taken some steps; but who had
persuaded them to withdraw thuse
steps? India has witnessed four
Prime Ministers during the Janata
regime and during 40 years of Con-
gress regime we have witnessed only
four Prime Ministers. During these
3} years of Janata regime why the
economic stamina of this country has
been shattered? This is the first and
foremost question. Those people are
running after power as to who will be
the Prime Minister and who will can-
ture the power. Nobody is thinking
about how the country will run and
how the grievances of millions of
poor neonle can be redressed. No-
body is thinking about those who have
voted in their favour. People are
wondering as to what they are doing.
But we are fighting here to canture
power. In this august House, I make
a fervent appeal to the hon. Mem.
bers to give their valuable suggestions
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and not to fight to capture power or
to sack the Government. This is my
humble suggestion.

The second point is about increase
in the growth of ropulation in this
country. This is another cause due
to which we are tacing economic
crisis One reason for this, I have
already stated. The second reason i.
the rate of increase in the growth of
population. Now, our populaticn 15
around 84 crores. In a decennial
process or in a decade. we have en-
visaged that nearly lo crores would
be the increase in population. God
cannot help us if this is the propor-
tion of increase in population. So.
we have to formulate a policy to
check that; we have to promulsate
some rules and regulations in this
House to check the population growth
in this country. One cannot help il
in this manner the population grows

Now, 1 am coming up with some
proposals and with some demands in
this august House and 1 am putting
them before the hon. Minister. One
proposal is this. You will find heaps
of scrap iron which are lying on the
railway tracks or near the railway
stations. You can find it there, but
nobody is bothered to dispose it of
Scrap iron worth crores and crores of
rupees are lying there. They are bro-
ken engine parts. wheels, bogies etc
People are also stealing them away
Big merchants with the connivance
of the railway people are taking them
away. TIf they are all disposed of.
crores of n_}gleeq can be saved for the
raflways. is is my own suggestion
to the hon. Minister.

Myv second proposal is this. 1t has
been found that stealing of iron
nieces, metal pieces, iron chips and
boulders are taking place due to which
we have to incur losses. That should
be plucked: loss of revenue due to
this should be plucked.

T have another suggestion also to
make. If you move in a railway com.

JULY 20, 1991

Demands for Grants
(Rlys.), 1991-92

212

partment, you will find conductors in
1eserved  bogies. They are doing
malpractices. By taking bribe. taey
are giving reservations, on the way. ]
have experience in my own life, twice

or thrice. T'hat should be checked
and that is my humble submission
before the hon Minister. There are

many ways to check that and therc
are ways and means to earn revenuc
and 1o collect revenue The Minister
here has categorically stated that 10
per cent increase in parcel, luggage.
fare will be there. This is permissib'e.
And he has stated that 20 per cent
increase in upper class travel. This
is also permissible. By this way. they
can afford to procure their comforts
and amenities and the ‘have nots’ can-
not afford to buy their comforts. So,
I thank the hon. Railway Ministe:
here as he has brought the Railway
Budget in a very cunning manner.

Sir, 1 would like to make two or
three suggestions The Railway Mi-
nister had stated that we have a very
small number of coaches to look after
the comforts of the passengers ant'
thus. we cannot provide much com-
fort to the passengers There are
coach-building yards which are run-
ning under capacity. For example.
the Mancheshwar coach-building yard
at Bhubaneshwar has the capacity (o
build 300 coaches. But it is building
only 30 to 40 coaches and repairing
also in that manner. This sort of
working should be strictly looked
into If they are not working proper-
ly. then a cut in their expenditure is
necessary  Otherwise. the work ha<
to be expedited. If we do not look
into this matter, productivity will be
affected greatly. It is possible that
we can bring some changes in the
Rajlways. My experience is that the
construction of railway lines i« not
done as a time-bound programme
That is why. acceleration in ex-
penditure is found. And we are
incurring two to three times more
expenditure than the cstimated ocost,
The contractors are also paininz by
that way. This aspect should be pro-
perly checked,
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Sir, 1 would like to muke a hum-
ble submission that Orissa has been
given a step-motherly treatment. So,
1 woulu like to put forward my grie-
vances fervently betore the hon. Mi-
nister. Orissa covers the bulk portion
of the railway lines of the South-Eas-
tern Railway. But it has not been
given so much impoitance. No clec-
trification has so tar been made in
Orissa after Independence., So, | re-
quest the hon. Minister to provide
electrification in the railway line from
Kharagpur to Khurda. Similarly, it
is a matter of regret that some fast
moving trains and aiso some passen-
ger trains havo been withdrawn. Those
trains should be replaced. Some rail-
way lincs are neglected very much
and such lines must be given atien-
tion immediately.  The proposal lor
the conversion of passenger halt at
Raj Ghat, Nuangan and Mayur Bhan)
Road to a general station should be
considered.

I request that the Rupse  Bangiri-
posi metre gauge line should he con-
verted to broad gauge line. | also
1equest that Khurda-Bolangir  1oute.
Kolhapur-Raigaih route, Talcher-Sam-
balpur 1oute, etc. shoukl immediately
be completed.

There is one thing more. In Khu-
rda locoshed. one coal engine wis
kept. Now that coal engine has been
withdrawn. | request the Railway Mi-
nister to kindly provide onc¢ dicsel
engine to the Khurda locushed.

The hon. Minister may kindly con-
sider the improvemcnt and moderni-
sation of district railway stations such
as Balasore. Cuttack. Berhampore,
ete.

1 also request the hon. Minister to
do a small favour to me and my pco-
ple. Neelanchal Express which goes
from Balasore to Kharapur. does not
stop between a stretch covering more
than 150 Kms. Our nearest railway
station is Jaleswar. Kindly see that an
order is issued to have a halt of Nee-
lanchal Express at Jaleswur.

(Rlys.), 1991-92

As 1cgards my other submissions |
will give a letter to the hun. Minister
with all details.

Thank you.

SHRI IMCHALEMBA (Nugaland:)
Mr. Chairman Sir, | stand here 10
speak very briefly to impress  upon
our Minister of Railways about one
particular linc conversion from me-
tre gauge to broad gauge. This rail-
way line is very important not only
for our State but for the entire North
Eastern region.  As for me in my
State 1 have got only 3 Km of rail-
way line and only one railway sta-
tion. But it is very important for
us because it scrves the need of two
States. the State of iNagaland and
the State of Manipur. Therc hap-
pens to be a small sireich of Naga
area across which the present rail-
way track passes touching the com-
mercial town of Dimapur. Over the
years, due to growth in cconomy in
that aica, the capaciy of the rail-
way station as well av the iailway
line can no longer meet the needs of
the area. That is why for the last
more than 10 ycars. not only the
States of Nagaland and Manipur, but
also the States of Assam and also
Arunachal have been pleading again
and again for conversion of that line
into broad gauge line. 1t is because of
our common plea and common cffort
that this was taken up and we were
very happy over it. But when the
broad gauge line reached Guwahati,
suddenly it has stopped. The hon.
Minister for Railways seems not pre-
sent in the House but | hope this
will receive the priority of the Gov-
ernment.

Sir, in his speech, the Raiway M-
nister hay stated that the House would
appreciate that it is jmportant to

ed up the flow of benefits from
the on-going projects. These objec-
tives cannot be realiscd by adding to
their number and distributing the
available resources among all of them.
No new line or gauge conversions
have been proposed for inclusion in
the Budget. He has stated all this
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with regard to new convensions pro-
ject and x:g: liux;es. But what 1 h';xm
saying is that this is a project which
hasugready been accepted end a part
of which has already been completed,
and the broad gauge line has come
upto Guwahati. So, it is an on-going
project. But now what happened?
Why nothing had been reflected in the
current year’s work programme?
Whether it would be possible to do
anything about it now? That is the
demand of four States If this 1s done,
it will greatly add to the benefit of
the people of that aica

This 1s the only .ubmission that |
wanted to make. Many seniov collea-
gues, and earbier participants have al-
ready raised the points about the me-
rits and demerits of the Railway Bud-
get.  Therefore, T would not like to
go into that. But this demand of the
North-Eastern  States has to be met
somehow. This is the economic life
line of the people of North-Castcrn
States. When the Raiway Minister
gives reply, I rcquest him to answer as
to whether this particular broad guage
line will be included in the current
year’s programme or not. If 1t is not
jncluded, is it by mistake 1 would
like to know.

Thank you, Sir.

SHR! YAIMA SINGH YUMNAM
(Tnner Manipur): Mr. Chairman, Sir,
may 1 request you to allow me to
speak in Manipuri?

MR. CHAIRMAN- You have to
give 24 hours notice if vou want to
speak in regional language As such,
1 understand there is no Manipuri
Interpreter here. You know English.
You can speak in English.

SHRI YAIMA SINGH YUM-
NAM: Sir, it hurts me very much, |
assure that this august House will
honour our Manipmi language one
day and I will be allowed to speak
in my own language for the benefit of
our people.

I felt very much disappointed to
have heard the speech delivered by
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the Hon. Railway Minister on the
16th July. T have read the speech

delivered by the Railway Minister. 1
did not find any National policy for
connecting with Railways the Statc
Capitals in the 1emote corners of the
country. That is why I rise to pro-
pose that there should be a National
policy in this regard. Sir, 1 represent
Manipur State. 1 am iaismg this issue
here so that a railway lme can reach
Imphal which 1s the capital of Mani-
pur When this issue was raised the
immediate objection was that 1t should
at least cioss some hilly tracks That
is, of course, a fact. But } would like
to point out that when we can afford
to construct such big bridges vver the
Ganges and Brahmaputra, why wvot
you construct a railway lme in the
hilly tiacts of Manipur? This is an
electronic age. This is a nuclear age.
So, 1t must not be so difficult 1w con-
struct a railway line to 1cach Imphal.

We must not think ouly ot 1cvenue
earning projects but we must also
think of providing benetits to the
people in the spuit of pioviding sei-
vice to the people.

My point would be that if the rail-
way linc can rcach linphal and fur-
ther beyond 1t will not ouly provide
benefits to the traders or to the pas-
sengers, but 1t will also be convenient

for the defence movemenis of the
country.
[ have mentioned carlier in this

house that Manipur is at a very stra-
tegic pomnt in the country boidering
Burma and other foreign countrics.
From the point of view of defence
also, a railway line should be laid for
reaching Imphal and further, it ncces-
sary. 1 hope the hon. Minister will
take interest and do the needtul Tt
is not a question of money or for any
other consideration, but it is a ques-
tion of will-power and the sense of
belongingness to the country. So. the
question of spirit becomes more im-
portant.

1 would like to say that I 1epresent
the people of Manipur. It depends on
the Rail-heads at Dimapur which is
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in Nagaland, and another rail head
is at Jiribam, which 1s a border areu
of Manipur and close to Silchar. From
there, we have to go by road, a dis-
tance of more than 200 hms. to rcach
the Capital. Please imagine how
people are suffering. Even the essen-
tial commodities come from outside
Manipur. We have to depend on Har-
yana, Punjab, Bihar, U P. and so on
for these products. Even for potatoes
and for other essential commodities,
we have 10 go outside Manipur. These
things are to be brought hom outside
by road. We have two touads st
road is from Mampu to Dmupur
and another road is linphal to Jiribam
for reaching Silchar. [T'he condition
of these roads are no: at all dupend-
able. When the monsoon stats, the
landslides will be there You cannot
come down from that area It vill
block the roads cven for wecks toge-
ther. During that pensod, the traders
will 1aise the prices of then connno-
dities overnight al the cost of the
people. At that time, the people will
not be able to pay such hich prices,
lor these cssential commoditn,  and
they have to suffer.

In some of the 1emote places. peo-
ple even starve becausc rice fiom FCl
cannot rcach there. Sometimes  we
usc a helicopter to drop food-stuff at
those places. So these are the condi-
tions.

Most of the people  oven do not
koow what is a train except what
they see on the T.V. or in the cincma
halls. Such is the backwardness  of
our State.

People have to depend on an jour-
ney for going outside Imphal. It is a
day’s journey from Imphal to Dima-

ur and Imphal to Silchar via Jiribam.
rt is very costly for them to travel by
air. So, the people are made to suffer
on account of this

I want to draw thc attention ot the
hon. Railway Minister to what my
colleague hon. Member from Naga-
tand has said. Now we depend on
two railway lines. Wc are not having
a broad-gauge line from Guwahati to
Tinsukia via Dimapur. It is in Assam

(Rlys ), 1991-92

It 15 a hie-lme for the people ol our
States— Nagaland, Manipur  and
Assam as well.  All my friends are
speaking for providing comforts, ac-
commodation, etc: whereas wc de-
mand for a railway line to reach
1mphal.

These two roads: {mphal to Dima-
pur and Imphal to Silchar via Jiribam
are the life-line of the people of Mani-
pur. If Lamding to Jinbam via Sil-
char can be conveited inte  broad-
gauge line, it will help very much.
These two roads are not dependable
during monsoon: duc to landslides.
those roads are blocked for days
together.  Then the priees nise over-
night.  So, this is our difficulty.

While concluding my speech, 1
would like to menutson that in Dima-
pur itself, there is a rail head. People
in hundreds m number have to travel
by bus from Imphal to 1each Dima-

ur, 1t 15 a day's journcy by road.

heie is no proper waiting room for
lower class passengers. It is very difli-
cult for them to find a plice where
they can wait  So. I would like 1o
draw the attention of the hon. Minis-
ter to this aspect and request him to
look into it a'so From Imphal to Sil-
char via Jiribam, they should arrange
to provide waiting sheds at Jiribam,
which is the rail head. At the moment,
there is none. The passengers have to
resort to huts on wayside, which is
terrible.

Lastly, 1 join other hon, Membeis
of this House mn eapressing my con-
cern over the increase in fares of the
lower class passengers. Please imagine
how much they aie »suflering under
the present climdtic conditions? They
are suffering hke anything. But, at
the same time, if they are asked to pa
more for their railway faves, it will
be an injustice to them.

17.00 brs.

SHR1 SIVAJI PATNAIK (Bhuba-
neswar): At the outset, let me express
my opposition to the hike in the fares
and freight rates which will further
contribute to price 1ise. Although, 1
do not grudge the hike in the upper
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class fares, 1 am opposed to raising
the fare ol the tower classes even by
a single paisa Mr Railway Mins-
ter, you have no right to increase the
fares of the second class passengers
If you look 1nto the cunditions m
whxch they travel you would not have
done 1t Even the passengers travel-
ling in second class three-tier aie not
attended to, leave apart the condition
of the ordinary second class pissen-
gers who are left to the mercy of any-
body

As has already beer sand in this
House. there 15 no direction mn the
Railway Budget Whether the Rail-
ways would addiess themsehves to
overcome our ageold backwardness
or move without direction Nothing 15
there in the Budget which contributes
to the economi developmont of this
vountty The Mmster 15 so much con-
cerned about the dehictt The Govern-
ment must pay the cost of sl bur-
den which 1s borne by the Railways
which 15 from 1ty general excheguer
to the tune ot Rs 16,000 ctores or the
loans on the Railways may be ticated
as grant That would hav. reduced the
financial  constramt ol the Rualways
to some extent

How can the Ranways fulfil therr
commitment to the society if they dJdo
not seek the coopeiotion of then ¢m-
ployees? Shri Georve Iernandes has

spoken about the cases of vicli-
misation of 1981  The Railway
Minmster should 1cinstate  them |

would like to ask the Ratlway Minn
ter why those 700 employees who were
victimised 1 1981 have not b.en re-
instated so far mnspite of the ordes and
commitments of two previous Rail-
way Minssters? Can he not take them
back and do awav with that abnoxious
clause of 19/2 Let me give an exam-
ple of vindictiveness  Nine emplo-
yees of the South-Eastern Railway
at Khurda Road were dismissed from

service and  their cases have been
peading smce 1981 They won the
case m the admnsstrative tribunal

after nine years
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17.03 his [RAO RAM SINGH m the
Chair.]

instead of taking them back the
Railways came to the Supreme Court
with a Special Leave Petiion which
was rejected Even then they wanted
to punish them and the ecmployees
have now been transterred to far off
places like punishment trapnsfers This
1s the type of Railway admimstration
we are having

Usually thc Railway Minister s
speech contains a paragraph on the
industnial relations But m this speech
ol your predecessor the Railway
Minister 1t 1s not thete, as if mdus-
trial relations 15 something which 1s
useless for them

Then | come to my State, Orissa,
the way 1t has been dealt with Mr
Ratlway Minsster, 11 the speech of
the previous Railwiy Mumster. men
tion was made about two new lines
lor Otissa, one 1s [ anjigatha to Juna-
garh and the other s trom Kurda
Road to Bolangn kecpmg in view the
aspect of  development of bachward
areas, for a new orientation for the
development But there 15 no inuica-
tion about the lme m this speech of
the Railway Mimister m the same
vear why? I would like to know about
1t

Similaily, 1t has been already soid
heie that the line irom Jakhpure to
Banspam which 15 cssential for  the
transfer of iron ore to Paradeep Port
needs to be completed That line now
stops at Daitarr There 1s also very
litle progtess m the Sambalpui-T-1-
char line There 1s no provision for
the new railway division at Sambal-
pur for which Shri Rapiv Gandhi laid
the foundation stone There 1s no pro-
vision for doubling Khuida Road-
Purt lme There 1s no piovision for
electrification  fiom Kharagpur to
Vijayawada There 1s no provision for
upgrading the piesent metre-gauge
lme to broad-gauge trom Rupsa fo
Bangriposi
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The people in Orissa think that the
Rajlways adopt a step motherly
attitude towards them. 1 think, it is
time that1 you have to remove this idea
from their mind through your deed.

Finally I oppose the privatisation
of catering and conservancy services
You arc moving completely in a wrong
direction. 1 oppose this direction.

P
7 SHRI RAM KAPSE (Thane): Sir.
the Petition Committee of Lok Sibha
submitted its report to the Parliament
in 1981 in the month of Septemb.:r
For the last ten years, we are seized
with the problems of Bombuy hecause
the petition was :ubmitted by our late
Member of Parliament Mr. Ruam
Bhau Malagi. I was the first signatory
in that Almost all the suggestions in
our petition were accepted by the
Petition Committec.

As on today most of the suggestions
have not been accepted and acted
upon by the Government. On Is:
March 1990 the Status Paper was
published by the Riilways on subur-
ban railway problems. The petition
was also about suburban prublems of
Bombay. Today we are discussing the
problem. We know most of the pro-
blems and we know the solutions.
And yet, we arc not in a position to
do anything for Bombay commuters.
What is the reason? T do not blame
the Railways for that entirely. Act-
ually a decision was taken by the then
Congress Government after the peti
tion was submitted. Tt was decided by
the then Congress Government that
all the suburban traffic, as far as the
Railways go, is a matter to be plan-
ned and the expenditure fo be horne
by the Urban Davelopment Depart-
ment. What Ras the Urban Develop-
ment Department done? That is the
rcal question. They have a plan for
Hyderabad. They have plans for some
other cities. Have they spent a sinple
pie for it?

There are two pragraphs about re-
source mobilisation in the Status
Paper— paragraphs 49 and 50 pag
no. 1l.
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Para 50 says:

“The Financial anangements to be
evolved would have to be such that
it should be possible to accumula-
tate adequate resources for timely
renewal and replacement of assets,
and also cover working losscs, if
any. It would also be necessary to
decide the modalities tor sharing of
the investment and « perating losses,
it any by the concerned Ministries
at the Centre. viz. The Ministry of
Urban Devclopment. ...”

On 24 July the Budget will be pre-
sented and 1 am absolutely sure from
my experience for the last so many
years that nothing will be provided for
suburban Railways of Bombay by the
Department of Urban Development.
Then, you have mentioned about the
Ministry of Railways and your Bud-
get has provided the amount. I would
like to tell you that there are ¢nly two
proposals which have been uccepted
by the Railways. One is Mankhurd-
Belapur line. Tt is in my Constituency
and you have to spend Rs. 12 crores
for Mankhurd-Belapur line. For Ban-
dra-Andheri double line you have to
spend Rs. 20 crores.  So, that is
not the problem. But what new
investment  are you going to do?
It i« only Mankburd-Belupur line
Rs. 12 crores. Even our State Govern-
ment will be spending Rs. 25 crores.
Possibly this is the State which is
spending for Railways Rs. 25 crores
with the help of CIDCO.

Then the real reply to this js that
you arc expecting Ministrv of Urban
Development, Ministry of Railways
and that State Government should
spend for it. Has the Railways Minis-
try approached the State Government
with the proposal that what we have
to spend in years to come Rs. 2000
crores, what will be your share. Have
you asked the Muaharashtra State
Government and have they replied in
affirmative 1 am sure you have not
discussed anything because I am
having a booklet supplied by the
Maharashtra Government. They are
absolutely silent as to the expenditure
to be bome by the Maharashiry

i)
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Government  ¢\cept (s Mankhurd-
Belapur Railway Project with the help
of CIDCO Then you said that the
Bombay Municipal Corporation and
any other agency that may be included
by the State Government also is not
taken into confidence or they have ne-
ver said anything aflirmative, So, your
plans are theie. But you are seeking the
help from others. So, what you are go-
ing to spend that 1s the problem and
the problem if it is to be solved. wiil he
solved only by one method and that
is transfer again the suburban traffic
to the Railways and it should not
be left out with the Uiban Develop-
ment Department, that is my first sug-
gestion. There [ think the Railway
Minister may need help of others and
we as a Member of Parliament are
prepared to help in the matter.

Then, why the suburkan passengers
need a special treatment? They are
50 per cent of the total commuters
in India. There are 50 lakh com-
muters in Bombay But that is not
the only case from our side. The
other case is we need to help the
person who is suffering the most 1
have a personal experience of sub-
utban travel because T have travelled
since 1951 to 1989 daily and I stayed
at a distance from Bombay VT, which
takes one hour and thirty minutes.
So, I have travelled by your Rail-
ways three hours per day. Tt was
told by Mr. George Fernandes that
in one square mctre. ten commuters
stand. But they arc not standing
for one day or two days. they are
standing for their lifc. for thirty
years, for forty years. And what for
are they travelling? They aie going
for their service.

MR. CHAIRMAN-
up now.

SHRI RAM KAPSE: Yes 1 am
winding up. So. they descrve the
most. The Railway Minister is talk-
ing about the social responsibility. In
the book supplied by the Miristry,
they are not taking any social res-
pousibility.  Today, they have in-
creased the rates of season _tickets.
Are we staying away from Rombay

Please wind
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V.T. for pleasurc at Kalyan, at Kar-
sal. at  Kasargod? We are staying
there because we cannot get any place
in South Bombay

17.15 hrs. [MR. SPEAKER in
Chuir.]

All the offices are in South Bombay
and we are staying far off because
there is no place to stay in South
Bombay. And if it s a social res-
ponsibifity, then it is to be borne by
you. The Vajpayee Committee in
1980 submitted its Report and in that
Report they have suggested that rates
of scason tickets should be doubled.
Now they are already doubled.
Again they have increased those rates
this ycar and they are talking of in-
creasing again In his speech, the
Railway Minister has said that there
may be a need that they may have
to increase the season tickety rates
in thiy year again. Why? Are they
in loss? No. Is it not their social
responsibility? If all the offices are
in South Bombay and we have to stay
far off, then to fetch us to Bombay
V.T is the 1esponsibility of the Kail-
ways. It is a social responsibility.
We are scrving the Government or
other organisations. So, 1 think the
first decision we cxpect by the Rail-
way Minister should be that there
will be no more season ticket fare
incicase.  That is the first expecta-
tion from him.

the

At the <ame time, there are other
things which we need. Dombivali is
in my constituency. A person at Dom-
bivali comes to Kalyan daily He
starts from his residence at about
7.30 a.m. and comes to Kalyan. Then
only there is a possibility that he may
get a seat. Then he goes back to
V.T. That means he has to travel
everyday for more than thirty mi-
nutes only for gelting one seat, and
that too in First Class, for which you
are going to increase the fire by
Rs. 64 per month and again you are
thinking of increasing in this year it-
self. 1 think when the commuters
say that please do not increase any
more fare, then they have some rea-
son and you should accept it.
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The other thing is that the Dombi-
vali Terminus proposalsis lying with
the Railway Board. The General Ma-
nager has submitted the proposal for
Rs. 96 lakhs a year before. It is just
Rs. one crore and they have not ac-
cepted it.

Then, Sir, on Divabasi railway line,
there is mail train going on the main
line, there is goods tram going. but
no suburban train is going.

Then, about Thakurli power house,
his predecessor Mr. George Fernan-
des had given an assurance that
Thakurli  power house. which s
closed, which is their own power
house, would be started again. What
about starting that power house
again?

Then, Sir, what about remodelling
Thane station? The last question
1 would like to ask is about Sanpada
station. CIDCO is prepared to spend
twice of whatever you spend and they
have suggested to take it up. That
Sanpada station is just near the Agri-
cultural Produce Market. They are
prepared to spend twice the amount
you spend and that Sanpada station
1s on Belapur-Mankhurd railway line.
That line is most important because
most of the pcople of South Bombay
will be coming to this site and thcre-
by they will be helping others. That
means some decongestion will be
therc. But this Sanpada station pro-
posal has not been accepted. Then
they have asked about Juinagar-
Thane railway line. They have sug-
gested about Kalwa-Turbha doubl-
ing, and they are prepared to spend
twice the amount you spend. But
you have not cleared any proposal
of CIDCO. Once this line is com-
pleted. then CIDCO will not spend
for it. Then Government of Maha-
rashtra will also not spend for it. You
will have to spend the whole amount.
So you at least decide it urgently
because that is nearing completion.

Then we should expect. at least,
some meagre things from you—say
uality. I am now going to Bom-

y by the night plane. But I am
not sure whether 1 can reach my home
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tonight or even tomorrow because
the railways might or might not be
working. In this rainy season, at
least for cight days the trains could
not reach from Bombay V.T. to
Kalyan. A person had to stay for
eight days wherever he was in the
last one month. About today also,
naturaliyy when there was rain in
Delhi, we can cxpect rain in Bom-
bay.

I would like to ask you about
rakes. Are you going to provide
more EMU rakes now with all these
lines? If there are no more EMU
rakes. how are we to travel? When
there is so much of congestion in the
coach cannot we cxpect that at least
the fans should be working.

Then about the cleanliness in the
stations, 1 would request you to please
visit my constituency at the earliest
and sec how the stations are kept.
You may see the position even during
your visit. I it is a surprise visit,
then the problem will be very clear to
you. If you are thinking of handing
over the whole matter to a person
outside your organisation. We oppose
it. We expect more cleanliness from
Railways and from railway servants
only and not through another agency
which we may not be able to control.

To conclude, 1 will just tell you
about the position of all the subur!
railways which arc run by the Rail-
ways at Calcutta, Madras, Bombay
and Delhi.

In Calcutta 11 lakh people travel
daily, in Madras four lakhs and in
Bombay 43 lakh people travel. How
many people do travel in a coach?
In Calcutta it is 200, in Madras it is
150 and in Bombay it is 400. So,
here again, the figure of Bombay is
double to that of Caicutta. The
trains. in Calcutta it is 1,225, in Madras
477 and in Bombay 1,450. So, for 43
lakh people only 1450 trains are
there.

Sir, the new expenditure for Bom-
bay is much less than Calcutta. So,
please stop this step-motherly attitude
and help us to come out of it.
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MESSAGE FROM THE PRESI-
DENT

[English]

MR. SPEAKER: I have to inform
the House that 1 have received the
following message dated the 20th
July, 1991 from the President -

“I have received with great satis-
faction the expression of Thanks
by the Members of the Lok Subha
for the Address which I delivered
to both Houses of Parliament as-
;g;n}zl.ed together on the 11th July,

172S hs.

RAILWAY BUDGET, 1991-92—GE-
NERAL DISCUSSION—Contd

AND

Demands for Grants (Rallways), 1991-
92—Comd.

[English]

MR. SPEAKER: Now, Shri V.
Krishna Rao may speak

[Translation)

*SHRI V. KRISHNA RAO (Chr-
kaballapur): Mr. Deputy Soeaker,
Sir, I congratulate the Hon’ble Rail-
way Minister for presenting a very
good railway budget It is a budget
of the common man and 1 whole-
heartedly welcome it 1 would be
failing in my duty if 1 do not con-
gratulate the Hon'ble Prime Minister
for giving the railway portfolio to
Mr. Jaffer Sharief, who 1s an efficient
administrator. A step-motherly atti-
tude is shown to Karnataka regard-
ing the raliway facilities are concerned.
There is wide gap between North and
South in the development of railways
In South if you compare the deve-
lopment of railways it becomes very
clear that Karnataka has been neg-
leted very much. Andhra Pradesh,
Maharashtra, and Tamil Nadu have
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sufficient railway facilities and injus-
tice has beeg done to Karpataka in
this regard. 1 have no words to ex-
plain this injustice. Regarding dou-
ble lines and electrified lines there
is no room to compare Karnataka
with other States as neither double
line nor electrificd line exist in the
State. I hope that the Hon’ble Mi-
nister would do his best in removing
these disparties between States. The
Hon’ble Minsster is a well experenc-
ed person and there is no need to tell
him greater details It is during his
period as Railway Minister that a
wheel and axel plant was set up in
Bangalore I request him to create
more job opportunsties to the people
of Karnataka in the railway depart-
ments

Bangalore is not only beautiful but
also a fast expanding city in the coun-
try Bombay and Madras have cir-
cular railway Therc is no ring rail-
way facility in the city of Bangalore.
Students, merchants, Govt employees
and other employees are finding it
most difficult to move from one place
to another Thc roads are narrow
and even the vehicles like buses and
cars are stranded for a long time
Hence it is high time for the centre
to think about this matter seriously
and to sanction a circular railway to
the garden city

The peoplc of Kamataka are de-
manding the centre to set up South
West Railway Zone in the State At
present different parts of the States
are included in different zones and
this has hampered the development of
railways in Karnataka. The only
solution for this problem would be
to set up South West railway zone
m Karnataka

There is a primitive narrow gauge
line between Yelahanka and Bangar-
pet. This is a very important rail-
way line in my constituency. Potato
is grown abundantly in Chikaballs-
pur area and it is being sent to Simia,
and other far off places in the eoun-
try.  Potato is being exported to

*English translation of the speech

originally delivered in Kannada,
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Rangoon, Singapore and other places.
Hence the farmers are demanding for

the conversion of this narrow gauge
into broad gauge. If this line is con-
nected to Tirupathi vie Sreenivasa-
pura and Madanapalli it would be
more useful to the farmers and tra-
ders of my constituency. I hope that
hon’ble Minister would do the need-
ful in this regard. I also request
him to provide an inter connection
line between Chikkaballapura ‘and
Gowribidanur.

It has been stated in the budget
that the conversion work between
Bangalore and Mysore would be com-
pleted by the end of 1992. I am
happy to hear this and on behalf of
the people of Karnataka I cxpress
gratitude to the Qovt. of India and
the credit should go to the Hon’ble
Minister of railways.

Railway line between Bangalore and
Miraj is one of the main links bet-
ween Northern India and Southern
India. Unfortunately this has not
been converted into broadgauge des-
pite repeated demands by the politi-
cal leaders and the people of Karna-
taka. This work has to be taken up
at the earliest to avoid frustration of
the people in the entire State. Similar-
ly the construction work between
Chitradurga and Royadurga should
also start at the earliest.

An amount of 51 crores has been
provided for the Konkan railway pro-
ject. I urge upon the Govt. to speed
up this vital railway project.

The time that is taken to travel
from Krishnarajapuram to Kuppam
is equivalent to the time taken to tra-
vel from Ku&pnm to Madras. Hence
doubling of this line is very essential
and it should be taken up immedia-
ﬁw& Electrification between white

and Jolarpet is pending for a
Emy long time. T believe that the
on’ble Minister would get the credit
for completing this important work.

1 feel sorry to state that there is
no direct ratlway line between Ban-
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galore and Hyderabad. These two
capital cities of Karnataka and
Andhra Pradesh are badly in need
of a direct broad gauge railway
line. At present there is one round
about rail link but it is of no use
People mainly depend upon buses
to go to Hyderabad from Bangalore
and vice versa.  Buses leave Banga-
lore Bus station from 6 P.M. upto 12
midnight and one can sce passengers
sitting on the top of the buses. There-
fore a direct broad gauge line should
be provided between these two citles
via Gutti, Gaja Kuda and Kurnool.
This line would reduce the journey
time of the Karnataka Express rua-
ning between Bangalore and New
Delhi by at least six hours.

Most of the State capitals have
four or more trains linking them with
New Delhi. There is only one train
between  Bangalore and New Dethi.
Getting reservation has become very
difficult. I request the Hon'ble
Minister at least to add four more
bogies to Karnataka Express. The
duration of journey of this train
should also be reduced. This train
leaves New Delhi at 11.20 P.M. which
is most inconvenient to the passen-
gers and it should be changed with
immediate effect.  This train should
stop at Gowribidanur at least for
two minutes as it is the last and im-
portant railway station of the State.

Food that is provided in the trains
is not at all good. Immediate steps
should be taken to improve the qua-
lity of food and to maintain clean.
liness in the bogies.

Under the able administration of
the Hon’ble Minister I hog that
Karnataka would reach new heights
in the development of railways.

Sir, I thank you for giving me this
opportunity to speak and with these
words I conclude my speech.
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17.37 hts.

BUSINESS ADVISORY
COMMITTEE

Second Report
[English}

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND
MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
RANGARAJAN KUMARAMAN-
GALAM): 1 beg to present the
Second Report of the Business Ad-
visory Committee

17371 hes.

RAILWAY BUDGET,
GENERAL

1991-92--

DISCUSSION- Contd.

AND

Demands for Grants (Railways, 1991-
92- -Contd.

[Translation}

SHRI KAMALA MISHRA
MADHUKAR  (Motihari} Mr.
Speaker, Sir. both myself and the
hon. Minister of Railways have grown
old over the years but 1 have becn
asking the same question and he has
been giving the same reply 1 was
an M.P. 16 years ago and again 1
have been elected and again 1 am
putting the same question. The
question is that our area is a very
backward arca  You arc aware that
Champaran was the place of activi-
ties of Gandhiji But no attention
has been paid to its development
On several occasions 1 madc a de-
mand for the conversion of Muzzaf-
farpur-Narkatiyaganj line into a broad
gauge line This has repeatedly
been demanded by the people of the
area and agitations have also been
launched for this. Even then no at-
tention has been paid to it. There-
fore, 1 would like that at least the
hon. Minister should get this work
done so that alongwith Mahatma
Gandhi, be will also be remembered
in the arem. At least, the Muzzaf-
farpur--Narkatiyaganj line should be
vonverted into a broad-gaugc line.
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Similarly, foundation stone of Chhi-
toni Bridge was laid by the former
Prime Ministers and former Ministers
of Railways on several occasions but
from the allocation made in the pre-
sent Railway Budget, it seems that
the bridge cannot be completed even
in 20 years. 1 am of thc view that
with the construction of this bridge,
people of Uttar Pradesh and Bihar
will be largely benefited There-
fore. attention should be paid to it
and higher allocation for this should
be made in the Railway Budget so
that construction work on this bridge
could be speeded up.

One more thing that I would like
to submit s that more allocation
should be made for the construction
of the railway bridge on the Gandak
river near Hajipur in the North
Eastern  Railway. A broad gauge
line 1s being constructed at Hajipur
which will  terminatc at Betia via
Hajipur, Lalganj, Kesaria. Araiaj,
Paharpur etc.  Thousands of people
are living on the banks of Gandak
They have to cover at least 40-50
kms to reach the station and they
usually miss the train as no other
mode of transport is available there.
It is a very backward area. As
such you should keep in mind that
place and at lcast give an assurancc
for making a survey of this area.
After the survey a decision, which
may be considered economical, should
be implemented.

I would like to draw your attention
towards the pitiable condition of the
passenger trains running bctween
Muzzaffarpur to Narkatiyaganj. Now,
I am a Member of Parliament and
by virtue of my position you have
given me a first class ticket. Before
becoming a Member of Parliament,
I had to go round places as a party
worker for 4-5 years. The condition
of trains are pitiable. All the dila-
pidated bogies are perhaps meant
only for Champaran. The Depart-
ment of Railways have annexed ail
these compartments to the trains
running between Narkatiyaganj and
Muzaffarpur. The passengers face



233 Rai Budget, 1991-92— ASADHA 29, 1913 (SAKA) Demands for Grants 234

Gen. Discussion &

a great deal of hardships due to lack
of lavatorics and non-availability of
electricity and water in these trains.
As such, they should be replaced
by better quality of carriages.  Simi-
farly. the obsolete engines are being
run on that route. Consequently
the train takes half an hour to cover
the distance from one station to ano-
ther. There are occasions when the
engines develop some fault and the
passengers arc forced to get down.
Please pay attention to thesc pro-
blems bccause this does not involve
a very huge amount of expenditure.
Similar 1s the case with Motihari sta-
tion.  You should be aware of the
fact that after coming from Africa,
Mahatma Gandhi stayed in Motihari
whilc on his way to Champaran to
launch an agitation  against indigo
plantation. His Ashram was in
Bidharva and he launched his move-
ment in the cntire Champaran district
against indigo plantation. As such,
the name of Motihari is linked with
the freedom struggle and it is an
itony of fate that the condition of
Motihart  station is lamentable. [
urge that the condition of the station
should be improved

Besides,  the city of Motihari  is
the headquarter of Champaran dis-
trict. The reservation quota in

Bombay, Delhi or Calcutta-bound
trains 1s very limited, causing hard-
ships to the passengers; and they have
to go cither to Muzaffarpur or
Patna for getting reservations. You
can well imagine the plight of a per-
son who has to cover a distance
around two hundred kilometers for
getting reservation. Hence the quota
from Motihari in these trains should
be increased in the light of the de-
mand made by the people living
there At the same time I submit
that thc number of coaches in those
trains should invariably be increased
to meet the heavy traffic of passen-
gers on this section. If you get an
opportunity to visit Champaran, you
would find people travelling on roof
top of the compartments or hanging
outside the bogies holding the hands
of their co-passengers and it is only
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because of too small a number of
bogies in the trains. Keeping this
in view, please pay attention to over-
come these hardyships. Alongwith
this you have made u mention of
overhead bridge. While T was a
Member in the Advisory Committee
of thc Ministry of Railways and
Sethiji was the Minister of Railways,
he had promised that an overbri
would be built at Motihari and
construction work has alrcady been
started but for years together the
construction work is progressing at
snail's pace. You should pay atten-
tion towards it and try to complete
the ongoing work at an carly date.
As such all my suggestions, if imple-
mented, will not involve heavy ex-
penditure on exchequer.  You are
stating that you would extend your
cooperation  for this. With these
words, 1 oppose your budget but I
have made some economical sy,
tions with regard to that area,
surc that the ..... (Interruptions)......

THE MINISTER OF RAILWAYS
(SHRI JAFFER SHARIF): Then
why are you opposing?

SHRI KAMALA MISHRA
MADHUKAR: It is our duty to
oppose because 1 disagree with your
policies. Sharif Saheb, this is our
duty to oppose and we will oppose
your party as well as your policies.
As such, 1 would like to draw your
attention towards these problems
being faced by the people of Cham-
paran and Muzaffarpur districts so
that you can extend your cooperation
in solving these issues.

{English]

SHR1 SHARAD DIGHE (Bombay
North Central): Mr. aker, Sir,
I rise to support this Ra M]{.jm.
get presented by the hon. lway
Minister. In a way it is a truncated
Budget because the Interim Budget
was already presented for the first
three months of the financial mf
and the problem of the Railway
Ministry was to l{mmm for the rest
of the year the Railway Budget and
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[Sh. Sharad Dighel

to review, really speaking, the per-
formance of the other Government
till this Government came into power.
But even then I must congratulate
the Railway Minister for having ably
presented this Railway Budget with
a modest surplus in this Budget. He
has also given or shown some new
projects, some new lines and con-
version of gauge and also shown his
determination to tackle some of the
problems which are facing the Rail-
way Ministry.

Sir, in fact, there are three or
four dccisions he has taken in diffe-
rent fields where he is going to take
determined steps as far as those fields
are concerned. I will come to those
subjects later on. But 1 would first
take this opportunity to strongly put
my opposition on record as far as
the season tickct fares are concerned.
The Railway Budget has no doubt
proposed, on 2nd Class monthly sea-
son tickcts, incrcasc ranging from
Rs. 4/- to Rs. 16/- and for First-
Class from Rs. 16/- to Rs. 64/-. It
is not only that  There is a further
veiled threat in the further two para-
graphs of this Budget—paras 24.4
and 24.5 wherein it has been stated:

“Various Expert Committees have,
from time to time. recommended
that fares for Second Class Month-
ly Season Tickets should be raised
to levels equal to 24 times the
journey fares, in phases.
Further, they have recommended
pricing the First Class Monthly
Season Ticket at a level four to
six times the Second Class Monthly
Season Ticket...”

Then, the hon. Railway Minister has

further stated:
“It may be necessary to initiate
changes in the Monthly Season
Ticket farcs during the year to
bring them to a reasonable level
compared to the single journey
fares...”

Sir, that suggests that even during
this year, perhaps the hon. Railway
Minister may come with proposals

single
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for further increases as far as ths
Season Tickets are concerned. I do
not kmow about it. But 1 do hope
that he doesn’t come with such pro-

posals

Sir, as far as the fares and freights
are concerned, the Railway Ministry
has been relying for several years
on these two Committees ic. the
Freight Structure Enquiry Committee
(1955-57) headed by Shri A. Rama-
swamy Mudaliar and later on the
later Committee of 1977-80 headed
by Dr. H. K. Paranjape. These
Committees have  suggested these
principles that the Season Ticket fare
should be equal to 24 days fare etc.
and First-Class fares to 16 times or so.
Now my submission is that since
these findings have become very old
and several facts have been revealed,
different aspects are required to be
taken into account particularly the
facts which were stated in the Status
Paper of 1990 given by this Ministry
itself. And 1 am glad and 1 congra-
tulate the hon. Railway Minister that
he has also decided to set up a Rail
Tariff Enquiry Committee to review
the entire gamut of freight and fare
structures and make appropriate re-
commendations on costing, pricing
etc. That is a very welcome decision
and I hope that when these recommen-
dations are reviewed in the light of
the data that is available and when
new minds are applied and new as-
pects are considered. this whole basis
of raising suburban railway scason
ticket fares would be knocked down
and then we will come to the conclu-
sion that suburban railways are not in
loss at all and those are not the basis.
In this matter, in this respect, 1 en-
dorse everything what the hon Mem-
ber Shri Ram Naik has said from
the Opposition benches.

Now the suburban raijlway com-
muters have to be looked upon with,
I should say. some-Bumanitarian point
of view. Why do they travel every-
day in such crowded trains? It is
because weduw s;lve the hwsg
problem an ve to stay
away from their places of employment.
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This has to be considered be-
Drovide or soive this housing Probloms
provide or solve this housing problem
and, therefore, people have to stay far
away and travel everyday. Therefore,
it is not a pleasure to travel in subur-
ban railways, but it is a compulsion
and under thosc compulsions they
travel everyday. Whenever there is
holiday they determine not to travel
at all. Therefore, when there is a
compulsion for living, social aspect
will also have to be considered as far
as these season ticket fares are con-
cerned

Secondly, as 1t has been stated,
ccanomics also shows that the rise in
fares is not justified because trains are
very crowded. These recommenda-
tions are based on Fresumption that
there are normal facilities in the
trains, pcople travel sitting and nor-
mal comforts are there in the trains.
g:t the aimct 15, ten to tlwelvc thng;

actual capacity, people travel
these trains and as it is stated by
the hon. Member Shri George Fer-
nandes the ex-Railway Minister, it is
true that in one square metre, even
ten passengers travel. So, if this is
the hardship and pity, then we must
take a humanitarian view of the
matter and should not go on only
following certain principles laid down
by old committees. Theory aspect
should not be applied in such matters.
I have already said that they need
review. But even at present also, we
should not follow these recommenda-
tions and we should take a sympathe-
tic view as far as this is concerned.
Therefore, I urge upon the Railway
Minister to consider this and review
and reconsider the matter and drop
this proposal as far as hike in the
season tickets of suburban railways
are concerned. From this point of
view I also endorse the suggestion
that the time has come to establish
even a separale  autonomous cOrpo-
ration with an authority to raise funds
for improvement of suburban railways
in the Bombay Metropolitan region.
If such an autonomous corporation is
formed, I think not only the ﬁuum
of resources will be solved, but the
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question of giving amenities to these
commuters concerned nay also be
solved.

For giving further facilitics to them,
of course so many projects which are
pending have to be undertaken. As
it has been stated, Borivali-Virar four
lines corridor and then further lines
and most important of all more coach-
es will increase the frequency of
trains. It was also stated by some
hon. Members that there 1 a talk to
drop the 12 coaches trains which are
started by way of experiment in
Bombay. 1 will urge upon the hon.
Railway Mmister not to tahe such a
step but to confirm this system and
increase the coaches of all the subur-
ban railway trains to 12 coaches so
that more passengers can travel in
them.

Connecting to this subject itself I
may also point out that manufacturing
of coaches of diesel or particularly
the coaches which are m shortage
will have to bc concentrated upon.
The present figures which are given
raising these oductions from the
railway coach factory at Kapurthala
and other factories also will have to
be seriously considered Today the
shortage of coaches as stated is 1500
and out of 28000 coaches, over 5500
coaches are still to be replaced. Over
and above that, 500 coaches are Ca-
maged or destroyed due to civil dis-
turbances etc. So manufacturing of
coaches will have to be concentrated
upon in any future plan that the Rail-
way Ministry would be considering.

As far as safety is concemed, I
must also give credit to the Railway
Minister for concentrating his effort in
retaining the safety measures. He
has also frankly stated that there is
room for improvement and no case
for complacency. In this connection
T may point out that track renewals
is also one of the important causes
for accidents. If that is neglected,
then further accidents may be possi-
ble. Therefore the arrears in the track
renewals may also have to be Jook-
ed into seriously and promptly. It has



239 Rail Budget, 1991-92 — JULY 20, 1991 Demands for Grants 240
Gen. Discussion & (Rlys), 1991.92
{Sh. Sharad Dighe] Bombay. There it is a must and 1

been stated that in the 7th Five Year
Plan the arrears of track renewal fell
from 19500 to 12000. It is a very dis-
tressing sign and further efforts will
have to be made as far as this track
renewal is concerned because that is
also onc of the reasons for the pro-
bable accidents. If old tracks are not
removed, then further accidents may
oecur.

MR. SPEAKER: llow much more
time does the hon. Member require?

SHRI SHARAD DIGHE: I will
complete if you give me three or four
minutes.

MR. SPEAKER: OK. We 1ise only
after you finish.

SHR1 SHARAD DIGHE: As far
as Konkan railway is concerned T am
lad that it is fully provided now as
as the financial side is concerned.
But as was pointed out a part of the
resources come from the
public bonds amounting to Rs 250
crores.
18.00 hrs.
That will also have to be looked nto
the Railways. It will not be suffi-
t merely to say that we had ful-
filled our responsibility. Ultimately
the Railway project must be complet-
. Other aspects of this project will
have to be looked into.

It is stated that Mankhurd-Belapur
railway line is nearing completion
end I must congratulate the hon. Rail-
way Minister for this good work be-
cause this railway line connects the
main Bombay Island with the New
Bombay. The purposc of New Bom-
bay itself is to have expansion as far
as Bombay is concerned and also 1o
femove congestion of population from

am glad that it would be completed
within a few months now.

As far as privatisation is concerned.
1 agree with the view that has been
expressed. that privatisation in the
sphere of cleaning. namely scavengers
should not be done. It is not wel-
come at all because then the lowest
strata of employees in the railways
would be thrown to the volves; con-
tract labours will not get the benefit
of the railway service: they will be
deprived of the benefits of the rail-
way service; and that they will be
fully exploited by the contractors.
Therefore, as far as this ptivatisation
is concerned, the idea may be dropp-
ed. Tt is a very dangerous idea.

Many other aspects are also there,
but I do not want to take the time of
the House.

But. I would again say that the
question of raising the season ticket
fares must be reconsidered. should be
dropped. That is the unanimous de-
mand of the MPs of Bombay, irres-
pective of parties All the four MPs
who have been elected on the Congress
ticket feel that that should be dropp-
cd. I find that even the BJP MPs are
also supporting us. Therefore. 1
would urge upon the Minnster to re-
consider this.

With these words, T support this
Budget which has been presented.

MR. SPEAKER" The Housc stands
adjourned to meet again on Wednes-
day, the 24th July 1991 at 1l am.

18.02 hrs.

The Lok Sabha then adjourned till
eleven of the clock on Wednesday,
24, 1991/Sravana 2, 1913 (Sakq)
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